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LOK SABHA
Tuesday, April 24, 1982/Vaisakha 4,
1884 (Saka). -

The Lok Sabhg met at Eleven of the
Clock.

{Mr. Sreaxzr in the Chair.]
MEMBERS SWORN

1, Shri Satyanarayana (Parvathi-
puram),

2. Shri Dasaratha Deb (Tripura
East).

—

ORAL ANSWERS TO QUESTIONS

Non-ferrous Metals

" *13%. 8hri Raghunath Singh: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether the Federation of
Indian Chambers of Commerce and
Industry has suggested import of non-
ferrous metals under collective
arrangements by the trade associa-
tions which will save foreign ex-
change and facilitate better and effi-
cient utilisation of foreign exchange
resources and will assist the small
secor in planning their production
more efficiently; and

(b) if so, what is the reaction of
Government?

The Minister of Indusiry in the
Ministry of Commerce and Industry
48hri Kamango): (a) No such sug-
gestion has been received.

(b} Does not arise.
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Next Question

Shri Himatsingka: Sir I want to
put a question.

Mr. Speaker: On this? Yes.

Shri Himatsingka: Is the hon. Minis-
ter aware that certain machinery hag
been licensed to, be imported for
drawing of ferrous and non-ferrous
wires and that they are not being
supplied with the raw material?

Shri Eanungo: It is not only abous
this particular thing, but this is in
over-all short supply.
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Shri Jaganath Rao: May I know the
existing arrangement for import of
non-ferrous metals?

Shri Kanungo: It is imported by
established importers who are tied to
actual users and also by the State
Trading Corporation which passes it
on to small users.

Shri Ramanathan Chettiar: When

will the country be self-sufficienty in.

fespect of non-ferrous metals?

Shri Ka.mmgt;: I suppose by the
erid of the Third Plan if the‘demand
does not go up in the meantime.

Shri Hem Barma: May I request
your guidance on a particular point?
Yesterday when I wanted to put a
question on the IAF men detained in
Naga custody, you passed over to
another question and you said that
Members ..

Mr. Speaker: I have felt it myself,
but I was looking towards this side
and nobody stood up. It was subse-.
quently discovered that there ‘were
some Members who had stood up on
that side, and it way my fault that
I had not seen them. But so far as
my observation of yesterday is con-
cerned, it stands.

Export of Pharmaceuticals

+
Shri Suboedh Hansda:

*133. 5 Shri S. C. Samanta:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether there is any proposal
to export pharmaceuticals to foreign
countries; -

(b) if so,.the steps
regard; and

(e) to which countries the pharma-
ceuticals will be exported?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shiti Manubhai Shah): (a)
and (c). Pharmaceuticals are already

taken in this
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being exported to Burma, Ceylon,
Pakistan, Thailand, Malaya, Afghanis-
tan, Canada USA, UK and some of
the African countries,

(b) An Export Promotion Scheme
is in force for pharmaceuticals, under
which manufacturer—exporters are.
given additional import licences for
raw materials on the basis of their
export performance, Drawbacks of
import and export duties are also
permissible. There is also an Export
Promotion Council which has taken
various measures for promoting

- exports of Drugs and pharmaceuficals.

Shri Sham Lal Saraf: May I
know . . . .

Mr. Speaker: Shri Subodh Hansda.
In the initial stage, I allow two ques-
tionis to the sponsor. i _

Shri Subodh Hansda: May I know
whether the State Trading Corporg-
tion export all these pharmaceuticals
or whether they are exported through
other agencies?

Shri Manubhai Shah: This is most-

ly through the exporters,- not the

STC.

Shri Subodh Hansda: What is the
foreign exchange earned by the
export of these pharmaceuticals?

Shri Manubhai Shah: The foreign
exchange earning is round about a
erore of rupees.

Shri Sham Lal Saraf: What are the
main pharmaceuticals that are being
exported out of the country at the
moment?

Shri Manubhai Shah: Some herbals
and alkaloids and some sulpha drugs.
and various other preparations. .

Shri Hanumanthiah: Is it possible
to promote the export of Ayurvedic
pharmaceuticals to other countries?

Shri Manubhai Shah: Out of the
one crore something goes. to -Malaya
and Ceylon of ayurvedic pharmace-
uticals medicines.



are exported similar drugs are being
imported also}

Skri Manubhai Shah: In one or two
cases it I s0 because we want to
have a market exploration. Actually,
we have asked the Hindustan Anti-
biotics to export penicillin even
though we have to import something.
Onte our market is created, we can
always embark upon that.

Industrial Estates

*134. Shri Harish Chandra Mathar:
Will the Minister of Commerce and
Industry be pleased to state:

(a) which of the Public sector
enterprises have set up Indusirial
Estates for the production of ancil-
lary or auxiliary products;

(b) whether a similar proposal has
been taken up by large scale indus-
trial concerns in private sector; and

(¢) whether these Industrial Estates
are set up at the site of the Large
Industry or are dispersed?

The Minixter of International Trade
in the Ministry of Commerce and
Industry (Shri Manubbal S8hah): (a)
$6 (c). A statement is laid ' on the
Table of the House.

Statement

(a) Hindustan Machine Tools, Ltd.,
Bangslore have set up an Industrial
Estate for the production of some of
their ancillary products.

Heavy ©Flectricals (India) Ltd,
Bhopal, Praga Tools Corporation,
Hyderabad, and National Instruments
Lid., Calcutta have taken prepara-
tory steps for setting up ancillary
industrial estates.

(b) Yes, Sir, from one
sector unit.
(¢) The above ancillary industrial
. estates are or will be set up at the
sites of the Large Industries.

Shri Harish Chandra Mathur: What
is Covernment’s programme for the
setting up of industrial estates In the

private
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State sector and How munty estites
are likely to be set up?

Shri Masubhal Bhab: We have
issued a directive that all public sec-
tor undertakings will have to
undertake in the Third Five Year
Plan the setting up of a minimum of
one esiate attached to each public
sector project.

Shri Hearish Chandra Mathur: What
is the response from the State under-
takings? In answer to part (¢) of
the guestion, it has been stated that
these industrial estates are being
located at the site of the larger
undertakings, Does the directive
also include the dispersal of the in-
dustrial cstates?

Shri Manubhal Shah: Yes, Sir. To
the latter part of the question, my
,answer is, Yes. The directive is to
avoid concentration. But, where the
main industry is large, as I have had
the privilage of explaining the position
some time ago, it ijs very difficult for
the managers to go out of the very
area where the project is located. So,
the natural consequence is that the
first estate ig generaljly located where
the project is; but further estates
will be dispersed.

Shri Basappa: Has it come to the
notice of Government that not only
from the point of wview of employ-
ment but also from the point of view
of reduced costs, ancillary unils are
much better than big units?

Shri Manubhai Shah: That i= true.

Shri Ramanathan Chettiar: Apart
from the setting up of industrial
estates by the public sector, may I
know whether Government are golng
to set up industrial estates in the
rural areas?

Shri Manubhal Shah: Yes, Sir, a
large number of them.

Shri S. M, Banerjee: In the state-
ment, it is stateq in reply to part
(b)— :

“from one private sector unit”.

I want to know which is the pri-
vate sector unit which has asked for
the permission.



6a1 el Answers

Shri Manubbal Shah: There is one
in Madras, The Enfield Motors,

Shri Yallamanda Reddy: DMay
know the facilities that are being
offered to these people who are join-
ing the ancillary industrial estates?

Shri Maaubhali Shah: They are
well-known after 5 years of intensive
working on this.

Shri Harish Chandra Mathur; The
hon. Minister stated that he has issued
a directive to the State undertakings
for the sefting up of industrial esta-
tes. What about the private large-
scale industries? Has he considered
the advisability of having any re-
gulatory powers for them?

Shri Manubhai Shah: No regula-
tory powers are necessary. The hon.
Member knows that all these present
120 industrial estates plus the 300
industrial estates programme of the
Third Plan apart from the LIC sup-
ported estates with loan assistance of
sbout Rs. 12 crores, more than 100 to
200 industrial estates, are all oriented
towards the private sector ancillary
industries.

Exports of Indian Coffes

+
Shri 8. C, Samanta:
*135. { Shri Subodh Hansda:
LShri M. L. Dwivedi:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether attempts are being
made at present to increase exports of
Indian coffee abroad;

{(b) the amount of expenditure in-
curred during the last three years
(year by year) on promotion of sales
of coffee overseas; ang

(¢) whether India is facing any
competition in the world market?

The Minister of Internationsl Trade
fn the Minisiry of Commerce and
Industry (Shri Manubhai Shah): (a)

-APRIL, 34, 1983

Oral Anroer  Gag
to (c). A statement ia laid ontht
‘rabuotmnom .

Srarewvanr
{a) Yes, Sir.
(b) 1958-59: Rs. 8,399
1950-60: Rs. 11,812
1960-61: Rs. 42,510

Additionally Rs. 58,000 were spont
in India for production of g fihm for
exhibition in foreign countries.

(¢) No, Sir,

Shri 8. C. Samanta: Is it not a fagt
that the coffee that is pooled by the
Coffee Board is allocated for internal
and external purposes? May I know
how the Coffee Board encouraged the
export of coffee inspite of internal
consumption?

Shri Manubhai Shah: The whole
idea js to export as much coffee az
possible; the Arabica variety has got
a great demand

Shri Subodh Hansda: Which are
the main producing countries that
are competing with Indian coffee?

Shri Manubhai: For instance, Bra-
zil. Ours is less than one per cent of
the world’s production,

Shri Jaganatha Rao: From the sta-
tement it is evident that the expen-
diture on cxport promoiion has been
increasing. May 1 know the corres-
ponding increase in foreign exchange
earnings?

Shri Manabhaj Shah: Yes, Sir; it is
so. Actually the expenditure j= very
meagre and we propose to spend
much more money abroad for prope-
gating our coffee and other export
itemns. '

Shri Basappa: May I know whether
the STC is assisting the Coffee Board
in the matter of export trade and it
w0, o what extent?

Shri Manubhai Shah: The quan-
tity of coffee exports iz so small tha}
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the question of STC helping the
Coffes Board has not arisem; if
assistance is required the STC will
there as an instrument for the
motion of these exports,

Shri Warior: How far has the wex-
port of coffee tendeg to increase
internal price of coffee?

g&

¥

ga

Shri Manabhal SBhah: There would
be some correlation but as the Prime
Minister was pleased tp say once,
even if we have to make some saeri-
fices at home, we will have to export
something abroad.

Television Station in Bombay

*136, Shri Bibhuti Mishra: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether it is a fact that a tele-
vigion station js proposed to be set up
in Bombay;

(b) if so, when it would be set up;
and

{(¢) the amount likely to be spent
on the television station? .

The Minister of Information and

(b) Towards the end of the Third
Five Year Plan period, subject to the
availability of forelgn exchange.

(c) Rs. 40 lakhs approximately.

@t feqfe tew ;. &1 e
frgea & wor Ogd S¥ e,
AATE, wAGT WY T wifz ¥ of
afeom &y & T & S
i U S

Dr. B. Gopala Reddi:
Plan.

D. C. Sharma: May 1 know
er the television station will be

with our own efforts or some
collaborator will be there as
case of Delhi?

Not in the

fp f

il

Dr. B. Gopala Reddi: I think it will
be our own, Perhaps we may con-
sult other foreign technicians.

8hri Harl Vishnu EKamath: Iz the
Minister aware that in several coun-
tries of the world including Britain,
United States and, I believe, the
Soviet Union also, television has
turned out to be not an unmixed
blessing and has had a pernicious-
effect on children and youngsters...

Mr. Speaker: What is the question?

Shri Hari Vishnu Kamath: It is part
of the question. Unless there is
reasoning behind, how can a question
be fully understood?

Mr, Speaker: The question is put
only ‘to elicit information; he may
put the question,

Shri Hari Vishna Eamath: Is it not
a fact that the authoritics in those
countries are having second thoughts
regarding the extension of television?

Mr. Speaker: That is the question.

Dr. B. Gopala Reddi: I have no in-
formation; I take the ° information
from the hon. Member.

Shri Hari Vishou Kamath: I am glad
he takes my information,

Shri Tyagi: May I know if this
television scheme will be utilised for
the purpose of imparting education
to students also?

Dr. B. Gopala Beddi: Yes, certainly
as it is done in Delhi.

.

Shri Tyagl: I mean academic edu-
cation, school and college education.

Dr. B. Gopala Reddi: That is being
done in Delhi.

Shri Ansar Harvani: Do the Minis-
try of Information propose to seek the
help of the film industry in Bombay
for this television work?

Dr. B. Gopala Reddi: I do not know
what the film industry can do for the
television. We shalt explore the
possibilities.
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. Shri Ansar Harvani: They can pro-
vide the technical know how.

Mr. Speaker: The hon. " Member
might put'the question. Some hon.
Members have not followed what his
question was; I have also not followed
what he said.

Shri Ansar Harvani: My question
was this: whether the Ministry of In-
formation and Broadcasting propgsed
to seek the help and aid of the film
industry in Bombay for the Bombay
television project. ]

Dr. B. Gopala Reddi: If necessary,
we shall explore all the possibilities

of utilising the services of the film .

industry also.

=t oAy fag 3@ aw 2fe-
fafgs ¥z afaswgm &1 w=r g
gear Zfafawd fe AR F 1 A=A
frar Smm,  arfF 98 TR |/
H ITAST g X !

Dr. B, Gopala Reddi: Perhaps the
‘Minister of Commerce and Industry
will be able to answer that question.

Shri Nath Paiz I do not know if he
will take the same shelter which he
took in reply to the same question
put by my hon. friend, Shri Raghu-
nath Singh. I want to know the same
thing: is any plan under considera-
tion of the Government to start pro-
duction of television sets in the coun-
iry. Do they propose to import them
and, if so, at what cost and what is
the foreign exchange?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): As

the demand for television sets has .

been limited, as I had mentioned in
the House earlier, there is no pro-
gramme of manufacture of television
sets in the country.

Shri Prabhat Kar: What is the
foreign exchange component for the
establishment of television here?

Dr. B. Gopala Reddi: Tt is Rs. 28:17

lakhs. ) R

APRIL 24, 1962
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Code of Discipline

%137, Shri S. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether code of discipline has
been accepted by Railways, P. & T,
Defence and other Central Govern-
ment undertakings; and

(b) if not, the reasons therefor?

The Minister of- Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) and (b). The Min~
istry of Railways do not consider it
necessary to adopt the Code on the
ground that an establisheq machinery
for resolving disputes etc. is already
functioning on the Railways satis-
factorily. In Defence undertakings,
the question of adoption of the Code
is being pursueq in consultation with
workers’ representatives. The Code
applies to all other Central Govern-
ment  departmental undertakings
covered under the Industrial Disputes
Act, 1947. In the case of P. & T. it
applies to industria]l] establishments
like workshops, wireless stations,
stores etc.

Shri S. M. Banerjee: May I know °-

whether any difficulty has been expe-
rienced in adopting this code in the
defence establishments, -nd whether
they have put forward any difficuities
and if, so, what are those difficulties?

Shri Hathi: Ag I said in reply to
the original question, the Defence
Ministry is negotiating with the wor-
kers; they are pursuing the question
of adopting the code,

Shri S. M. Banerjee:. May I know
whether this code of discipline will be
implemented in the public sector un-
dertakings like the various corpora-
tions, the Heavy Electricals and
others?

Shri Hathi: VYes; it will be.

Shri Daji: I would like to know
what the views of the Railway Minis-
try are, with reference to the views
of the Labour Ministry, because it has
been clearly laid down by the Labour
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Miniytry that the oode should be
inmediaiely implemented by the rail-
ways and defence,

8hri Hathi: The matter is being dis-
cyssed with the Railway Ministry also,
but the Railway Ministry thinxs that
it hes a machinery which would be
. sufficient and adequate and that it has
& code of rules alsp. But siill the
Labour Ministry is pursuing the mat-
ter with the Railway Ministry,

8hri Prabhat Kar: May [ know
whether it is a fact that the LIC and
the Reserve Bank have proposcd en
emendment to the code of discipline
and have pressed their views on the
Government, and that is why they
have not accepted the code of disci-
pline?

. Shri Hathi: No; I do not think so.

Shri Prabhat Kar: Do I take it that
the Government are not aware of it?

Shri Hathi: It is not a guestion of
amending. There are certain sugges-
tions, of course.

Shri Priva Gupta: May 1 know
what is the machinery laid down in
lieu of the one which was just mcn-
tioned by the hon. Minister of Rail-
ways, and may I know whether the
All-India Railwaymen's Federation
~and the respective unions of each
zonal railway have been consulted be-
fore implementing or discussing the
good sides and the bad sides of the
code of discipline?

Shri Hathi: That was one of the
reasons why the railwaymen have not
adopted it. They have said that the
workers’  associations were parties
while this code was being formulated
ang that therefore they wanted to con-
sylt them also,

8Shri Priva Gupta: The first part of
my question has not been replied. The
question was, what is the machinery
laid down in the railways.

Shri Hathl: There is a threc-tier
machinery for settling disputes.

Shri Prixa Gupta: What is the
third tier? The tribunal which is the
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third tier does not funetion; it has

never functioned.
Mr. Speaker: Order, order,

Shri Tridib Kumar Chaudhuri: Be-
fore formulating this eode of discipline
which was adopted in the tripartite
labour conference about two years ago,
had not the Labour Ministry ~onsult-
ed the other employing Ministries, and
what were their reactions, and with-
out their consent, how could thiz be
formulated?

The Minister of Planning and Labour
and Employment (Shrl Nanda): This
code of discipline was evolved mainly
in consultation with the representa-
tives of the working class, organised
in various bodies, and ithe represcn-
tatives of the employers. Of course,
there was some consultation with the
representatives of the public sector
also. They are usually preseni at the
time of these meetings. But later on
there was a conference .n which all
the representatives of the public sec-
tor undertaking were present and it
was deflnitely accepted by all of
them. The only remaining seclors
were Defence and Railways. As my
colleague has pointed out, the infor-
mation given was that the workers
were then satisfied with the machinery
which is functioning there now. Now,
in several conferences I asked the re-
presentatives of the emplovces to tell
us if they were not satisfled. I have
been told by some of them that they
would like to go over to the code of
discipline and, therefore, it is being
taken up.

8hri K. N. Pande: Is 1t a fact that
the Railway employees are also nut in
favour of adopting the code of disci-
pline in the Railways?

Shri Nanda: As far as my know-
ledge is cocerned, such of them as
have approached me have expressed
their preference for the code of disci-
pline.

Mr, Speaker: Next Question—Shri
Moshin.

Shri Moshin: Question No. 138,



-Shri Priya Gupta: Sir, have yeu
gone over to the next question?

Mr. Speaker: I have and the hon.
Member has put it.

Price Line

138, J Shri Mobsin:
\ Shri 8. M. Banerjee:

Will the Minister of Planning be
pleased to stater

(a) the further steps that are being
taken to hold the price line; and

(b) whether prices of cssential com-
modities have gone up since January,
19627

The Minister of Plaaning and
Labour and Employxent {Shri
Nanda): (a) and (b). A statemcnt 1s
laid on the Table of the House.

STATEMENT

(a) and (b). The price situation
over the last one year has been well
under comtrol. The general index of
wholesale prices for March 1962 was
3'1 per cent lower than the March
1861 level. Between January 1962
and March 10, 1962, there was some
increase in wholesale prices of certain
essential commodities such as food
articles and cotton textiles. But
thereafter there has been a decline.
The food articles index declined from
120'9 on March 10, 1962 to 118.4 by the
end of March. The index for cotton
textiles declined from 1285 to 1281 in
the same period.

For augmenting domestic supplies
of cotton, the Government has already
taken steps to import larger quantities
of the required variety. As regards
cereals, adequate stock are held by
Government so that releases can be
increased if the situation warrants.

The measures and policies adopted
for increasing production and holding
the price line have proved generally
adequate. The situation is being kept
under constant review.

Skri Mehsin: Is it not a fact that
under the present cost of living, the
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an average wage-emrmer of Illihto-
have even on meal a day? - .

Shri Nands; No, 8ir.

Shri §. M, Banerfee: In the state-
ment it is written: ‘“Measures and
policies adopted for increasing pro-
duction and holding the price lins
have proved generally adequate. The
situation is being kept under constant
review”., 1 want to know, since the
prices have increased, have shown an
upward trend from January to Maroch,
whether Government contemplate to
have any definite price policy
appoint a Price Commission for it?

Shri Nanda: The price policy has
been clearly laid down in the docu-
ment relating to the Third Five Year
Plan, and as has been indicated in the
statement in the course of this year
there has been a decline of 3'1 per
cent in the wholesale prices. There-
fore, that question does not arise,

Shri Ramananthan Chettiar: May I
know whether there is a special cell
in the Planning Commission in regard
to price line to watch the price line
position; if so, whether that cell is
effective to control and watch the
price situation?

Shri Nanda: There is a whole divi-
sion which is called ihe Economie
Division which concerns itself with
price movements, and the Planning
Commission as a whole has to consider
all the aspects which have a bearing
on the price level.

Shri Yallamanda Reddy: Are the
Government aware of the fact that
yesterday’s taxation proposals will
raise up the cogt of living; if so, may
I know what are the actions propos-
ed to be taken by the Government?

Shri Nanda: I have not had encugh
time to calculate precisely whether it
will be 01 per cent or something less
than that, But it is going to be very
insignificant as far as I can judge.

Shri Tridib Kumar Chaudburi: In
view of the fact that the prices. of
foodstuffs have shown a tendency ‘of
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. wholesals prices have
come down a little only—may I know
what are the reasons which impelled
the Government to direci the Reserve
Bank to increase the margin of ad-
vanceg against foodstuffs which s
against the policy that was laid down
last year?

Shri Nanda: Yes, Sir. That policy
was in operation for a considerable
period and it has had good effact.
Then it was considered that the gene-
ral requirements of the market neces-
sitated a certain relaxation. That is a
policy which has been operated in an
elastic and flexible manner.

Shri Hem Barua: In view of the
fact that the statement shows that an
increase in prices was registered dur-
ing the initial months of this year
1962 in certain commodities like food
articles and cotton textiles and as
against that the hon. Finance Minister
said in his speech on the interim
budget that the price rise has been
completely arrested, may I know how
these two statements do agree and
whether there is no liaison between the
Planning Ministry and the  Finance
Ministry over this question? '

Shri Nanda: It is a question of pro-
perly understanding what has been
atated. I have given the figures, and
they are well known. During this
period, that is to say, since the start
of the Third Plan, the wholesale
prices have declined somewhat. It is
also a fact that during the earlier part
there was some rise which has now
been offset by a decline. I do share
the hon. Member’s anxiety, and I
think we cannot be complacent about
these prices, particularly the
retail prices, which go into the consu-
mers’ cost of living index. Though
the cost of living index hag stood
steady since August and there have
been no rises—of course, Lhere was
some rise earlier-—I think we have to
be very watchful and careful about
the consumer prices.

8ari Harish Chandra Mathor: This
question regarding the holding of the
price line is not settled unlesg and un-
4 the Government tell us as to what
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level they went to hold the price
line. The prices are rising from
month to month and year ¢o year
and all the time we are talking of
holding the price line. Where do we
want to hold the price line?

Shri Nanda: As to the level ut
which the prices have to be held, it
has been laid down in the document
relating to price policy. We do believe
that even as it is the prices are high.
So, we cannot tolerate any further
rise in price, particularly in respect of
essential commodities consumed by
the masses, Thercfore, any risc above
that level is not proper.

Mr. Speaker: Next question.

Shri Tyagi: Since it is a very im-
portant question I request you to give
a little more time for it

Mr. Speaker: That is why I have
spent about 7 minuies on this question.
If hon. Members want the whole ques-
tion hour to be spent on this question
then, of course, it is different matter.
Ctherwise, how can I give time to
other questions? Now, next question.
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I shall also read the answer in Eng-
lish,
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* (&) and (b). The infarmation is he-
-ing collectad 2nd will by laid on the
Table of the Sahha,
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Indian Tobacco for Russia

+149, J Shri Wa.rlur
Shri Vasudevan Nair:

Will the Minister of Comumerce and
Indusiry be pleased to state:

(a) whether a new trade agreement
had been concluded with the Soviet
Union for purchasing more Indian
tobacco this year; and

(b) it so, the quality agreed upon
and the price?

dastry (Shri Manwbhali Shal): (q)
Tobacco ig included in the existing
Trade Agreement with Soviet Union
in pursuance of which the Rusyisn
Trade Representativeg and Techno ex-
perts make purchases from the trade
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a weil a3 from the State Trading Cor-
poration. Russian are ex-
pected to be much larger this year.

(b} These are commercial contracts
in?nh'ing varying quantities aund

Pprices.

Shri Warior: May 1 know whether
these purchaseg are made through the
State Trading Corporation or direct
from the cultivators and which modus
operandi igs more beneficial to the cul-
tivator? ’

Shri Manubhai Shah: Som. opera-
tions of tobacco where we have cana-
lised the exports will be through the
State Trading Corporation. but =«
much larger proportion has been pur-
chased by the Soviet represeutatives
through the private trade

Shri Vasudevan Nair: Muy I know
whether as a result of such uew oo
agreements the producers are getling
more price for tobacco now than they
used to get before?

Shri Manubhai Shah: That 5 true.
In mosat of the contracts thug s <o.

Shri Hari Vishnu Kamath: Apart
from raw tobacco, has any serious
effort been made so far by Govern-
ment to stimulate the interest of our
Russian friends in the well-known
virtues of Indian snuff which might
help to snuff out minoer misunder-
standing and further promote Indo-
Sovjet concord?

Mr, Speaker: Previously also when
I requested him to confine himself to
the question the hon. Member said
that unless these things were said
it was not possible for the hon.
Minister to understand the gquestion.
Now these are not necessary adjec}ives
that he is using. These are not neces-
sapy 'to elicit the required information.

Shri Barl Vishnu Kamsath: If you
think it is not necessary, I may not
refer to it But I thought it is neces-
sary to help him understand the ques-

o
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Mr, Bpeaker: Hg might ask the
question, straight.

Shri Harl Vishou Kamath: That

was the question.

Mr. Speaker: If he wants me 1t
read it again, he knows it very well
and therefore I need not read it. But
the question shall not contain argu-
ments, inferences, ironical expressions,
imputations, epithets or defamatory
statements.

Shri Hari Vishnu Kamath: To my
understading this does not .

Mr, Speaker: Then we differ in the
interpretation. We might differ, Now
he might ask the question,

Shiri Hari Vishnu Kamath: Apart
from raw tobacco included in this
agreement according to the hon. Mi-
nister's statement, has the Government
made any serious effort so far to sti-
mulate the interest of our Russian
friendg in the well-known virtueg of
Indian gnuf??

8bri Manubhai Shah: As far as
snuff is concerned, they have not
shown any considerable interest. But
I may assure the House that in blend-
ed and cured tobacco they are show-
ing inereasing interest.

Shri Jaipal Singh: I hope I will not
be misunderstood, but I would like to
ask whether we are giving the Rus-
saing strong tobacco or mild tobacco.

Shri Manubhai Shah: Tobacco is not
classed as such. It bas a variety of
grades and a certain amount of nico-
tine percentage. They are sghowing
interest in all the grades.

Shyi Bhagwat Jha Abad: What s
the expacted percentage of increase
in the bulk purchase?

Shri Manubhai Shah: If I may be
permitted, just now I would not like
to disclose the guantity. But it is con-
siderably higher than the original
quantity. .
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Bhrl Abdul Wahid: Will the hon.
Minister of International Trade see to
it that Indian tobacco bought in
rupees is not resold to the Western
bloc at cheaper prices thus prejudic-
ing our direct sales to the Western
bloc and earning foreign exchange
ourselves? ’

Shri Manubhai Shah: This is one of
the apprehensions in the trade quar-
ters, but I can assure the House that
as far as the Russians are concerned
they have never done it. They gene-
rally consume most of it in their own
country, We are very anxious to see
that diversion to other areas from
rupee area trade is curtailed as much
as possible.

8hri Daji: What approximately shall
be the total value of this trade agree-
ment? Is price fixation done through
the Government or directly through
the private trade?

Shri Manubhai Shah: That would
be asking the same question in a diffe-
rent manner. I would not like to dis-
close either the price or the quantity.
But the price is very reasonable and
is somewhat better than in the past.

Shri Daji: Sir, I seek your protec-
tion. My question specifically was
whether the price is fixed directly with
the traders or through the Govern-
ment,

Shri Manubhai Shah: It is done
directly with the traderg as far as the
private trade is concerned. As far as
the State Trading Corporation is con-
cerned, it is done through the STC.

Plan Publicity Exhibition

*141. Shri Basappa: Will the Minis-
ter of Information and Broadcasting
be pleased to state:

(a) Whether Government organised
a Plan Publicity Exhibition in Flying
Fox Island for the pilgrims visiting
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Hardwar for the Kumbha Meld fatr;
and

(b) If so, what iy the amount to be
spent on this?

The Minigter of Information and
Broadcasting. (Dr. B. Gopala Beddal):
(a) A Plan Publicity Exhibition was
set up by the Director of Advertising
and Visual Publicity under the Minis-
try of Information and Broadcasting,
at the Kumbha Mela, Hardwar. bdut
the venue of this Exhibition was not
Flying Fox Island but the Rori Is-
land. At the Flying Fox Island, the
Director of Field Publicity under this
Ministry, set up a Pavilion at which
film shows, dramatic performances and
other programmes connected with pl.an
publicity were presented.

(b) The total ex.pendnure incurred
on the two items is not yet known but
the estimated expenditure was Ras.
38,200|-for the Plan Publicity Exhibi-
tion and Rs, 16,000)-for the Favilion
and the performances.

Shri Basappa: May I know how
many people have taken advantage of
this Exhibition and whether it is pro-
posed to have this kind of exhibition
in important melas and yatra areas?

Dr. B. Gopala Reddi: About 1,10,000
people have taken advantage of the
Exhibition,

Shri Basappa: And about having it
at other places?

Dr. B. Gopala Reddi: Wherever there
is an important festival, certainly we
will

.

Shri Ansar Harvani: May I know
whether the Ministry of Information
ang Broadcasting gave any help to the
Bharat Sadhu Samaj a2lso who went to
Hardwar during the Kumbh Mels?

Dr, B. Gopala Redd@i: We hl.vu'n.'r
information.
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-1 ghall also read the answer in

English.

(a) The Delhi Administration, which
administer the Delhi Shops and Estab-
lishments Act, 1954 have received re-

Ppresentations,

(b) Nq-décision has yet been taken

by the Delhi Administration.
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Shri Shree Narayan Das: May I
know the nature of the suggestions
made and how they differ from the
original decision taken by the Gow-
ernment?

Shri Hathi: So far as the opening
and closing hours are concerned some
have suggested nine to seven, nine to
eight, ten to eight, ten to seven.
Various t'mings have been suggested.

- Shri P, C. Borooah; May I know
whether similar timings will be en-
forced on the small restaurants and
caterers also?

Shri Hathi: This applies to those
shops and establishments to which the
Act applies.
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Shri D. N. Tiwary: May I know
whether there is any suggestion to
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open these shops on Sundays aend
close tthem on soma other day, be-
cause moat of the offices in Delhi and
other places remain closed on Sundays
and therefore they have better faci-
lities for shopping on Sundays?

Shri Hathi: So far as this matter

is concerned it is & question only
about the opening and closing time.

Shri D. C. Sharma: Is it not a fact
that people want different timings of
opening and closing skops in different
localities?

Shri Hathi: There are various view-
points suggested, as the hon. Member
just now mentioned.

Shri A. N. Vidyalankar: May 1
know whether any joint consultative
committee exists to advise the Gov-
ernment from time to time on these
matters and, if so, what their advice
is?

Shri Hathi: There is the Labour
Advisory Committee for the Delhi
Administration on which there are
representatives of employers and
labour.

Shri A. N, Vidyalankar: What was
their advice?

Shri Hathi: They have met on the
gth. They have not come to any con-
clusion and advised the Chief Com-
missioner,

Shri Jaipal Singh: May we know
whether the Spanish pattern of cool
shopping hours during summer has
ever been thought of; that is, closing
the shops during the middle of the
day in the summer months, so that
we may have cooler shopping hours
in the evening?

Shri Hathi: That is why there are
suggestions that they should be closed
»t B,

Shri U. M. Trivedi: May I know if
the attention of the Government has
been drawn to a recent judgment of
the Punjab High Court confirmed by
the Supreme Court that even those

APRIL 34, 1968

who are small taboutery ‘ate 30k kilow-
ed to keep their labouring shops opeli>

Shri Hathi: I have not seen that

Shri 8. M. Banerjee: I want to know
whether the Central Government have
advised the Siate Governments also to
legislate and introduce working hours
as in the case of Delhi and if so, the
reaction of the State Governments.

Shri Hathi: There are varioug <n-
actments in the various States. This
refers only to the Delhi Administra-
tion.

Bhri Warior: Is there any sugges-
tion to introduce a shift system in
order to restrict hours of working
and at the same time to avoid trouble
to the purchasing public? N

Shri Hathi: I do not think they have
made any such suggestion so far as
this question is concerned,

Mr. Speaker: Next question..
Shri P. Kunhan: No, 143.

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): If I
have your permission, Sir, I would
like to club Question Neo, 144 also with
No. 143. They are both on the same
subject,

Mr. Speaker: Both of them may be-
answered together.

Yam Prices

+
o8, S Shri Kunhan:
7, Shri A. K. Gopalani
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the Handlcom indws—
try in the country is facing a serious
crisis due to the rising prices of cotton
varn; and

(b) if so, what gteps have Govern-
ment taken to bring down the yam
pricee? . T
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The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
and (b)- A statement is laid on the
T:i.ble of the House.

STATEMENT

No reports of any serious crisis in
the Handloom industry have been re-
eeived by Government. ‘When a
voluntary system of price control on
cloth was announced by the Indian
Cotton Mills Federation effective from
1st January, 1961, the Southern India
Mill-owners’' Association also worked
out a schedule of yarn prices at which
yarn was to be delivered to consu-
mers including handloom weavers. By
and large the voluntary . control has
been working fairly satisfactorily.

The various mproblems affecting
cotton textiles (including cotion yarn)
and prices have already been referred
to- the Tariff Commissison for a full
enguiry. The report of the. Tariff
Commission is awaited. Pending the
report of the Commission Government
are keeping under constant review the
current system of voluntary price
control. o

-— e

Handloom Cooperative
*144. Shri Kunhan:

Will the Minister of Commerce and
Industry be pleased to state the alloca-
- tion made by the Handloom Board in

Societies

order to encourage handloom co-ope- .

rative societies during Third Five
Year Plan period? .

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): A
sum of Rs, 34 crores, exclusive of
working capital loans financed by
institutional agencies like the Reserve
Bank of Ihdia, has been {entatively
allocateq for the development of the
Handloom Industry during the 3rd
Five Year Plan, Major portion of this
allocation will be spent in the co-ope-
rative sector of the handloom indusiry
ag central assistance is confined to the
co-operative fold only.

Oral Answers 644:

Shri P. Kunhan: May I know whe-
ther the attention of the Government.
has been drawn to the statement by
Mr. M. S. A. Majide, Member, All
India Handloom Board that the indus--
try is in a crisis due to the prevailing:
high price of cotton yarn?

Shr Manubhai-Shah: I have not seen
the statement of the gentleman re—
ferreq to. But, I have been com-
plaints about some rise in prices of
certain kinds of yarn. We have gone
into the matter. Most of the prices
charged by the Southern Millowners’
agsociation conform to the prices-
agreed to. In a few cases where the
prices have risen, it is engaging our
attention.

]

Shri P. Kunhan: May I know whe-
ther the Goverhment have made any
investigation into the reason for the-
higher prices of yarn?

Shri Manubhai Shah: That is ex-
actly what I have said. The same-
type o6f complaint has been received
from other quarters and we are exa--
mining it. ) :

Shri Umanath: May I know if’
prices higher than those fixed by the
Millowners association are daily pub-—
licised in the newspapers by mem-
bers of the very same association? If
so, how does the Minister say that.
voluntary price contrnol is working
satisfactorily?

Mr. Speaker: This is an argument..

Shri Manubhai Shah: The prices-
published are for some quantities of
packets and not .for bulk supply..
What we are verifying is actually the-
price paid by most of the co-opera-
tive gocieties which are already on:
our register. A large amount of as-
sistance flows te them. By checking
them up we feel that on the whole,
price control of a veoluntary nature is
working satisfactorily. ~ . '

Shri Nambiar: May- I know whether
the Government took an interest to-
study the situation in the handloomr
industry vis a vis production of tex~
tile yarn and see that weight is .given
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on the side of the handloom so that
they are saved from this crisis?

Shri Manubhai Shah: This has been
a subject of study by the Government.
As the House knows, in the Third
Five Year Plan, major expansions of
the requirements of cloth in the coun-
try have been allocated to the hand-
ioom. Three million more spindles
are being licensed. Already, most of
the licences have been issued for in-
creasing yarn production.
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Shri Bade: My question is not like
that
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Shri Sham Lai Saraf: May 1 know
whether the amount that will be set
apart for the handloom industry,
which is referred to in question No.
144 is inclusive of cotton and other
handlooms?

Shri Manubhai Shah: It includes
cotton handlooms, but we have se-
parate schemes for wollen and silken
handlooms.

Shri Ramanathan Chettiar: May I
Jknow whether the handloom wesavers
in the non-co-operative sector are
finding it difficult to obtain yarn at
geasonable prices, and if so, what
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steps Government are going to take

to make yarn available &t reasonabdle
prices?

Shri Manubhai Shah: As far ag the
general position of yarn is concernad,
we 'make no distinction between the
handlooms outside the co-operative
field, and those which are covered by
the co-operative fold. But, as the
Housz js aware, the national policy is
to encourage the co-operative sector.
The House will be glad to know that
about 60 per cent of the working
handloom weavers have been covered
by the co-operatives.
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Kidnapping of 2 Member of the Na-
tiomal volanteer force in West Bengal
by Pakistanis

+

[ Shri P. C. Borooah:
\_ Shri 8. M. Banerjee:

Will the Prime Minister be pleased
to state:

. (a) whether a reply has since been
received from the East Pakistan Gov-
ernment to the West Bengal Govern-
ment's protest on the kidnapping of a
member of the National Volunteer
Force of West Bengal from the Indian
territory on the 15th March, 1062;

'

*145.

(b) if so, what is their reply; and

(c) whether the release of the per-
son kidnapped has been secured?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) No, Sir.

(b) Does not arise.
(e¢) No, Sir.

Shri P. C. Borooah: May I know
whether the Central Government tcok
up the matter with the Pakistan Gov-
ernment, and if so, with what result?

Shrimati Lakshmi Menon: No. The
West Bengal Government haz taken it
up with the Pakistan Government.

Shri P. C, Borooah: Since the kid-
napping of Indian personnel by the
Pakistanis is on the increase, may I
know what steps have been taken by
Government or are proposed to be
taken to put a stop to this, and since
our protests have failed, whether
Government propose to take the ad-
vice or the good offices of some in-
ternational body in this matter?

Shrimati Lakshmi Menon: The usual
procedure is followed, and I do not see
any reason why we should take the
good officeg of somebody, whom the
hon. Mamber does not mention.

198(Al)LSD—2,
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Bhri 8. M. Banerjee: May I Lknow
whether the whereabouts of this par-
ticular boy, namely Mr. Das, are
known to the Government of India,
and whether he is safe in tho Pakis-
tani pustoday?

Shrimati Lakshmi{ Menon: He is in
Pakistani custody. We have tried our
best, by all possible means, to find out
the conditions under which he lives,
but we have not received a reply from
the Pakistan Government.

An Hon. Member: Is he alive?
Shrimati Lakshmi Menon: He is

alive.

We were told that we would get the
information yesterday, but we have
failed to get that information.

Shri Vidya Charan Shukla: May 1
know what those ‘all possible means’
arv, which Government have tried in
order to secure the release of our na-
tional from Pakistani custody?

Shrimati Lakshmi Menon: We took
up the matter immediately after he
was taken away, with the Ilocal
authorities, that is, our counter-
parts in the Pakistan police, The
West Bengal Government hag also
lodged a protest, and our Deputy High
Commissioner in Dacca has himself
approached the East Pakistan Govern-
ment to give us information about the
condition of the young man.

Shri Nath Pal: It seems that our
Pakistani neighbours are making quite
a habit of kidnapping Indian person-
nel on legitimate duty. Some time
back, Col. Bhattacharya was kidnap-
ped. Had we taken any vigorous steps
at that time perhaps to secure his
release, then thig kind of kidnapping
would have been stopped. May I
know where we stand with regard to
Col. Bhattacharya’s release?

Mr. Speakr: That is a different thing
altogether.

Shri Nath Pai: It is a kidnapping
case by Pakistan,

Shri Hari Vighpu Eamath: Even
after the Col Bhattacharya incident,
huve not Government been able to
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tighlen up the security arrangemants
and patrolling activity on the border,
g0 as to prevent the recurrence of
such incidentg at all?

The Prime Minister ang Minister of
External Aftairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
‘What am I to reply to? These are
general questions about security mea-
sures in the border.

Mr, Speaker: The hon. Member
wants to know whether any special
mensures have been adopted so that
this kind of incident may not recur.

Shri Jawaharlal Nehru: The secu-
rity measures should be good, but I
do not suppose that it is possible to
have every vard of this frontier guard-
ed z0 that nobody can cross. The
usual charge made is that the border
has been crossed; it may be right or
it may be false. There are two sides
to this. We say the man had been
captured in cur territory; they say he
crossed over.

Ag for Col. Bhattacharya, it is en-
tirely a different question. But I
might say that he was tried and sen-
tenced, as the House knows, to a long
term. He is putting in an appeal of
some kind. I do not know what kind
of appeal is taking place under a
martial regime. I understand he has
just signed it and it ig going to be
forwarded to the authorities there.

Shri Hem Barua: May I know whe-
ther it ig a fact that our liberal ap-
proach to this recurring problem is
interpreteqd as a sign of weakness on
our part in Pakistan and that is why
these incidents, instead of registering
a decline, have always registered an
increase?

Mr. Speaker: Even the opinion of
Government should not be asked now,
but now the opinion of the Pakistan
Government is being asked for as to
whether they consider it as a sign of
weakness on our part.

Shri Hem Barua: May I submit that
there iz an impression even in this
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country that this liberal approach is
interpreted in this manner....

Mr. Speaker: The hon. Mamber
might hold that view. I wus only
saying that we could not ask whether
that is the opinion or impreasion of
the Pakistan authorities.

Shri 8, M. Banerjee: I want to know
whether any financial aid has been
given to the family members of Shri
Das or whether any legal assistance
will be given in case he is tried under
military law.

Shrimati Lakshmi Menon: He join-
ed the volunteer force the day before
he was taken away.

Shri S. M. Banerjee: If he is not a
senior member of the force, will be
not be given this assistance? 'Then
nobody will join the force.

Shrimati Lakshmi Menon: We do
not know whether any financial assis-
tance hag been given.

Shri Hari Vishnu Kamath: Has the
border not been formally and finally
demarcated so far, because there is a
dispute every time?

Shri Jawaharlal Nehru: Most of it
has been demarcated; small parts
have not been. But even when it is
demarcated, the question arises as to
where a person is when he is abduc-
ted or caught. Opinions differ, evi-
dence js taken—ten yards on thig side
or a few yards on the other.

Shrimati Renn Chakravartty: May
I know how far within our territory
this particular National Volunteer
Force member was caught, and whe-
ther when they are doing patrol duties,
they do them alone or in batches?

Shrimati Lakshmi Menon: He was
taken away when he was 50 yards
inside our territory, according to our
information,

Shri Tyagi: Was he all alone or in
a band?

Shrimati Lekshmi Menon: We do

not know whether he wag moving
alone.
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=7 -'RaM by Pakistanis
*14¢. Shri Liladhar Kotoki: Will

the Prime Minister be pleased to
state:
(a) whether some Pakistani na-

tionals from Tetulia in East Pakistan
trespassed inte the Indian territory
under Rajoungle Police Station on
the 3rd April, 1862 and seriously as-
saulted two Indian citizens;

{(b) whether during the last few
months the Indian territory in the
Indo-Pak border of Jalpaiguri district
hag been subjected to frequent tres-
passes by Pakistani miscreants steal-
ing cattle and other properties; and

(c) what steps Government proposc
to take to prevent such incidents?

The Minister of State in the Min-
istry of Externmal Affairs (Shrimat
Lakshmi Menon): (a) Yes Sir. An
ineident occurred under Rajganj
Police Station on the 3rd April, 1862,
involving assault on Indian nationals
by Pakistani intruders.

(b) Some incidents of cattle lifting
and other cases of theft have been
reported in recent months from the
eastern border, including the West
Bengal East Pakistan border of Jal-
paiguri district.

(¢) Such incidents are dealt with
by the border police and district offi-
cialg in terms of the Ground Rules.

Shri Liladhar Kotoki: May I know
whether any of the cattle or property
stolen by the Pakistani nationals
during this incident have since been
recovered?

Shrimati Lakshmi Menon: In this
particular incident, mno cattle was
taken away, although they tried to.

8hri Hem Barua: I know that it is
difficult to defend the entire long
border. But then there are certain
vulnerable points in the border. Do
Government propose to hand over
these vulnerable points in the Indo-
Pakistan border to the Army instead
of leaving them to the local police—
security forces—so as to avoid inci-
dents of this sort.
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, The Prims Minister and Minikster of
External Affairs and Minlster of Ato-
mic Engergy (Bhri Jawaharial
Nehru): Normally in the border, the
Army is kept in the background. It
is called when necessary. It does
not de normal patrol duties, to pre-
vent cattle-lifting and such like
things.

+ It is not supposed to be the duty of
the army. The army is available if
any serious incident takes place.

sy frg qwr: aw F e
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Shri Daji: Will the Government
consider giving compensation in all
such cases where cattle is lifted or
a man is kidnapped to the family of
the man concerned or the person
whose cattle has been lifted as a
moral duty? .

Shri Jawaharlal Nehru: Would that
apply to any theft or dacoity or any-
thing in India?

Shri Priya Gupta: It cannot be com-
parcd to dacoity.

Mr. Speaker: Order. order. Every-
body should not try to speak. Shri-
mat: Renu Chakravartty.

Shrimati Renu Chakravartty: In
view of the fact that some very sger-
wus cvents have taken place on the
castern border between East Pakistan
and West Bengal and in view of the
fact that even in demarcation our
nationals, their materials and wmaps
etc, are being taken away, 1 would
like to know whether there has been
an enquiry by the Central Govern-
ment as to the exact nature of these
incidents and as to the way in which
we can further help in stopping these
intrusions which have led to very
serious results in certain other cases.

Shri Jawaharlal Nehru: If the hon.
Member refers to a general enquiry
into the nature, I do not think any
such enquiry has been made, but each
incident is enquired into. I do not
know if there is a common factor in
all these incidents to join them toge-
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ther. One must distinguish between
two types of incidents: one, which
might be considered to be very objec-
tionable, are incidents of a political
kind, or in which some kind of assis-
tance or encouragement is given poli-
tically; the other type is just pure
theft, dacoity, cattle-lifting etc., which
takes place within the country, too,
but only does not draw ovr atten-
tion because it is an internal matter.
But it is always much easier to do it
on an international border where
people can come and go away. They
are not serious in a political sense,
but naturally where they occur, they
do harm and injury to the people
concerned.

Shrf Hem Barua: On a point of
order, Sir.

Mr. Speaker: Point of order?

Shri Hem Barua: Yes. The hon.
Prime Minister has said that cases of
cattle-lifting and such incidents occur
in our country also. My own humble
submission is this, that when he says
like that, that might be an en-
vouragement to the Pakitanis living

on the border to comrmit more such
things,

-

Shri Tyagi: What is the point ot
order?

Shri Hem Barma: I will come to
that.

Mr. Speaker: That should be left to
me when I have to answer it, when
he is putting it to me,

Shri Hem Barua: That might be an
indirect encouragement to Pakistanis
living near our Dborder. In matters
of this kind I find always that the
Prime Minister behaves lik: an um-
pire in a cricket match rather than
as one whose interests are involved.

Mr. Bpeaker: 1 am really sorry.
There is no point of order involved.

Shri Hem Barua: I have not finish-
ed.”

Mr. Speaker: Order, order. If any
encouragement is to be apprehended,
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that perhaps might be given by hix
statement and not by what the Prime
Minister has said. Next question.

oY vgure fag :  werer wEww,
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Mr. Speaker: ] have already said
that I will go by the list, in the order
in which they are printed. 1 would
not take any question out of its place.

Shri S. M. Banerjee: 1 want to sub-
mit this about the question regard-
ing the death of the DI.G. Police. It
1s a very important question and some
Members have given calling attention
notices.

Mr. Speaker: I have allowed so
many questions,

Shri S. M. Banerjee: Sir, | am re-
ferring to question No. 158, to which
Shri Raghunath Singh referred. It is
very important and there are some
Members  who have given  calling
attention notices.

Mr. Speaker: It may be very im-
portant; but others also are impor-
tant. Oncc we have decided that we
will go by the order in which they
are printed, no question of out of turn
arises, Next question.

Survey hy Tea Board

+
" Shri Bishan Chandra Setb:
147.< Shri P. C. Borooah:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that the
Tea Board has conducted a survey of
tea consumed by the people;

{b) if so, whether the statistical
data has been forwarded to Govern-
ment;

(c) whether the survey has been
conducted throughout the country;
and
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;(d) if =0, the names of the States
where survey hes so far been com-
pleted?

The Minister of Internationa] Trade
in the Ministry of Commerce and In-
dastry (Shri Manubhai Shah): (a) to
(d). To enable a correct assessment of
the pattern of tea consumption in the
country, the Tea Board have as a
regular feature conducted Random
Sample Surveys in selected towns in
different parts of the country except
Jammu and Kashmir and the Central-
ly administered areas of Tripura,
Himachal Pradesh, Manipur and
Andamans & Nicobar Islands. A simi-
lar survey has been launched in D.:lhi
very recently. Government is inform.
ed about the data collected during
each survey. The annual compilation
of the Board “Tea Surveys” contains
this data and the conclusions in res-
pect of the different town survey.:d
during each year.
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Shri P. C. Borooah: May 1 know
the way in which these surveys are
conducted?

Shri Manuobhal Shah: They are
mostly family sample surveys. They
took about one in 10 houses. If the
hon. Member goes into the figures he
will find them very revealing as to
how tea consumption in certain areas
is going up and in other areas it is
more or less stable.
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SHORT NOTICE QUESTION AND ANSWER
12 hrs.

Bhertage of Cotton

+

" Shri B. G. Dubey:

Shri Harish Chandra

| Mathur:

S.N.Q. | Shri Shree Narayan Das:

2. % Shri P. C. Borooah:

Shri D. C. Sharma:

Shri Rameshwar Tantia:
Shri Daji:

| Shrl S. M. Banerjee:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether India is facing shortage
of cotton as reported in the Press;

(b) if so, what are our annual re-
quirements so far as the textile mills
are concerned and how big is the
shortage; and

(¢) what steps Government propose
to take to meet the crisis?

The Minister of International Trade
in the Ministry of Commerce and
Indusiry (Shri Manubhai Shah): (a)
to (c). Requirements of cotton for con«
sumption in the mills during the cur-
rent season (Ist September, 1881—
31st August, 1962) are estimated at 55
to 56 lakh bales. The available sup-
plies coupled with the imports al-
ready arranged are considered suffi-
cient to meet the requirements of the
mills, but a shortage of the order of
10 lakh bales in the carry-over stocks
at the beginning of the next season
is anticipated. The Government are
exploring the possibilities of meeting
this shortage by imports from various
sources including the U.S.P.L. 480
programme  arrangements, barters,
Russian Trade agreement and the
East African countries.

Shri R. G. Dubey: In this connec-
tion, may I know whether a delega-
tion representing the East India Cot~
ton Association met the Minister in
charge and it was brought to the
notice of Government that the ceil-
ing price fixed for various types of
cotion are below the ruling marke?
prices and that is one of the reasons
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of the shortfall in the production of
cotton.

Shri Manubhai Shah: In answer to
the first part of the question I may
say that they met me and discussed at
length. We asgured them that every
sympathetic congideration would be
given to the suggestions. But, re-
garding the second part, it is not
correct. This country has experienced
the largest crop when the ceiling
prices were the same.

Shri R. G. Dubey: May 1 know
what are the exact arrangements for
the time being?

Shri Manubhai Shah: We expected
at that time considerable gquantities
under the P. L. 480 arrangements.
And, 1 can assure the House and the
country in general and the industryv
that Government is fully aware of the
necessity of meeting the entire re-
quirements of cotton, not only of keep-
ing up production but also of stepping
up exports.

Shri P. R. Patel: May I know whe-
ther the prevailing prices of cotton
do not give an incentive to the culti-
vators and so they are switching over
to other crops such as groundnuts
which pay them more?

Shri Manubhai Shah: [ would not
anticipate the government decision. We
have assured them that before the
new crop comes we shall announce
the government policy in that respect
very soon. The inference of the hon.
Member is wholly unwarranted.

Shri Ramanathan Chettiar: Are we
going to import more cotton this year
from foreign countries? 1If so, what
will be the gquantity?

Shri Manubhai Shah: We are going
to import more cotton this year from
all the available sources, including
the P.L. 480. The shortfall has to be
met. Not only that. We are working
on the theory of stock-piling and
creating buffer stocks so that this
very important industry has a steady
and uniform development both for
infernal consumption and for export
for a period of a decade

AFPRIL 24, 1982
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Bhri Harish Chandra Msthar: In
1950-60 also we were faced with s
shortage of cotton and we were facsd
with increased prices of cloth. Again
now we are faced with the same
situation. May I know whether the
Ministry of Commerce and Industry
have discussed this matter with the
Ministry of Agriculture and come to
any conclusion in this question?

Shri Manubhai Shah: As the House
is aware, in the Third Plan the tar-
gets for internal production of cotton
had been stepped up to 72 lakhs of
bales and if necessary it will be
stepped up further. But the demand
n the country both for internal con-
sumption and also export promotion
is rising faster. For sometime perhaps
we will have to import some varieties
of cotton and alsoc manufacture syn-
thetic fibres and yarn. '

Shri Shree Narayan Das: May I
know whether besides taking these
short-term measures, any long term
measures are proposed to meet these
shortages?

Shri Manubhai Shah: That is pre-
cisely what I mentioned: stock piling
and buffer stock system, so that this
very important industry as also the
jute industry are put on even keel on
a long term basis.

Shri P. C. Borooah: May [ ksow
whether it is a fact that the textile
industry of India is mainly dependent
on the imported cotton for the produc.
tion of quality clothes and if so what
steps have the Government taken to
improve the quality of cotton itself?

Shri Manubhai Shah: The import-
ed variety includes staple of more
than 1,25 inches but lower staples are
also imported. It is our attempt in
both directions. Our soil being more
suited to the lower staple, the con-
centration is on varieties less than
one inch but some quantities of
higher varieties over one inch staple
are also being promoted.

S8hri D. C. Sharma: We are going
to import cotton from different coun-
tries on different basis; from some on
barter basls and from some on foreign. .-
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exchange basis,. How is the price
line for the cotton going to be main-
tained in this country?

Shri Manubhai 8hah: Hon. Mem-
bers are aware that there is a link
between the scheme of export pro-
motion and the import of certain
varieties which do not directly con-
tribute to export promotion. There-
fore, the prices are interlinked at
that level

Shri Igbal Singh: At what price
are we purchasing from foreign mar-
kets and how do those prices com-
pare with the Indian prices?

Shri Manubhai Shah: 1 will not be
able to take up contractwise; neither
is it desirable to do so. But generally
the internal prices today are slightiy
higher than the imported prices.

Shri Daji: Is it a fact that this
year’'s production is below last year's
and the year before and if so has the
Government ascertained the cause of
low production of Indian cotton and
what steps are taken to improve the
production?

Shri Manubhai Shah: Most of the
reasons are monsoonic. There were
some floods in certain parts of the
country and in some other parts,
there were drought conditions. But
we are not going to rely on nature
alone in the long run., We are taking
every step of the economic type such
as stock piling and buffer stocks.
Agricultural programmes and mea-
sures are also there to increase in-
ternal production. We are also en-
couraging larger production of syn-
thetic fibres and yarn.

WRITTEN ANSWERS TO QUES-
TIONS

Inventions Promotlen Scheme

*148, Shrimati Maimoona Saltan:
Will the Minister of Commerce and
Industry be pleased to state:

{a) what important inventions were
made under the Inventions Promo-
tion Scheme, in the year 1081;
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(b) what was the cost involved on
the scheme during the year;

(¢) what provision is proposed to
be made for these schemes during the
ensuing year; and

(d) what are the more important
inventions in respect of which studies
are at present going on?

The Minister of Internatiomal Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a) to
(d). A statement is laid on the Table
of the House.

STATEMENT

(a) and (d). A brochure giving
details of the Inventions that were
awarded prizes in the year 1961-62
by the Inventions Promotion Board,
has been placed in the Library of Par-
liament. Besides the award of prizes,
the Board gave financial assistance
during the same period to persons
working on 72 inventions. At present,
the Board have under consideration
40 proposals for grant of financial
assistance in respect of possible in-
ventions.

(b) Rs. 1,45,271.
(e) Rs. 2,00,000.

Indian Labourers for Bhutan

*149. Shri Nath Pal: Will the Prime
Minister be pleased to state:

(a) whether it is a fact that the
Government of Bhutan have reguest-
ed to the India Government for the
loan of the services of 26,000 un-
skilled Indian labourers;

(b) if so, whether Government have
considered the demand of the Bhutan
Government; and

(c) what would be the terms of
contract in this connection?

The Minister of State in the Ministry
of External Affairs (Shrimati Lakshmi
Menon): (a) No Sir. The Govern-
ment of Bhutan have not reguested
the Government of India for the loan
of any unskilled labourers.
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(b) and (c¢). These questions do
not arise.

Refugees in West Bengal Camps

*150. Shri Muhammed EHas: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) the total number of refugees
who are still in different camps of
#est Bengal after the dole has been
stopped;

(b) whether Government have re-
ceived any suggestion from the Gov-
ernment of West Bengal for these
refugees; and

(c) if so, the action being taken by
Government?

The Minister of Works, Housing and
Supply (Shri Mehr Chand Khanna):
(a) The last five relief camps in
West Bengal were closed during Feb=-
ruary, 1862 and there are now no
displaced persons in relief camps any-
where.

{b) andl (c). Do not arise.

Trade Unfons

*151. Shri Nambiar: Will the Min-
ister of Labour amd Employmeni be
pleased to state:

(a) whether the procedure followed
in verifying the membership of trade
unions to determine the pre-condition
necessary for recognising them is uni-
form in factories or establishments
owned and managed by the various
Ministries of Government; and

(b) if not, what steps have been
taken to adopt a uniform procedure in
all m_[.inistries?

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) The procedure for
verification of membership of unions
is uniform in all Government depart-
mental undertakings except those
under the Ministries of Defence and
Railways.

(b) The procedure would become
aniform after the Code of Disciplin is
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accepted by the Ministries of Defence
and Railways. While Railways have

. not yet adopted the Code, the Defence

undertakings are considering the
Question in consultation with the con-
cerned workers' organisations.

Use of Atomic Energy in Agriculture
Industry and Medicine

rShrl Harl Vishnu Kamath:
*152.< Shri §. C. Samanta:
| Shri M. L. Dwivedi:

Will the Prime Minister be pleased
to state:

(a) what results, in so far as they
are capable of practical application,
have flowed from fundamental rese-
arch relating to the use of atomic
energy in agriculture, industry and
medicine; and

(b) the names of countries with
whom India is collaborating in the
matter of such research as well as
that on other uses of atomic energy?

The Minister of State im the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Research in
the applications of atomic energy to
agriculture, industry and medicine is
undertaken in various countries and
considerable progress has been made.
It would not be possible to recapitu-
late the results of such research with-
in the limits of an answer to a ques~
tion. Briefly, radioisotopes and radia-
tion are used in agriculture for creat-
ing desirable new plant mutation
strains and effecting crop improve-
ment by producing more yield per
plant, for the control of some insect
pests which destroy crops and stored
food and for the preservation of food
stuff through sterilisation and past-
eurisation. In  medicine, radiocistopes
are used for dfagnostic purposes and
also for therapy. Radiation sources
find beneficial application in radio-
therapy. In industry, radioisotopes
and sources of radiation are used as
tools of scientific investigation, detec-
tion, measurement and control Their
application is virtually limitless, They
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are psed in wesr and lubrication
tests, for detecting leaks in compli-
coted systerns and storage facilities,
for detecting defects in steel and
other metal Castings or structures,
for tracing the flow iIn pipelines,
streams, chemical processing plants,
fluid systems, etc. They also assist in
developing higher quality and greater
safety specifications for many pro-
ducts.

(b) India has not entered into a
specific project of collaboration with
any foreign country involving the
development of the applications of
alomic cnergy to agriculture, indus-
iry and medicine. No such specific
agreements arc necessary since all
results are freely published. India
has collaborative agrecments with
Canada, France, Hungary, Sweden,
UK, US.A, and US.S.R, In addition
it collaborates with many other
friendly countries with whom no
formal agreement exists.

Tea Processing Machineries

J Shri Subodh Hansda:

*153. i Shri §. C. Samanta:

Will the Minister of Commerce and
Industry e pleased o state:

(a) whether Government is  still
importing tea processing machineries;

(b) if so, from which countries;

{c) the value of such
imported annually; and

machinery

(d) what steps are being taken to
stop import immediately?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
Only tea processing machinery of
specialised design and performance
not manufactured indigenously is
allowed to be imported.

(b) The United Kingdom, West
Germany and to some extent from

Japan,

VAISAKHA 4, 1884 (SAKA)
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(e)
Rs.
1959-60 14-38 lakhs
1960-61 3-12 lakhs
1861-.82

(upto Dec. 1981) 2-25 lakhs

(d) Import of tea machinery of
the kind manufactured in India has
already been stopped.

Organisation of Asian Economic
Cooperation

Shri S. C. Samanta:
*154. ¢ Shri M. L. Dwivedi:

| Shri Rameshwar Tantia:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the ECAFE Secretary
U. Nyun suggested the setting up of
an organisation for Asian Economic
Cooperation (QAEC);

(b) if so, what is the reaction of

the Government of India in the mat-
ter; and

(¢) whether he also suggested the
pooling of technical personnel and
resources by the ECAFE countries for
their economic development?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubbai Shah): (a)
and (c). The suggestions referred to
in (a) and (¢) were originally made
by u Consultative Group of Experts
appointed by the Executive Secretary
of the ECAFE to investigate practical
methods and forms of promoting
regional trade cooperation. They
were supported by the Executive
Secretary.

(b) The concept underlying these
suggestions is acceptable to Govern-
ment in principle. Government are,
however, of the view that any such
scheme to be successful needs a wide
measure of support from the Govern-
ments concerned and that the details
should be considered at a meeting of
Government representatives
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Code of Efficiency
»15K Shri S. M. Banerjoe:
‘9 Shri Shree Narayan Das:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether AILTU.C., HMS. and
U.T.U.C. have opposed introduction
of code of efficiency;

(b) if so, the reaction of Govern-
ment; and

(¢} whether Government have
dropped this scheme”

The Minister of Labour in the
Ministry of Labour ang Employment
(Shri Hathi): (a) Yes, at the Indian
Labour Conference in Oectober, 1881
the representative of the AILTU.C.
opposed the idea, while the represen-
tative of the HM.S. and U.T.U.C. ap-
preciated the idea underlying the
Code but felt that the time was not
vet ripe for introducing the same.

(b) and (c). According to the deci-
sion reached at the Indian Labour
Conference the Code is proposed to
be  discussed in a Tripartite
Committee.
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Coal Mines Provident Fund Gohess

o35y, J Shri A, K. Gopalan:
. | Shri 8. M. Banerjes:

Will the Minister of Labour and
Employment be pleased to state:

(a) from what date it is proposed
to enhance the rate of contribution
to the Coal Mines Provident Fund
Scheme from 681 to 8-1{3 per cent; and

(b) for which of the industries
covered by the Employees' Provident
Fund Scheme this enhanced rate of
contribution will apply?

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) No date has yet
been fixed. The proposal under
consideration is to enhance the rate
from B} per cent to 8 per cent of the
total emoluments

(b) Under the Employees’ Provi-
dent Fund Act, 1952 the proposal is
1o enhance the rate of contribution
from 6} per cent to 8 per cent of
basic wages, dearness allowance and
retaining allowance, if any, and to
apply this to the following four indus-
tries, in the first instance:—

(i) Cigarettes;

(ii) Electrical, mechanieal or
general engineering products;

(iii) Iron & Steel; and

(iv) Paper.

Death of DI.G- Police in Nagaland

Shri Muhammeg Elias:
Shri Raghunath Singh:
Shri Birendra Bahadn gm:
*158. J Shri Anjanappa:
Shri Hari Vishnu Kamath:
Shrl Daji:
( Shri 8. M. Banerjee:

Will the Prime Minister be pleased
to state:

(a) whether Government have
enquired into the cause of the fire by
which the Deputy Inspector Genersi
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of Police of Madhya Pradesh, Mr.
JoKat, hed died on the 8th April,
1862; and

(b) if so, the result of the enquiry?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) and (b). A pre-
liminary enquiry conducted by the
Nagaland Administration shows that
the outbreak of fire in the Madhya
Pradesh Police camp near Wokha in
Nagaland which resulted in the death
uf Shri 1. J. Johar, Deputy Inspector
General of Police, Madhya Pradesh,
wag accidental. A detailed judicial
enquiry has been ordered.

Building for All India Radio in
Tiruchchirapalli

*159. 8hri Nambiar: Will the Minis-
ter of Information and Broadcasting
be pleased to state:

(a) whether it is a fact that the
completion of the new building for
ithe All India Radio in Tiruchchira-
palli in Tamilnad is being delayed;

{b) if so, the rcasons therefor; and

(c) when it will be possible to
open the new building?

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
(a) and (b). No, Sir. Construction of
the main building has be:n complet-
ed; installation of equipment is in
progress.

(c) By about June 1962,

Working Hours in Rayon Factories

*160. Shri 8. M. Banerjee: Will the
Minister of Labeur and Employment
be pleased to state:

(a) whether the committee appoint-
ed to go through the working of the
rayon factories has Tecommended
five-hour working day; and

(b) it so, whether this has been ac-
cepted by Government?

The Minister of Labour in the
Minlsiry of Leabeur and Emplovment
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(Shrl Hathi): (a) This recommenda-
tion was made by the Chief Adviser,
Factories after a study was carried
out by his organisation.

(b) It has not been found neces-
sary so far to reduce the hours of
work,

Wage Boards

~161. J Shri Muhammed Ellas:
’ \ Bhri A. S. Baigal:

Wi!l the Minister of Labour and
Employment be pleased to state:

(a) how far the work of the Wage
Boards of iron, steel, tea and jute in-
dustries has progressed; and

(b) how long it will take for the
“Wage Boards"” to complete their
work?

The Minister of Labour in the Minis-
try of Labour and Employment (Shri
Hathi): (a) The Wage Board for Iron
and Steel Industry has started it
work only recently. The Wage Board:
for tea and jute industries have al
ready made recommendations for
grant of interim wage increase and
are now hearing the parties on the
general question of wages.

(b) It is not possible to indicate the
time which the Wage Boards may
take to complete their work.

Lockers from West Pakistan

127. Shri D. C. Sharma: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) how many lockers were brought
from West Pakistan till March, 1862;
and

{b) how many of them have so far
been given to the lawful owners?

The Minister of Works, Housing and
Supply (Shri Mehr Chand Khanna):
(a) and (b). 778 lockers and safe
deposit articles have so far been trans-
ferred to India. So far delivery of
285 articles has been effected against
404 articles for which applications for
restoration have been received.
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Rursl Industrial Estates in Punjad

328. Shri D. C. Sharma: Will the
Minister of Comsmerce and Industry
be pleased to state:

(a) the number of rural Industrial
Estates which were sanctioned to be
set up in Punjab during the Third
Five Year Plan period;

(b) whether this provision is being
utilised for setting up small rural in-
dustrial estates at Panchayat Samiti
Headquarters;

{c¢) whether the number of rural in-
dustrial estates already provided for
in the Third Five Year Plan for
Punjab has been increased; and

(d) if so, tg what extent?

The Minister of International Trade
fn the Ministry of Commerce and In-
duwstry (Shri Manubhai Shah): (a) 72
Rural Industrial Estates were sanc-
tioned to be set up in Punjab during
the Third Five Year Plan period.

(b) No preference is given to Pan-
chayat Samiti Headguarters,

(c¢) No, Sir,

(d) Does not arise.

Khadi and Village Industries Board
in Andhra Pradesh

129. Shrj E. Madhusudan Rao: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) the total amount of grant given
to the Khadi and Village Industries
Board in Andhra Pradesh during the
Second Five Year Plan period; and

(b) the amount of grant to be given
during the Third Five Year Plan
period?

The Minlster of International Trade
im the Mimistry of Commerce and In-
dustry (Shri Manubhal Shah): (a)
The Andhra Pradesh Khadi and Vil-
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lage Industries Board was establish-
ed during 1959-60 and a graft of
Rs. 2080 lakhs was pald to it by the
Khadi and Village Industries Com-
mission during the Second Five Year
Plan period.

(b) Funds arc allocated to the
State Boards from year to year on
the basis of past performance and the
proposed programmes during ‘the
year. During the first year of the
First Five Year Plan, a grant of
Rs. 20°44 lakhs was given to the
Board.

Khadl

136, Shri £ Madhusudan Rao: Wilf
the Minister of Commerce and Indus-
try be pleased to state:

(a) the total cost of Khadi purchas-
¢d during the year 1961-62; and

(b) the total cost of Khadi that was
sold during the same period?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhaj Shah): (a)
and (b). I presume that information
Is reguired in respect of the Khadi
Gramadyog  Bhavan, New Delhi.
Khadi worth Rs. 62 lakhs approxi-
mately was purchased by the Bhavan
during 1961-62, while Khadi worth
Rs. 63 lakhs approximately was sold
during that year.

Indians killed by Pakistanis

131. Shri Raghunath Singh: Will
the Prime Miuister be pleased to state
how many Indians were killed or in-
jured by Pakistani armed gangs,
raiders or individuals during the last
five years near Western and Eastern
border areas of India?

The Prime Minister and Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): The information is being col-
lected and will be laid on the Table
of the House as soon as it is ready.
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Woman killed by Pakistanis in
Jammu and Kashmir

182 Shri Baghunath Singh:
'\ Shri Rameshwar Tantla:

Will the Prime Minister be pleased
to state whether it is a fact that a
woman was killed by a gang of armed
Pakistanis in a village on the Chamba
border, 40 miles from Jammu in the
last week of March, 1982?

The Prime Minister and Minister
of External Affairs and Minister of
Atomie Energy (Shri Jawabarial
Nehru): Yes, Sir. On March 30 at
0300 hours, a woman, 25 years old, is
reported to have been wounded with
an axe in village Barsala, six miles
south of Akhnur. After First Aid
rendered to her she was evacuated to
Civil Hospital, Chhamb, where she
succumbed to the injuries.

Publie Sector Enterprises

133, Shri Harish Chandra Mathar:
Will the Minister of Commerce and
Industry be pleased to state:

(a) the number of the officers en-
gaged at present in the Public Sector
enterprises drawn from (i) Business
Management Pool, (ii) Central Gov-
ernment, (iii) State Governments and
(iv) directly recruited by the Minis-
try and the organisation itself;

(b) the assessed requirement for
the next 4 years and how it is pro-
posed to be met; and

(e) whether a detailed
will be laid on the Table?

statement

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (S8hri Manubhai Shah): (a) 130
officers of the Industrial Management
Pool have so far been seconded to
the various public sector enterprises
under the control of the Ministries/
Departments participating in the pool
Information regarding Central Gov-
ernment and State Government offi-
cegs angaged in Government under-
takings is being collected. The data

pertaining to those officers directly
recruited by the organisations them-
selves whose basic salary is Rs. 500
or over are also being collected; the
Minijstry have not recruited any ‘offi-
cers’ for Government Undertakings.

(b) and (c). No such assessment
has so far been made by Government;
but the individual enterprises will
have this matter under consideratiom
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Arrears of Provident Fund to Workers
at Kanpur

135. Bhri S. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether arrears of provident
fund not paid by some of the em-
ployers of Kanpur have since been
paid;

(b) if so, arrears as on 1st Decem-
ber, 1960;

(¢) the amount now ‘paid;

(d) the amount that still remains
to be paid; and

(e) steps iaken by Government?

The Minister of Labour in the Minis-
try of Labour and Employment (Shri
Hathi): (a) The majority of the em-
ployers have paid the arrears of pro-
vident fund.

(b) Rs. 16,55,838'04 nP.

(c) Rs. 9,82,36004 nP, (up to 28-2-
1062).

(d) Rs. 6,73,469-00 nP.

(e) Recovery proceedings have
been initiated against each of the de-
{aulting employers.

APRIL 24, 1962
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Aluminfum Plants in Madhys Pradesh

184, Shrimati Malmoona Bultan:
Will the Minister of Commerece aad
Indusiry be pleased to state:

(a) whether Government have of
late granted licences for the establish-
ment of aluminium plants in Madhya
Pradesh since the question of utilisa.
tion of bauxite deposits in that State
was raised in Lok Sabha in the August
session last year;

(b) if so, to which firm/corporation;

(e) the licensed capacity of the
plants; and

(d) whether these plants are to be
cstablished in the public or private
sector”

The Minister of Commerce and In-
dustry (Shri K. C. Reddy): (a) to
(d). It has since been decided to
grant a licence under the Industries
(Development and Regulation) Aect,
1951, for the establishment of g new
aluminium smelter with 25000 tons
per annum capacity, in Madhya Pra-
desh, in the public sector with Hunga-
rian collaboration. Project Report for
the smelter is awaited from the
Hungarian experts.

The proposal received from a pri-
vate firm for establishment of an alu-
minium smelter in Madhya Pradesh
has been rejected as there is no scope
for more than one smelter in the
State.

Financial Assistance to Institutions
Etc, for Displaced Persons

1%7, Shri Basappa: Will the Minis-
ter of Works, Housing and Supply be
pleased to state the amount of fingn-
cial assistance given by Government
to Educational, Medical and Cultural
Institutions catering to the needs of
the displaced persons during 1961-637

The Minister of Works, Housing and
Supply (Shrl Mehr Chang Khansa):
Rs. 66-12 lakhs.
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Programme in Urda
138. Shri Mohsin; Will the Minister
of Information and Broadcasting be
pleased to state:

(a) the time allotted for Urdu pro-
grammes in All India Radio gstations
at Dharwar and Bangalore;

(b) whether it is a fact that a vast
portion of Mysore State population is
Urdu-knowing; and

(e) if so, the reasons for not arrang-
ing adequate programmes in Urdu?

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
(a) Urdu programmes are broadcast
three times a week for a duration of
35 minutes from the Bangalore Sta-
tion, Urdu programmes are net
broadcast from Dharwar Station.

(b) So far as Government is aware,
only a small portion of Mysore State's
population is Urdu-knowing.

(¢) The Urdu programmes at pre-
sent broadcast from Bangalore Station
are considered to be sufficient.

Licences for New Industrial Projects

139. Shri Anjanappa: Will the Minis-
ter of Commerce ang Industry be
pleased to state:

(a) whether it is a fact that Gov-
ernment have issued many licences
for new Industrial Projects during
racent years;

(b) if so, whether it is a faet that
such licencees have failed to take
“effective steps” for execution of such
new projects; and

(e¢) the action so far taken or pro-
posed to be taken by Government on
such licences?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
The hon, Member has not indicated
the period in respect of which he
would like to have the information.
Rowever, it may be mentioned that
duilifig the last three years the num-

Statements re: 676
(i) Proposed
Resumption of Nuclear
Tests by U.S.A.; and
(i) Airmen Captured
by Nagae Hostiles
ber of licences issued for new indus-
trial projects under the Industries
(Development and Regulation) Act
was 1474.

(b) and (c¢). Out of the aforesaid
1474 licences, 80 licenses were revok-
ed, as the parties failed to take
‘‘effective steps” or implement the
licenses.

¥Firms blacklisted

140. Shri Morarka: Will the Minis-
ter of Commerce and Indusiry be
pleased to state:

(a) the number of firms which have
been blacklisted during the last 10
Vears;

(b) the reasons for the same;

(¢} whether any representation is
made by any one of them against
Government's decision; and

(dY if so, action taken thereon?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
858 (from 1-1-1852 to 31-12-1881),

(b} For contravention of the provi-
sions of the Imports and Exports
(Control) Act, 1847 and the orders
framed thereunder.

(c) Yes, Sir.

(d) Such representations are con-
sidered carefully and +the original
decision to black-list the firm is
modified, where necessary.

12.09 hrs.
STATEMENTS RE:

(i) PROPOSED RESUMPTION OF
NUCLEAR TESTS BY USA,;
and

(1) AIRMEN CAPTURED BY
NAGA HOSTILES

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
Sir, I have received notice from the
Lok Sabha Secretariat—calling -atten-
tion notice—to wmake a statement
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sbout the situation arising out of re-
sumption of nuclear tests by the Unit-
ed States of America and India eom-
ing under the fall-out pattern of these
nuclear tests. I was asked to make a
statement on this tomorrow. As I
may not be here tomorrow I seek
your permission to say something
briefly in regard to these matters.

First of all, if these unfortunate
tests take place, there is likelihood
always of the fall-out going in any
direction. It depends on the prevail-
ing winds; if there are large scale
tests the likelihood is all the greater.
But apart from that it is a matter of
great concern to us that any such
tests should take place. Unfortunate-
ly, last year, the prevailing—not a ban,
but—agreement that tests should not
take place was ended by the Soviet
Union starting a series of tests and
since then there have been some other
tests by other countries. Thig almost
mutua] rivalry in having tests is, I
submit, most unfortunate, more espe-
cially when in Geneva a conference is
taking place to consider this whole
question of disarmament, and parti-
cularly and separately the question
of tests. While the conference is be-
ing carried on, when these matters
are being discussed, if any tests are
held, surely it will have a very bad
effect on the conference and make
any agreement exceedingly unlikely
at least in the near future.

In fact, some of the unaligned coun-
tries represented in the Geneva Con-
ference have put forward-some pro-
posals for the consideration of the nu-
clear powers and the nuclear powers
have agreed to consider them. There
is some gain. At least they have not
rejected them outright. I would have
imagined that as they are considering
these matterg any test taken before
chis eonsideration is completed would
surely come in the way of that consi-
deration.

I am not referring to the far-reach-
ing consequences of these tests. It is
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said that every test hag some harm
following it. Hon. Members put gues-
tions as to the amount of fall-out and
the radio-activity increasing. But pos.
sibly the radio-activity does not in-
crease ag much as the X-ray photo-
graphs taken show. But the point
is, it is increasing gradually by all
these tests and the time may come
when it reaches a rather dargerous
level, but a much more important
point is this: that these tests may lead
to a progressive deterioration in the
atmosphere and a possibility of actual
conflict, actual war. That is why the
disarmament conference is meetlng in
Geneva and these tests lessen  the
chances of agrecment and increase the
chances of failure of the disarmament
conference. Therefore, it is a matter
of great importance and I am sure
every Member of this House, and
Parliament, will desire that these
tests should not be conducted at least
when this conference in Geneva is
meeting. That is the very least that
can be said. Personally I would say
that they should not be conducted.
Why are they conducted? Presumab-
v for military reasons; presumably
because each party thinks that by
thes~ tests it will discover some more
powerful weapons and some  more
powerful way of using the weapons
that they have. It may be a military
justification. But I would submit with
all humility that there are other fac-
tors which are even more important
than these military justifications. 1
am no military expert; I cannot say
anything, more especially about the
nuclear tests, but it seems to me com-
mon sense that if this rivalry conti-
nues, both parties may get more and
more adequate weapons to destroy not
only the other party but themselves
in the process and the world in that
process. It does not lead to any satis-
factory result.

I think I may say on behalf of this
House that we are greatly concerned
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about the prospect of the resumption
of these tests, because there can be
no doubt that if the United States
resumes them, undoubtedly the Soviet
Union will do the same. It is not a
quustion of one party being more to
biame than the other. I am not here
to blame, but to beg and to appeal to
the nuclear powers to refrain from
having these tests, giving full chance
to the Geneva conference to come to
an agreement,

Mr. Speaker: In connection with
the subject matter of the other state-
ment, would the hon. Prime Minster
lik:: to refer to Shri Hem  Barua's
letter? - H

Shri Jawaharlal Nehru: Shri Hem
Barua has sent a letter.

Shri Hem Barua (Gauhati): May 1
explain before the Prime  Minister
replies to it?

Shri Jawaharla] Nehru: Surely, he
has written a letter in explanation of
it. Does he want to explain his letter
now? Well, Shri Hem Barua has said
that there are some discrepancies in
the statements made by my  collea-
gue, the Defence Muinister, in regard
10 our airmen who have been in cap-
tivity there. Well, the slight discre-
pancy is due to additional information
having come, Even today I cannot
give any definite information except
10 say that the Burmese Government
or the Burmese forces have come to
same conflict with the MNaga hostiles
in Burmese territory and have, we
are told, partly surrounded a group.
It 15 possible—] do not know definite-
ly—that our airmen who have been
kept by the Nagas are in that group
ly—that our airmen who have been
surrounded by Burmese forces. It is
very difficult for me to give any morc
accurate information except that we
hope that the Burmese forces—we
cannot go into Burma, we have to
stop on our border, we can only go
with the permission of the Burmese
authorities and the Burmese authori-
ties do not naturally like very much
other forces coming in and so we do
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not go—will succeed in their endea-
vour. They have, evidently, tried, to
help us by dealing with me Nagas
who go there from our territory, and
we hope they will succeed in their
endeavour.

Shri Nath Pai (Rajapur): Sir, may
1 ask a question on the statement?
Earlier you were pleased to rule that
vou would all: «w ..ae or two questions
arising out of .

Mr. Speaker: Any one of You may
put onc or two questions.

Shri Nath Pai: My gquestions are on
the statement about tests. Sir, one
would readily agree with the state-
'‘ment made that he expressed concern
for the whole Houss and not only the
party of the Government which he
heads today. May I ask whether that
concern was conveyed to the United
State; Govern'ment, because  their
determination to resume tests was
made clear by President Kennedy
who said that “unless an agreement is
reached with the Soviet Union by the
end of this month we would”. May
1 also know whether he has received
4 Ccommunication from Earl Russell
cxpressing perhaps the anxicty of the
large part of mankind suggesting that
some ships be sent: if so, what is his
reaction?

Shri Jawaharlal Nehru: We have
expressed our views in regard to tests
$0 many times and on various occa-
siong in the Unitedq Nations, in the Dis-
armament Conference and elsewhere.
But 1t 1s true that we have not sent
a formal communication to the State
Department on the subject because we
thought our views were well-known
and are beoing repeated. If 1 say
something here in this House, that is
official enough and T have no doubt
it will reach President Kennedy and
the State Department. I cannot say
what they will decide, but they will
pay heed to what our Parliament
says.

As for the seccond part of the ques-
tion, about my receiving some mes-
sage from Earl Russell, I have rececly-
ed a message from him suggesting
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that we should send one of our ships,
presumably a war snip, towards
Christmas Island, hoping that our
sending it will prevent the atomic
tests. 1 am a great admirer, as I have
said often, of Lord Russell and, spe-
cially, his crusading zeal in regard to
stoppage of atomic tests and in favour
of disarmament. But [ confess that I
have not quite understood this propo-
sal of our sending one of our war
ships to Christmas Island and what
the consequences of this will be.

Shri Hem Barma: He has made this
appeal to several other nations also.

Mr. Speaker: Does he want to say
something about his letter?

Shri Hem Barua: Yes, Sir. The hon.
Prime Minister has given a gist of my
letter but that does not explain the
whole matter. I hawve written speci-
fically in my letter that vesterday, on
the question of this capture of IAF

men by Naga hostiles, the Defence
Miinster said: . . .
Mr. Speaker: The Prime Minister

has said that there was some differ-
ence.

Shri Hem Barua: The Defence Min-
ister told us yesterday:

. .we received a signal from
the Military Attache in Rangoon
which informed us that our Em-
bassy had received an unronfirm-
ed report that these Naga hostile=
have released our IAF officers in
Burmese territory . . .".

During the question hour in the Rajya
Sabha the Minister of External Affairs,
Shrimati Lakshmi Menon, stated:

“The airmen are, however, still
in the custody of the Naga
hostiles.”

Mr. Speaker: The first objection 1s
that he cannot refer to anything that
happened in the Rajva Sabha during
the current session.

Calling Attention to 682
Matter of Uurgent Public
Importance

Shri Hem Barua: [ have referred
to it in order to pin-point the dis-
crepancy here. The whole country s
agitated over this question and wants
to know where those people are, whe-
ther they have been released in the
Burmese territory or they are still in
the custody of the Naga hostiles.

Shri Jawaharlal Nehru: I hope the
hon. Member would listen as much
to what others say in the sanie way
as he wants others to listen to him.
He would no doubt understand that
the position 1s not clear. It is said,
presumably by some Naga hostiles,
that these airmen are in Burmese
territory, surrounded by Burmese
forces. Some people say that they
are released, but they are not con-
firmed; we do not know. In fact, we
are doubtful as to the fact whether
the have been released yet; may be,
in future they may be released.

Mr. Speaker: Wr will take up the
next subject.

12-22 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

DISTURBANCES IN BORDER AREAS OF
MALDAH DISTRICT

Shrimati Renu Chakravartty (Bar-
rackpore): Under Rule 187, 1 beg to
call the attention of the Minister of
Home Affairs to the following matter of
urgent public importance and I request
that he may make a statemcni there-
on:—

“The continuing disturbances in
the border areas of Maldah dis-
trict in West Bengal”.

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): This inatter
concerns the West Benga' Govern-
ment. We have asked for a full
report from them which we expect to
receive in a day or two. The infor-
mation that I have in my pcssession
is that the incidents took place in
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Maldah district in West Bengal for
the first time during the Holi festival
and on the Holiday becaus: of the
sprinkling of coloured water. The
situation was brought under control
and nothing happened for about two
o1 three weeks. Afterwards, therc
was some further trouble on the 16th
of April and there were attacks on both
the communities, by both sides. The
West Bengal Government tock ne-
cessary action and a large number of
arrests were made (about 76 or so)
and the situation is, as far as we
know, now under control. Tre Police
Minister of West Bengal visiteg Mal-
dah and huas issued a statement saving
that the situation there 13 now nor-
mal. The one allegation made was
that there was some nugration of
Muslims from Maldah disuicl into
East Pakistan I might say that these
allegations are reported to be ontirely
without any foundation. As you
know, Sir, this matter relates to the
State Government. I know that :hey
are doing the needful and taking
necessary action in this regard.

Shri Tridib Kumar Chaudhuri
(Berhampur): Mav I ask a question?
Open allegations have been made
in the press that after the incidents
took place......

Mr. Speaker: There js only one
thing that I would like to say. I could
ailow only one of those whou have
Eiven notice to put a question or two.
This cannot br made into a regular
discussion. Seo, if Shrimati Renu
Chakravartty or one or two others
want to put a question, I wouid allow
them to do that now.

Shrimati Renu Chakravartty: 1
would not ask a direct question Shri
Murmu will ask a question in Bengali
which I will translate.

Mr. Speaker: Then why should the
not ask the question herself?

Shri Tridib Kumar Chaudhur!: This
question relates to the tribal urea.

Shri H. N. Mukerjee (Calcutta
Central): The hon. Member belongs

Translation of
Proceedings

to Santhal Tribe and in this particular
case the guestion of national integ-
ration is involved.

Shri Sarkar Murmn (Balurghat)
then usked g questwon in Bengali

Shrimati Renu Chakravartty: The
English translation of my nhon. {riend's
question is.

“The continuance of communat
disturbances and lack of police
vigilance has led to a fecling of in-
security among all sections of the
people 1n the arca. Will the Gov-
ernment of India pay attention to
this and send help to the provin-
cial Government to end this fecl-
ing of fcar and insecurity which
now permeates all sections of the
community—the Hindus, Mushms
and the Adivasis?

Mr. Speaker: Unless the State
Government asks for help, would the
Central Government be justified in
offering it?

Shri §. M. Banerjee (Kanpur): Now
their attention has been drawn to it.

Mr. Speaker: Does the hon, Min-
ister want to say anything on that?

Shri Lal Bahadur Shastri;: 1 think
the West Bengal Government has
taken firm action. They are quite
vigilant. They have not asked for
any help from us.

12.26 hrs.

RE: SIMULTANEOUS TRANSLA-
TION OF PROCEEDINGS

Shri H. N. Mukerjee (Calcutta Cen-
traly: Sir, there is one matier which
arises out of the procedural difficulty
which we¢ just now experienced. Here
was an hon, Member who spoke in
a language other than Eng.ish and
Hindi. 1 remember the former
Speaker having remarked in this
House that with the expansion of
daemocratic opportunities there would
be coming to this House hon. Mem-
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bers who do not understand or speak
either English or Hindi and it might
be necessary for us to have some
kind of an arrangement for simul-
taneous translalion of at least some of
the major languages, like Tamil and
Bengali. This 1s a matter which agi-
tates our mind.... {(Interruption).

Mr. Speaker: Order, order.

Shri H. N. Mukerjee: I am only
making a very humble submission. I
do not want any decision in this
matter straightaway. But today the
phenomenon of a Santhal hon. Mem-
ber from West Bengal, who speaks
Bengali and his own Janguage San-
thali, speaking in Bengali brings to
the forefront a problem which agi-
tates us. ‘This problem has also been
discussed at clection time on a natio-
nal scale, namely, the right of hon.
Members to speak in this House in
their own languages particularly if
they belong to the Scheduled Tribes.

Mr. Speaker: That is ton broad a
question to be taken up just at pre-
sent. It had been engaging the atten-
tion of our previous Speuker also.
But even if this particular case was to
be taken up just at this moment, pro-
bably we shall not be able to provide
any translator for Santhali.

Shrimati Renu Chakravartty
(Barrackpore): Bengali is one of the
tanguages in the Scheduic. IHe spoke
Bengali with very great ....

Mr. Speaker: That question has been
considered many a time. There are
wvery many practical difficulties. It is
difficult even to find translators who
could do that. But anyhow that is a
question that could be considered
separately.

Shri Jaipai Singh (Ranchi West):
May T submit that there is no diffi-
eulty in getting hold of a translator
of Banthali? You said that it will
be difficult to find a translatos of San-
thali. 1 submit that therc are plenty
of people.
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Mr. Speaker: I only said that even
if we were to provide for simultane-
ous translation in this House, that
could be done only for a few langu-
ages and not for all the languages
that are spoken in this wide country.
That was the difficulty that I was ex-
pressing ang not that no translator
could be found. We have just now
found a translator here.

Shri H. N. Mukerjee: Pcrhaps we
can make a beginning and then ex-
tend the list.

Mr. Speaker: That we will con=-
sider separately.

12.28 hrs.
PAPERS LAID ON THE TABLE

Order under Companies Act, 1956 and

Khadi and Vilage Industries Com-

mission (Third Amendment) Rules,
1962.

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): Sir, 1 beg to lay on
the Table a copy each of the following
papers.—

(1) Order No. 18(1)-CL.IV /60,
dated the 24th March, 1962,
under sub-section (4) of sec-
tion 89 of the Companies
Act, 1956, [Placed in Library,
Sce No. LT-25/62).

U
(2) The Khadi and  Village
Industries Commission (Third
Amendment) Rules, 1962
published in Notification No.
G.SR. 445, dated the 7Tth
April, 1962, under sub-section
(3) of section 26 of the Khadi
and Village Industries Com-
mission, Act, 1958, [Placed
in Librory, See No. LT-28/62.]
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12.28} hrs.
MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following message received from the
Secretary of Rajya Sabha:—

“In accordance with the prowvi-
sions of rule 97 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am
directed to enclose a copy of the
Drugs (Amendment) Bill, 1962,
which has been passed by the
Rajya Sabha at its sitting held on
the 19th April, 1862 "

12.28% hrs.
DRUGS (AMENDMENT) BILL

As PASSED BY RAaJya Sasia—Laip
ON THE TABLE

Secretary: Sir, I lay on the Table
af the House the Drugs ( Amendment)
Bill, 1962, as passed by Rajya Sabha.

12.29 hrs.
RE: ALLOTMENT OF SEATS

Mr. Speaker: Now the House shall
take up the General Discussion on the
Railway Budget Shri Saraf

Shri Thimmaiah (Kolar): Sir, 1
wanl 10 make a submission. The
allotment of seats does not  seem to
have been done on a rational basis.
Some of us who used to sit here .

Mr. Speaker: This cannot be decid-
ed here. He can come to my Cham-
ber.

Shri Thimmaiah: Sir, wyou should
kindly do something in the matter.

Mr. Speaker: He can see me in my
Chamber if he has to put anything to
me, but for his guidance I might say
that so far as our Secretariat is con-
cerned, we have reserved a block
for hon. Members who belong to the

Congress Part. If they nave any
complaint, that is their internal
affairs.

12:283 hrs,

STATEMENT RE: RAILWAY ACCI-
DENT NEAR DHANBAD

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): Sir, with your permission I
would like to make a statement on a
serious accident

Shri Shyam Lal Saraf (Jammu and
Kashmir): Sir. we have heard the
hon Railway Minister .

Mr. Speaker: Order. order. The
hon. Minister of Railways wants to
make a stutement on a serious acci-
dent that has occurred

Shri S. V. Ramaswamy: Sir, with
profound regret 1 have to inform the
House about a level crossing accident
which occurred last evening in which
a number of lives were lost.

At ubout 1845 hours on  23-4-62,
when the shunting engine at Dhanbad
goods yard was drawing a goods train
in order to marshall it, the coupling
of the seventh wagon from the rear
end broke and the seven wagons
to roll down from Dhanbad yard in
the direction of Kusunda by the Up
line towards the Level Crossing Gate
at Naya Bazar Level Crossing which
a4l that time was open for road traffic.
Just at that time, a bus loaded with
passcngers and a truck happened to
be crossing the railway track. The
first wagon at the Kusunda end
dashed into the road vehicls an2
dragged them to a distance of about
20 vards from the Gate.

As a result of the accident, 7 per-
sons died on the spot. Another 39
were injured and were sent to the
various hospitals in Dhanbad. Out
of these 9 expired in the hospitals
later. One person was discharged
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after first aid and the remaining 29
are still in the hospitals.

A T5-ton crane and an Accident
Relief Train along with medical per-
sonnel were rushed to the site imme-
diately after the accident. The Divi-
sional Superintendent, Dhanbad and
other senior local railway officers
reached the site immediately and
supervised the relief arrangements.
‘The Chief Medical Officer of Eastern
Railway also procceded from Calcutia
and has since visited the injured in
the hospitals. The General Manager,
Eastern Railway, is on his way.

Both Up and Down tracks were
cleared at 5.35 hrs. this morning.

The railway track from Dhanbad
to Kusunda is on a down gradient
and to prevent loose wvechicles from
rolling into the section, a slip siding
has been provided at the Kusunda
end of the Dhanbad yard. The points
on the slip siding are normally set
for the slip siding. On 23-4-62 some
time before the wagons started roll-
ing towards the Level Crossing an
up coal pilot had started from Dhan-
bad towards Kusunda, necessitating
setting of the points for the Main
Line. The Cabin staff, on realising
that the wagons had rolled down
made an effort to alert the galeman
on duty at the Level Crossing Gate so
that it could be closed against road
traffic, but before the gateman could
do so the wagons had collided with
the road wvehicles.

A senior officers’ enquiry has been
instituted to enquire into the cause
of the accident.

Shri Daji (Indore):
point of information.

Sir, only one

Some Hon. Members rose—
Mr. Speaker: There are so many.
Bhri Daji: Is the hon. Minister

aware that the newspaper reports put
the deaths at thirty? Is the reported
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statement of only nine deaths an
under-estimation and an under-state-
ment, or is the press report wrong?

Mr. Speaker: Order, order. The
hon. Minister has given the latest
information that he has got.

Shri S, V. Ramaswamy: 1 said that
seven died on the spot and nine died
later in the hospital.

Shri Daji: The papers
thirty.

put it at

Mr. Speaker: The information that
he has with him, the hon. Minister
has given

Shri S. M. Banerjee (Kanpur): ~I
want to know whether there was a
Gateman there, and when the wagons
rolled down 1 do not know whether
he got information immediately,
because the bus just passed and the
papers say that the gates were open,
Thiat is one thing.

The second thing is whether com-
pensation will be given to those who
have died, that 1s to their famlies,
by the Railways.

Mr. Speaker: It will be too early
to say whether compensation would
be given. Let the enquiry be made.

Shri S. M. Banerjee: Sir, vou will
kindly protect me. Ad hoc compensa-
tion is always given in such cases.

Mr. Speaker: Is there any proposal
to give ad inmternn compensation?

Shri 8. V. Ramaswamy: Sir, as you
were pleased to observe, it is too
early to say that

Shri Priya Gupta (Katihar): May {
know what type of level crossing
gate this was, whether it was Class -
A, Class B or Class C Gate? It has
to be decided by the District Magis-
trate according to the traffic that
passes over the level crossing. Second-
ly, what were the roster duty hours
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of the Gate-man posted there, whe-
ther it was eight hours' continuous,
twelve hours intermittent or twenty-
four hours or excluded? Thirdly, of
what type was the locomotive, whe-
ther it was steam locomotive or diesel
locomotive? I also want to know if
the gradient is, according to the 1LR.S.
standard, allowed to continue under
the conditions of the engines being
hooked to this, and because it is a
gradient whether all the safety mea-
sures were adopted, and whether the
steam vacuum was correctly tested
and hooked. And lastly, we want a
judicial enquiry, not a senior officers’
enquiry.

Mr. Speaker: These things will be
known during the enquiry.

Shri Namblar (Tiruchirapalli): May
I know whether that gate had a phone
or a calling bell to inform the Gate-
man that a wagon was rolling down?
If there had been a phone, this acci-
dent could have been avoided. In
such gradients such bells are provid-
ed. 1 want to know Wwhether it was
there at this particular gate.

Mr. Speaker: These are facts that
will be known when the enquiry is
made, not at this moment.

Shri Surendranath Dwivedy (}end-
rapara): About the gates and other
things the hon. Member can reply.

Mr. Speaker: If the hon. Minister
can give some information as to whe-
ther the gales were open, whether
the gateman was there, as to when
he received the information—because
Members are anxious to know about
these—if he has more information
than what he has given, he might give
it.

Shri S. V. Ramaswamy: I shall col-

. lect some more information,

Mr. Speaker: That is exactly what
I said. (Interruption). The hon.
Member cannot go on indefinitely.
We shall go to the next item now.
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Shri Sham Lal Saraf (Jammu and
Kashmir): Sir, after the Minister of
Railways delivered his Budget speech,
a number of speeches have been
made in this House—and 1 have
heard most of them—by Members
coming from different parts of the
country. As far as I am concerned,
I will try to place a dispassionate
view with regard to the matters that
have been brought before the House
in the speeches that have been deli-
vered. As far as my State is con-
cerned, Jammu and Kashmir, we
have no railway, at the moment,
there and naturally, therefore, my
attempt will be to place an unbiassed
view of the matters which, I think,
are very important for us to know.
What our feelings are about them,
and secondly what improvements are
really necessary as far as the running
of railways in the country are con-
cerned.

A suggestion has been made here
that a Commission of enquiry be set
up in order to go into the working of
the Railways. Though the sugges-
tion has come from speakers from
different parties, I personally feel
that that the way this suggestion has
come is more of a negative nature
rather than of a positive one. I per-
sonally feel that an enquiry is neces-
sary. I will explain how that enquiry
is to be made. As far as transport
ir general is concerned, in our
country, we have the railways, we
have shipping, we have roads, we
have navigable rivers, as they also
carry some of the goods and passenger
traffic, and also we have air trans-
port as well, Keeping that in view
and looking into the working of the
Railways for the last at least 10 years,
as 1 find from the statements,
from the figures and from the
literature that has been distributed
here the other day and also from
what one could know from .
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experience, 1 would say this. As for
myself, 1 have been travelling all
over the country for the last 30 or 35
years and 1 know what difference in
improvement it has been making year
after year. As far as promoting pas-
senger traffic, making things available
by way of amenities to labour as well
as 10 the travelling public plus the
workshops and all the other necessi-
ties that our Railways need are con-
cerned, 1 find, we are pgoing ahead
steadily. One very important matter
that has come before this House by
the speeches that have been made is
that, with the planned development
of the country, with the development
that has taken place and the work that
it has now gcnerated, we have to see
whether the present capacity or the
capacity of the Railways made avail-
able from year to year is enough in
order to meet the demands of our
passenger traffic and also our goods
traffic. Kecping that in view, 1 feel
that unless and unti! a high power
committee would go into the entire
matter of transport and allocate por-
tions of the responsibility to the
different systemg of transport, it may
be difficult to say exactly whether the
Railways have kept pace in showing
their progress year after year accord-
ing to the ever increasing needis of the
country. I am reminded of my early
days, say, the twenties, when as high
school students, we were asked to write
assays on ‘British Raj ki barkaten’ and
the Railways were supposed to be a
barkat. I see the progress made
during the last 20 or 30 years. With
a set purpose, the British then orga-
nised the Railways. This we must not
forget. 1f we compare the railways
of those days, which we had in the
country, we shall find that the then
North-Western KRailway in undivided
India was the longest railway, and
that was so with p definite purpose
on the part of the British. What was
that purpose?  Firsily, most of the
cantonments in the country were on
that side, in the Punjab and also in
the then N. W. frontier. Secondly, in
ordey to maintsin their supply line,
ammunition supply and so on and so
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torth, they paid their best attention to
that part of the railways. And when
we look to the genera] interests of the
country, we find that where business
and commerce and industry should
have developed, and where we should
have easy transport available, there,
comparatively, so much interest was
not taken. But, 1oday, 1 see from the
literature that has been supplied to us,
that the railways are spreading in all
directions, ang amenities are being
made available at various places.
From the railway lines, both metre
gauge and broad gauge, are spreading.
So, also the railway workshop are
being strengthened. <As regards the
requirements of the railways, such as
tools and other things, the railways
have reached near-self-sufficiency in
a number of items, and in most of the
items, there is complete self-suffici-
ency.

From the manner in which some of
my hon. friends have spoken here, one
feels as if nothing has been done, and
if at all anything has been done, it is
not worth mentioning. 1 would say
that that will not be the correct posi-
tion at all, Of course, there are
certam things towards which the rail-
ways have to give their attention, and
[ shall pnumerate them a little later.
In the meanwhile, I would say that
the railways are perhaps one of the,
or rather the biggest employers in our
country. We must not forget that
also.

In a big organisation like this, some-
times, certain things happen. For
instance, this morning, just before I
started my speech, the Deputy Minis-
ter in the Ministry of Railways made-
a statement about a very unhappy
accident that has taken place this
mornning. Surely, these are things to
which one has to pay one's special
attention. I can very safely say that
it may not be the fault of the high-ups,
but it may be the fault of some people
lower down, some underlings. I have
seen these kinds of things happening.
and therefore, I can say that it may be-
due to callousness on their part, or
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due to dereliction of duty on the part
of the underlings. When they do not
pay proper attention to certain things,
and when they do not pay sufficient
attention to discipline in the services,
such things may happen, and some-
times, even worse things may happen.

Therefore, what is needed is that in
an important service like the railways,
first-class discipline should be main-
tained among the ranks, officers and
others and also among the workers,
whether they be daily paid workers
or piece-rate workers. Unless that
discipling is there, a railway service
like the one we have in our country
may not function in a manner that all
of us want,

Yesterday, my hon. f{friend Shri
Joachim Alva made a few references
with regard to backward areas in the
country. T am at one with him, that
while attention is being paid to such
parts of the country as arc advanced,
and where we have railway hines, and
where other amenities are available,
there are still some pockets and some
arcag where we have got only primi-
tive sysiems of transport. It is highly
imperative that such areas also should
be doeveloped. My hon, friend men-
tioned the case of Karwar yesterday.
It may be that there arc such areas in

other parts of the country as well~

which are backward and where the
railways have not yet  reached.
Therefore, the first preference or
rather the top preference should be
given to the development of such areas
in future, as are backward, and where
transport is needed immediately and
badly. I would certainly include the
State where 1 come from, namely
Jammu and Kashmir State, about
which one of my hon. friends has al-
ready spoken, in this category, In
fact, 1 would like to say something
more which would certainly attract
the attemtion of the railway authori-
ties and which make them take up the
question of extending the railway line
to that part of the country.

Yesterday, my hon. friend Shri
Joachim Alva made a mention of the
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timber that is available in Karwar.
Firstly, 1 would thank the Railway
Ministery for having given preference
to the deodar timber that iz available
in Kashmir, which is perhaps the best
timber (deodar) for railway sleepers
available 1n the country as a whole.
Today, we are felling a record number
of trees in order to convert those trees
into slecpers to be supplied to the
railways. I would assure the Min-
istry that in case it is possible to
bring in the railway to within my
State and nearer to the Kazhmur
Valley, we will be ablg to exploit
our forest wealth to a3 much greater
extent.

Today the pos.ition is hke this. We
have to fell deodar forests at a height
of 7,000 ft. and above, Then there isa
long lead through which you have to
carry the timber through slides, then
floated down the river on to the cat-
ching ghat from where it has to be
carried in trucks right up to the
nearest Rail Head. All this means a
lot of botheration, a lot of expense
in handling, loading, unload:ng and so
on Then alone we are 1n a position
to supply our deodar sleepers to the
railways, It 1s in the nearest of the
railways themselves to look into this
matter and extend the railway line in-
to my State. Then we would be able
1o double, treble or even quadruple
the present supplies of deodar sleep-
ers  (quality sleepers) of which we
are in great need now. Augmenting
the supply of these sleepers will be-
sides save an appreciable amount of
foreign exchange.

Then there is another thing. 1
would like to pay my sincere compli-
ments to the hon Minister of Rail-
ways, who is not here at the moment.
Before taking over charge of Rail-
ways, he was in charge of the Minis-
try of Steel, Mines and Fuel, On
behalf of the Government of my State,
of which I was a Minister till the
other day, on behalf of the people of
my State and on my own behalf, I
thank him heartily for helping guid-
ing and assisting us in connection with-
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the setting up of the department of
geology and mining. The Survey of
India has helped us in surveying most
areas of the State. Today we find thay
we can immediately exploit some min-
&g which would mean g lot of relief
to the north, even up to Delhi. The
wother day, as you must have read in
the papers we inagurated one of
our first-rate coal mines which are
estimated to have deposits of hund-
Teds of mill'ons of tons of good steam
woal. In this very House, hon. Mem-
bers have voiced their feelings with
regard to the paucity of coal in the
Punjab and Delhi areas. Once we are
able to exploit the coal that is now
available—we have started at the rate
of 1,00,000 tons per year and we
might even increase¢ it to 500,50 tons
a year—it could be carried down into
the Punjab and other adjoining areas
at a cheaper rate of transport, I am
sure thig will tremendously help in-
dustry and relieve the pressure that
we have at the moment in Assansol
in the Bengal—Bihar coal supplying
centres. Not only that. It would cer-
tainly afford relief to the railways
themselves in the way of removing
congest'on because of the  pressing
demand, day in and day out, for coal
Trom all parts of the country.

It we are able to take the railway
line right up to the ‘Chenab’, say near
“Akhnoor’, it would not only help in
relieving congestion on the railways,
but we would be able to help the
whole of the Himachal, Punjab and
Delhi areas with supplies of Indus-
trial and raw matcrials plus sleepers
for railwavs which we ne2d so badly.
All these years I have been seeing the
‘third, second and first class passenger
coaches, Passenger amenities are
being provided and improved upon.
We must not felt that, after all, India
is a vast country, I have had occasion
to travel in Europe and sce other
countries also. In those countries the
populations are small. Those coun-
tries are not as vast as India. Natu-
rally, therefore, for one management
‘to control so many rallways is not an
-aty task. cannot be an easy job.
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Therefore, I would certainly pay a
compliment to the entire railway staff,
from the smallest worker to the top
heads who have been working, giving
their very best, I know some of the
officers personally, and some of the
high-ups who have retired and are
working elsewhere. I know how they
have contributed at different confer-
ences and on different matters which
have cerlainly been in the interests of
the cguntry, I happened to know the
gentleman who is the Chairman of
the Raillway Board from a distance
when he was an officer during British
days. T know how he has been work-
ing, how he has gone up on posts of
responsibility, with the result that
finally teday he holds the position of-
the Chairman, and I can very well
imagince his contribution. Rather, I
know personally also the contribution
he and his colleagues have made, One
of his predecessors whom 1 happened
to meet the year before last in Mos-
cow and leading a delegation which
was going to purchase some heavy
machinery ete. there from that coun-
try., In spite of the fact that there
were top engineers in that delegation,
[ know what contribution he made
there and how he helped in really
selecting the machinery they wanted.
Thercfore, to say that the railways
have dong nothing ete, T think will
not be justiied. No hasty remarks
should be passed as some of us do.

In conclusion, I suggest certain mea-
sures which I feel are absolutely
necessary. First of all, as I said, dis-
cipline on the past of the employees
and vigilance with respect to protec-
tion of railway property should be
there among all right [rom small
underlines up to the high-ups.

Secondly, we should have security
while travelling, People who travel,
whether men, women or children,
should feel absolutely secure while
travelling on the railways, What has
been happening for the last so many
years or even today should not happen,
All of us are very much purturbed
about this, Today I or my friends er
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anybody for the matter of that do not
feel easy when we send our women,
folk of children alone to travel on
railways.

Thirdly, too much of pilferage is
taking place in goods that are being
booked through the railways. I have
had personally experience for g num-
ber of years, being a businessman
myself. At several occasions it hap-
pened that what we order is not re-
ceived in full and what we despatch
does not reach the destination. This
is very important, and is shaking thc
confidence of the people in general,
and more particularly the business-
men of the country. Some attention
has to be paid to this immediately.

With regard to security, I would
submit that there should be up-to-date
intelligence in order to locate anti-
socvial elements that are at large. 1
suggest that not only the railway
police, but the police as such, should
act in conjunction with cach other and
see that they are able to bring to book
all the anti-social elements that are
at large near ra‘lway stations or round
about places where there is  railway
traffic. Once that is done, I think to
a greal extent we may be able to
surmount the difficulties facing us
today.

One thing more I would suggest to
the hon. Minister of Railways. At
the bigger railway stations we find
that there are enquiry offices, I may
tell you by personal experience that
whenever 1 felt a difficulty at any
railway station, your enquiry offices
have not been able to satisfy me, May
I suggest that you have public rela-
tions officers at the more important
junctions and railway stations. Once
you do that, and fairly responsible
men are there, I think most of the
grievanceg of the people will be re-
dressed. That is my humble submis-
sion.

As was pointed out by Shri Alva
yesterday, near about these railway
stations people have to detrain at odd
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hours day and night, and what hap-
pens is that the taxiwalas, tongawalas
and other charge exorbitant rates, 1
think that something should be done
with regard to that also. Even if an
enactment has to be passed, I think
the Ministry should not hesitate in
doing that.

Shri Alva made a sporting offer
yesterday and I thank him heartily for
that, He said that in case Kashmir
got ils railway he would not press his
claim as No. 1 but would wait as No.
2. In case Government is prepared to
take up some new line, let them de-
cide it fifty-fifty—fifty to Karwar and
fifty to Kashmir,

Shri U. M. Trivedi (Mandsawr):
Mr, Speaker, Sir, we have a new Rail-
way Minister, a mild-mannered, sweet
~tongued gentleman who finds it con-
venient to be absent from the House
today. The Railway Budget is being
discussed, and it would have been very
proper and fit for him to remain here
and listen to what the Members have
to say. It is very unfortunate that he
is absent today. We know that we
can write letters, and letters are writ-
len.

Mr. Speaker: Discussion is going
on simultaneously in both the Houses
today, and probably the Minister had
to go there for a while.

Shri U. M. Trivedi: He is a Mem-
ber of th¢ Lok Sabha.

Mr, Speaker: But he is entitled to
sit there, gnd is answerable to both
the Houses. Therefore, one of the
Deputies is here, but he will be here
most of the time, we should not be
impatient,

Shri S. M. Banerjee (Kanpur): The
Deputy Minister is there. What is
the difference?

Shri U. M. Trivedi: I think my hon.
friend may keep his advice to himself,

However, in his absence, my old
friend, Shri S. V. Ramaswamy is here,
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and he will certainly pay attention to
what I may have ta say,

Our Railway covers a huge area in
India, but its mileage is very small
campared to the vastness of the coun-
try. Thirty-five thousand miles in
India is a very small mileage com-
pared to what it is in the United
States. We have been tom-tomming
about our progress, but have we
noticed what the progress is? Had our
Minister enough time to study the
Budget which he has presented? Has
the White Paper been prepared by
him, or is it merely a bureaucratic
publication drawn up at a bureaucra-
tic level without paying any attention
to facts At places it appears to
me....

Mr. Speaker: When he is respon-
gible to the House, why should the
Member worry about it?

Shri U. M. Trivedi: I have to worry
about it because I am an Indiwan.

Mr, Speaker: If the Minister does
not take the responsibility, he should
worry, but when he takes the respon-
sibility for the whole of it, why
shvould be worry?

Shri U. M. Trivedi: Assuming he
is responsible, I am trying to bring
to his notice that he should be care-
ful.

Omne thing which sirikes me is that
our railway, which is a commercial
undertaking, is just struggling to
make both ends meet. It is not
making any profit whatsoever. and
the writing is clear on the wall that
our railway is a losing concern,

13 hrs.

If we examine the ﬂgures we will

nues. And it is from the Genersl
Revemres that we are now running
the railways. It is a pity thmt no
attention has been concentrated om
this factcr.

We have been increasing day in
and day out our fares, The fares
were first increased oh the basis of
passenger tax. That gave us an in-
crease of nearly 10 per cent. Then,
again, there wag this new coinage
which gave us a good yield of another
10 per cent. And, now, we have an-
other 10 per cent. So, within a
period cf 5 years, we have an increase
of 30 per cent. If the hon. Minister
cares to look into the fares that were
obtaining in the years 1808 to 1931,
for third class travel, he will find that
for travelling a distance of 150 miles
which came to Rs, 1:16 then the fare
now stands at Rs. 5/10'-. He will
realise that this increase in fares is
nearly 5 times more than what it
ought to be. It is the same fare which
we used to pay for special second
class or second class or first class.
Have we got the same amenities? 1Is
the increase in fares justified? It
shows that the Railway Budget is
merely a ruse for exira taxation in
our counftry. It iz not a commercial
undertaking; it is merely taxing ma-
chinery which is being showered upon
us. It is true that the monopoly that
exists in our country so far as rail-
ways are concerned gives a strong
hand to the Railway Ministry to have
its cwn way in this matter,

But, we have to look back not only
to the financial position of our rail-
ways; but we have also to lvok nto
what we have done 1o the country,
Have you calculated the number of
persons whom you kill every day?
In India we are killing sbout
15 men per day through the railways.
Their own figures indicate that 3503
men are killed by you in one yesr,
Divide it by 360 and you will find
::’4 15 men are being killed eviry
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Mr. Speaker: The hon. Member is
an old and experienced Member. He
should not be charging me with all
that.

Shri U. M. Trivedl: I am sorry. I
was looking at the Minister,

Mr. Spzaaker: He should loock at me
because 1 am looking at him always.

Shri Tyagl (Dehra Dun): Even in
the case of the Minister, he has not
killed them. It is wrong; it is not
deliberate killing of anybody.

‘Shri U. M, Trivedl: It is the rail-
ways which have killed.

Bhri A. C. Guha (Barasat): Is the
figure correct, that 15 persons die
every day due to railway accidents?

Shri U. M. Trivedi: These are the
figures that have been taken from the
book; and the hon. Member also can
have a look at it. I have just cal-
<ulated the number per day.

Mr, Bpeaker: He is a very experi-
enced Member. Even if he has to
say something he may use the other
expression that so many have been
killeq and not that the Minister has
killed or ‘You have killed’; ‘this man
has killed’ or ‘that man has killed'....

Shri U. M. Trivedi: 1 do not think
the hon. Ministers are so touchy.

Wr, Speaker: I am; they may not be.
I am just asking the hon. Member
because he will have to address me
and all these implications are there.

Shri U. M. Trivedi: I will take your
advice, Bir, We will go a little
‘further.

You will be pleased to find that
‘the number of persons injured every
year is as large as 32,6800. That gives
us the figure of 80 persons being in-
jured every day. Fifteen gre killed—
or meet their death; let me use that
axgression, if the Minister does not
relish the other—and 90 persons are
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injured every day. What steps have

we taken?

‘We remember one of our Ministers
going out of office suddenly because
a serious accident took place in the
south. Accidents have been n galore
during the last Minister's regime in-
as much as 1888 accidents tock place
during 6 months and no statement of
regret even was forthcoming. Are we
going to add to the number of acci-
dents like this?

This morning a statement was read
out. Whether it was 18 persons who
were killed or 30 persons who were
killed, it is immaterial. But the
patent fact remains that in the shunt-
ing operations that are going on,
which we watch standing as laymen,
at juction stations, we find the great-
est carelessness on the part of the
railway employees. And, it is due to
this carelessness that such accidents
take place.

Sir, 1 was saying that the adminis-
tration of our railways....

8hri Bade (Khargone): On a point
of order, Sir. There is no Minister
here.

Mr, Speaker: It may be a point of
order raised by somebody else.

st TREwE arqw (ATOEET)
W #IZW, 431 ¥ WEAAA g
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sl agq gaay &1 ZEw F faar
AT, & TT TEC F; K50 T [
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oW WRAT . T AET ar
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o £ fr fF fafaer 9= = @,
q g qFE A Z

Shri U. M. Trivedi: While drawing
the attention of the hon. Minister to
this state of affairs about accidents,
let me glso inform him that on read-
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ing the While Paper it struck me that
proper attention has not been paid
personally by him to the real facts.
Fulogy has been paid to departmental
catering. Perhaps, the hon, Minister
or none of them have ever tasted that
departmental catering. 1 would like
the Minister to go over to Ratlam
station, where there is departmental
catering, and try to eat the food that
is being offered there. No one worth
his salt, much less a man with some
taste in life would like to eat the food
that is being supplied there. It is
useless. To tom-tom this type of food
which is being supplied is no good.
It has not become popular; it is no use
putting it in the White Paper that it
is growing in popularity. It has not
grown in popularity. You can take it
from me cr from all those who have
the misfortune of travelling by the
Western Railway and eating that type
of dirty food.

In the report that has been pre-
sented to this House we find that
ticketless travel has been on the in-
crease. May ] point out that the hon.
Minister should try t> find out whe-
ther it is ticketless travelling that has
actually incressed or it is merely the
figures that have been obtained from
E.F.Ts. There is a paper form known
as the EF.T. which is given at way-
side stations. Passengers are not
issued purposely tickets to their des-
tinations because the travelling ticket
checking staff request the station
masters and the booking clerks not
to book ‘ickets to the final destina-
tions but to give tickets to stations
short of the destination. These ticket
checking staff approach the passen-
gers and say, ‘we have to show our
quo‘a; so please give the tickets to us
and we will make out the tickets to
the destinations’. It is in this way
that the E.F.Ts. are issued; and these
E.F.Ts. inflate the figures of ticketless
travel. I mwould submit that wyou
would have to cut not 10 per cent
cr 20 per cent nor even 50 per cent
but at least 80 per cent from the
figures that are given. That wide give
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you a clear picture of what this
ticketless travel is.

It is a stigma on our nation to say
that so many peoapla are travelling
without tickets. People are not tra-
velling without tickets. This thing
must be properly investigated whe-
ther the impression that I have got
is correct or not. The figures that
1 am giving will give you an idea of
what ticketless travel is; and it will
show that ticketless travel is on the
decrease and not on the increase as.
this report says. This has resulted 1n
certain loss to the country. Where
there used tg be one T.T.E, now,
you find a whole bunch of them.
One is known as the CCS gang; some
are known as the Railway Board's
gang. There is then the divisional
gang and another is the ordinary
CTI gang. Gang after gang of these
people are employed to go on travel-
ling and disturbing the passengers. It
is no use increasing the staff of
T.T.E's. Actually th. st~ffi must be
increased@ only for the purpose of
ticket collecting and they will be able
to serve the country and the Rail-
ways better.

The railway staff is not very happy
about the amenities that are tom-
tommed about. Under the new rules

the Railway Ministry has started
charging rent from the station
masters, So many wayside station

masters fee] it. They are made to
live in the quarterg built there.
Formerly they were living free im
these guarters, even in the company
days. If they so want they may get
a quarter for one rupee or eight
annas per month or even for the
mere asking; the villagers are prepared’
to give them houseg free. But they
are now being charged rent at Rs. 12
or Rs. 15 or Rs. 20 on the percentage
basis. Why should it be charged
from thess people who are made to
live there in the interest of the rail~
ways and not in their own interest?
It is for the convenience of the rall—
ways. I that is go, they cannot cer-
tainly be charged rent at the same
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rates at which rent can be charged
from those who live in Ahmedabad
or Bombay or Ludhiana or such
places.

I shall refer to another matter
amendment of Establishment Code,
rule 2044. It is entirely ultra viras.
It is trying to hit the railway em-
ployees. Formerly when a railway
employee was suspended on account
of some criminal offences, the only
question that wag to be found out
was whether he was guilty or not. If
he was acquitted he would be entit-
led to his salary for the period for
which he was suspended. Now, there
is a roundabout method. The healthy
provision of articles 310 and 311 of
our Constitution has been given a go-
bye. Now it is left to a railway
officer to decide whether an employee
should be given his salary or not,
after hig acquittal. Without finding
one way or the other, without giving
any ppportunity to the railway em-
ployee, the rule contemplates that it
is the sweet choice of the railway
official to give him his pay or not to
give him and punish him doubly. This
is causing very great hardships. Some
unions have taken up this matter and
I do not know whether their voice
will be heard at all.

We say that we are progressing in
our country and I wil] talk about this
progress at some other stage. But if
the hon. Minister cares to look into
the time-tables—a  complimentary
copy of the All Indig time-table has
been supplied to me—he will find that
the speed of trains has gone down.
The Malwa section, the Ajmer—
Khandwa section—383 miles—is an
instance. In 1908 the speed in that
area was 25 miles; in 1931 it was 30
wmiles per hour and it increased to 40
miles. Now in the year of Grace
1962, from 5th January 1962, the
speed of the trains hag been reduced
to 23 mlies per hour, with YP engines,
e¢épable of a speed of eighty miles
per hour. The reasons which have
reached my ears are that we are
Iscking in sleepers. Where are the
sleepers? My friend who spoke before
me said that we are not getting
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sleepers. 1 have noticed to my
utmost regret that whatever sleepers
we gathered in Kashmir are, through
the machinery of some of our
friends, allowed to be flooded to
Pakistan and we do not claam a
farthing from Pakistan We had a
huge bonfire of all our sleepers in the-
depot at Dhilwan. The net result is
that the sleeperg are not there.

We are talking of planning. We
must not merely talk, We must have
presumed that so many sleepers were
required and we ought to have made
provision for these sleepers. -The net
result of all this is that thg trains
which used to run from Bombay to

Delhi in 21 hours in 1831--32
are now taking 23-24 Thours.
Trains which wused to run 400

miles in about 20 hours are now made-
to run in 28 hours. 1 do not think that
it wil] indicate to any man, any sen-
sible man that any progress has been
made in our country about the run-
ning of the rallways.

Now, we are going to do re-laying.
work. Wg have said that it is advan-
tageous to put heavy rails. Every
country has tried to do it. But what
have we done? When we changed
the rails from 50 lbs, we jumped tos
75 1bs. and then to 90 lbs. All along
the British railways which are of
smaller gauge, that is 4 feet 6 inches.
they are having 105 lbs. rails, but with:
our heavier engines and bigger gauge,
5 feet 8 inches, we are still having 00
Ibs. When re-laying work is done,
why not do it to the same extent as is
obtaining in other countries. Our
report says that we want to do it. Our
report further says: We want to try
having longer rails, welded rails of
210 feet. But are we carrying out the
experiments? Or are we putting it
down only on paper? Actually when.
ever work is undertaken by us we do
not have a complete picture of what
we have.

There are areas in Madhya Pradesh
where no man has seen a rail in
15,000 square miles at one place and
14,000 square miles in another place;
they are completely devoid of rail-
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‘ways. We say we are progressing. In
14 years of our independence we ought
‘to have at least doubled the present
length of our mileage. What have we
progreased? At one time Wwe have
put down so many miles. Now we
say we have increas:d the railways
"by 654 kilometers. The inflated figure
of 6564 km wil] come to about 500
miles. That is in broad gauge. In
metre-gauge, the corresponding figure
is 611 kms. Is that progress? We
cannot cal] it progress. We can have
the satisfaction of saying that we are
-doing something.

The most important thing to be look-
‘ed into is this to which I will again
adumberate. The hon. Minister should
personally look into the working of
-the railway with men by his side—not
well-paid Secretaries drawing 1200
rupees and stenographers drawing 800
rupees. He must have some TIs and
-class II officers from the railways as
well. They have their own informa-
tion about al] these and about the
way things should be improved. The
Railway Administration is not what it
-ought to be. It is not advantageous
to the country that it should borrow
:money to make both ends meet. They
have not been able to make proper
«contribution to the general funds also.
It is a shame that with such a great
adm'nistration we are not able to meet
‘the needs quickly.

The other topic to which 1 will very
-cursorily allude is the question of the
road transport and the increase in
rates. The original idea was that
there must be some sort or a co-ordi-
nation between the road transport and
the railways. That has now dis-
appeared. We are having a sort of a
rivalry with the railways. Notwith-
standing the amendment to the Motor
Vehicles Act there are certain States
which even today do not think it terms
of nationalisation but in terms of
satisfying the whims of their party
members and supplying them any
number of permits, with the net
result that the exchequer suffers. The
Btate exchequer suffers and the Gov-
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ernment of Indn aiso 'Mm. 'I'he
railways suffer the most.

Mr. Speaker: The hon. Member's
time is up,

Shri U. M. Trivedi: One minuje
more, Sir. Without considering all
these aspects, the railways have gone
on increasing their freight. They
have not been applying their mind to
the transport over smaller distances
which is going into other hands. We
have unnecessarily levied a passenger
tax on distances travelled for 15 miles
and more. Why have we not at least
restricted it to distances over 50 miles?
It is the shorter distances wherein the
competition from road transport is
going on, and it is doing us very much
harm. If we do not pay any atten-
tion to the introduction of telescopic
rates and return fares for such dis-
tances as are shorter, our exchequer
will suffer to a very great extent.

I would like to make one point at
the end. What I would like to bring
to the notice of the hon. Minister is
this. Wasteful expenditure must be
avoideq in our country. I find that a
new system of signalling is being
introduced on the main Jines of our
railways. This was introduced in
England about 60 years back. It has
not fulfilled the object for which it
was introduced. I do not see any rea-
son why we should waste crores and
crores of rupees by introducing this
new signalling system which is not
going to do any good to us. We ghould
not do any such thing until the whole
thing has stood the test of time,

Shri A. C. Guha: Mr, Speaker, Sir,
the ra‘lway is not only the biggest
nationalised industry and the biggest
employer but it is also the biggest
carrier. It carrieg 80 per cent of our
goods traffic and 60 per cent of our
passenger traffic. So, it has its owm
importance in the genera] economic
development of the country, as also in
providing certain socia] amenit'es to
the public and to.its own emplogess.
It will not be quite correct to spy that
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the rallways are just a commercial
department or concern.

13.23 hrs.

{Ma. DrruTry SPEAKER in the Chair]

They have their commercial aspects
surely, but the railways are also a
secial service concern. This will be
apparent from the fact that a consider-
able portion of the traffic carried by
the railways is carried at a rate which
is not remunerative for the railways.
The proportion of the low-rated goods
has becn increasing year after year
and I think at present it stands at
more than 45 per cent of the tota] tra-
fic carried by the railways. The Rail-
ways have to do this because of social
service aspect. S0, while considering
the condition of the Indian railways,
we should see both the financia] as-
pect and the aspect of service which
they are expected to render to the
nation,

It is known to the country and to
the people that during the last two
vears there has been a crisis in the
transport system of India, and the
railways must have a major share in
having that crisis in the transport
system of the country. Even the
Prime Minister had the frankness to
admit in a public meeting that there
had been a crisig in transport, coal
and power. But, while going through
the papers supplied along with the
budget papers, you will not find any
indication that the railways have any
appreciation of the position, that the
railways have failed to discharge their
functions properly and that to a very
great extent the railways have been
responsible for contributing to this
crisis in our transport system.

Not only the crisis in transport, but
the crisis in coal and power also, to a
great extent, is due to the failure of
the railways. It is regrettable that in
all these papers, we find only the
achievements of the railways and
hardly any mention about the failures
of the railways. 1 admit that the
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Ind'an railways have made a great
achievement, and they occupy a place
of pride in our national economy. But
while making its own assessment be-
fore the Parliament, the railways
should make a frank statement of
affairg and should have mentioned the
failures that have occurred in the
recent past. From that point of view,
I feel that the White Paper or even
the speech of the Railway Minister
should have given an indication of
the failures.

Both in 1861 and 1962 the railways
had a shortfal] of about 7 million to
8 million tons of poods compared to
the targets fixed. It has been ex-
plained that the shortfall is due to
some shortfall in production in the
stee] factories and also due to the
genera] strike. The shortfal] in pro-
duction in the stec] faotcries and some,
other spheres is then to be interpreted
as a boon for the railways! There is
a suspicion that production has been
deliberately curtailed; even now it is
being kept deliberately behind the
target so that the transport crisis may
be avoided or may not be accelerated.

The Minister of Rallways (Shri
Swaran Singh): I would say that that
is not correct, because I have been in
charge of steel.

shiri A. C. Guha: That means it
was not deliberately kept I'ke that.

Shri SBwaran Singh: That was never
a consideration there,

Shri A. C, Guha: I have not said it
was a consideration. I said it was
only a suspicion, and even some
financial journals mentioned this
thing.

Shri Swaran Singh: He should ac-
cept my word as of greater authority
than what appears in the journals.

Shri A, C. Guha: Surely, I accept
his word. In administrative matters,
there should have been some scope
for greater improvement. I find that
there has been a genera] increase in
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the empty journey time of wagons
and engines. 1 think there is suffi-
cient scope for improvement in that
respect. In addition to the empty
journey time, the wagon turn-round
time has also increased. It is now a
little over 11 days, during which a
wagon remains stationary either in
the terminal station or in some inter-
mediate yard for nine days. Of these
11 days, only for two days is the
wagon on the move. 1 am sure the
Railway Minister will agree that there
is much scope for improvement in this
idle stay of the wagons in some ter-
minals or intermediate yard for nine
days out of 11 days, of which only for
two days are the wagong on the move.

The Railway Minister has mention-
ed in his speech that according to the
recommendation of the Railway
Freight Structure Enquiry Committee,
the railways have now accepted the
responsibility of a common carrier
and due to that, the compensation
claims are expected to increase by
OVer Rs. 2 crores. Several
crores of rupees are given every
year by way of compensation
for goods either pilfered or lost in
transit. Only recently I saw a cartoon
in some paper where two people were
discussing and one was shown to have
said that it is better that they booked
a certain articles by the railwoys and
somehow got it lost so that they could
get something more than the real value
of the article. In this, Sir, 1 think
much is due to the corrupt practice
amongst the officials. and everybody
will admit that so much loss and pil-
ferage of goods sent by railways could
not have pccurred except with the
connivance of the staff engaged in the
transport of goods. Not only from the
point of view of preventing corrup-
tion but also from the point of view
of effecting economy, this matter
should be seriously tackled; of course,
the Minister in hig speech has men-
tioned that they will try to tighten up
the machinery to prevent pilferage
and loss of goods,
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While speaking of corruption, I
think there was an enqiliry committee
set up some four or filve years ago to
enquite into the question of corrup-
tion in the railways, but I do not
know if the position has improved in
any way after the report of that
enquiry cornmittee. I would ask the
hon. Minister to look into the contract
and purchase systems. I think much
economy can be effected if corrupt
practices in these departments could
be stopped.

Coming to smaller things, not so
much from the point of money but
from the point of view of harassment
to the general public, it would be
difficult for any person to book even
a small railway parcel without paying
some tipg to the official concerned. If
he does not give the tip he will have
to wait for not one day only but even
two days for getting his small parcel
booked. These are things which are
really jrritating for the public and
should receive the stern attention of
the department.

Turning to the broader view, I find
that there has not been a proper plan
nor a proper policy for the railways.
During the Second Plan the capacity
of the railways was planned on g basis.
which proved inadequate. At least
one member of the Planning Commis-
sion put his note of dissent and that
wag put at the end of the report of the-
Planning Commission. But the Plan-
ning Commission expected that that.
position might not arise. But I think
the present Railway Minister as Minis-
ter in charge of coal should have had
his bitter experience of how the rail-
ways failed to carry the goods offered
to it. But in the Third Plan also they
have planned on an inadequate basis.
The target for general goods in the-
Third Plan has been fixed at 85 million
tons in 1060-61 and 109 million tons
in 1965-66. It is generally apprehen- .
ded that this will prove a very inade-
quate figure and the goods offered to
the railways will be Very much more
than that,
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Sir, we are working under a plan
and whatever railway transport capa-
city we may envisage for the Third
Plan must be commensurate with the
production target for the Third Plan.
The Railway Minister, 1 hope, will
realise that this 109 million tons of
general goods in the last year of the
Third Plan would fall very much be-
low the production target. The in-
crease envisaged is only 5 per cent
annually during the Third Plan. But
I think the annual increase in produc-
tion would be near about 10 to 12 per
cent. The exper ence of the Railway
Board during the Second Plan will it~
self show that the annual increase in
traffic carried by the railways was to
the tune of 8 per cent. Therefore, I
do not know on what basis they have
planned for an annual increase of 5
per cent only during the Third Flan
for general goods—of course, ccal and
other things are kept separate.

If the production increases by 10 or
12 per cent annually and the railways
have planned tp carry only 5 per
cent increased traffic I do not know
how they can arrange for the trans-
port of the remaining goods.

Sir, about two or three years ago
a report was submitled to this House
and it was seriously debated also. The
report was about road transport. It
was been apprehended that road trans-
port had come as a rival to railway
transport, and there was almost open
canvassing and lobbying on both sides
in the Parliament. But now it is not
a question of any rivalry between the
railways and road transport, it is only
a question of co-ordination between
the raiiways and road transport.

From that, I would refer to the lack
of any transport policy. The Neogy
Committee was appointed in July 1958.
One of the terms of that Committee
was to determine the various means
of transport in the country during the
next 5 to 10 years. Of these 5 years,
3 years have almost gone and we do
not know when the Neogy Committee
will be able to submit its report.
There has been a serious allegation

VAISAKHA 4, 1884 (SAKA)

Budget—General 716

Discussion
that the Railway Board practically is
not co-operating with the Committee.
Whether that allegation is correct or
not, at least the Railway Board should
have an early report about the imme-
diate future. The Committee was to
submit a report for 5 to 10 years from
1953, We cannot wait for another
three or four years for the Committee
to submit its report. I hope they will
try to have an early report about the
transport policy, about co-ordination
between the various forms of trans-
port—railway, road, sea and other
things

Sir, I now come to the question of
coal. It has becen debated in this
House on many occasions, The pre-
vious Speaker—he sometimes got
irritated over this question—suggested
several measures of joint discussion
and confcrences between the two
min‘sters in charge of the railways and
coal production. He also suggested
that the Estimates Committee might
look jnto all these things. But the
fact remains that even in 1962, as yet
the position has not jmproved at all.
The Coal Controller, in 1961 asked for
6150 wagons daily for Bengal-Bihar
area which produces 80 per cent of the
coal of India. But the average supply
was only 4768 wagons, which means
about 20 per cent less than what the
Coal Controller thought necessary for
the proper transport of coal from the
Bengal-B'har area. This year the
allocation is 5,496 wagons daily but
so far they have been able to supply
only 4,732 wagons during the first two
months of the year. Perhaps there
may not be much improvement in the
third month either, The Railway
Minister, who has rich experience as
Minister in charge of coal production,
should put in greater energy into the
Railway Board and see that somc.hing
i5 done for the transport of coal
Coal is a very important item in the
deve'opment of a country as it affects
the production of everything else.

Coming to the financial position, in
this budget there is an jncrease in the
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freight and fare. And when we con-
sider the needs of the railways we feel
there is good justification for that.
But that should not be the only crite-
rion for increasing the freight and
fare. The Railway Board should also
take into account how the increase in
freights and fares will affect the cost
of production and the cost of living.
‘We should not move in a vicious circle.
Due to rise in cost of living, there has
been an increase in the dearness allow.
ance and salaries. To meet that
increased expenditure they have in-
creased the fares and freights. This
will again lead to some increase in the
cost of production and cost of living,
and that may again lead to demand of
an increase in dearness allowance.
This morning also there was g ques-
tion about the price policy. I suggest
that all these things should be consi-
dered from the broader point of view
of the economic condition of the
country as a whale.

The hon. Member who preceded me
stated that the railways have practi-
cally become bankrupt, the reserve
fund, depreciation fund and develop-
ment have practically been wiped out
and the railways have been borrowing
from the general revenues. Two days
ago, some hon. Members from the
opposition suggested that the railways
should not contribute to these funds
and should go on borrowing from the
general revenues. That js not good
budgeting for borrowing from the
genera]l revenues would mean greater
taxation by the Finance Ministry. So,
1 think it is quite proper that the rail-
ways should contribute to the develop-
ment fund, depreciation fund and the
reserve fund. An industrial venture
with an investment of about Rs. 2,000
crores should hawve these reserve
funds and should be in a position to
contribute to these funds,

Mr, Deputy-Speaker: This is the
third time that I am asking the hon.
Member to conclude his remarks,

Bhri A. C. Guha: I will conclude
Just now.
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It is a good thing that the railways
have wiped out a1l the loans that they
took during the Second Plan period
and started with a clean slate without
any loan from the general revenue,
This year also the loan that was shown
in the interim budget has now been
converted into a contribution from its
own revenue. So, there would not be
any loan from the general revenue.
With these words, I conclude my
remarks.

Shri Birendra Babadur Singh (Haj-
nandgaon): Mr. Deputy-Speaker, Sir,
after hearing the speech of the Railway
Minister 1 feel that there is lftk of
planning and co-ordination and the
first thing is not attended to firsg in
the Railway Ministry. Even if
priorities are fixed 1 fee]l thai they
are not being observed properly. 1
can quote several instances where the
work that has been started is stopped
suddenly and the wholc material is
carricd to another place for starting
another work. There are so many
reports which recommend that once
a work is started, it should be com-
pleted before taking up another work.
Here 1 want to refer to the doubling
of lines in Madhya Pradesh. A work
was started in full swing some three
years ago and suddenly last year, for
reasons best known to the railway
authorities they stopped the work and
took away the materials to some other
place. Now what has happened is
that the work that should have been
completed in proper time remains in-
complete, some money has already
been wasted in the wventure, some
more money has been spent elsewhere
and now when things are more costly
the work has to be started agsin. So,
once priorities are decided upon, I
would rather suggest that they should
stick to them. They should not
change the ptiorities merely because
certain areas have been told to be
taken up. I do agree that there are
certain urgent things which have to
be attended to without loss of time
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and they should be attended to. But
then, it should not be at the expense
of the existing works. They should
be over and above the existing works.

In this budget the railways have
incregsed the freight rate and fares
by about 10 to 15 per cent. At the
same time. what are the facilities that
are provided to the passengers, parti-
cularly in the backward areas? Here
I have again to refer to Madhya Pra-
desh, the State I hail from. Time
after time, it has been repeated in this
House for the last five years that
there must be adequate trains from
the capital of Madhya Pradesh,
Bhopal, to the other places. but no-
thing has been done in that direction.
When hundreds of trains are run to
the capitals of various States, I do
not know the reasons why in the case
of Madhya Pradesh alone the capital
has not been linked with any of the
areag in that State, Now if a person
has to travel from Bhopal, he has to
come all the way down to Itarsi, go
up to Jubbalpotre, then again t» Katni
up to Bilaspur before reaching the
eastern portion of the province taking
more than 48 hours, the time within
which you can travel from the east
to the west of India. If you at least
attach special bogies to the various
{rains, it will partly solve the hurdle
or problem. I do not know why it
has not been done so far.

‘We speak about so many things in
House and everything is being noted
down. I would rather like that after
we have spoken there must be some
kind of reply given to every point
that has been raised in the speeches
by the hon. Members, stating the
pointg on which the suggestions have
been accepted and the points on which
the suggestions have not been accept-
ed with reasons therefor.

The hon. Railway Minister paid a
visit to my area some two months ago
and he came to the station Dongar-
garh. There we had asked for a
very small thing., Many accidents
have taken place in the shunting area
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near the outer signal of the station
and the only thing which we require
to avoid that is a gate which would
not cost the railways more than
Rs. 500 to 600. Many persons have
died there because of the railway
shunting and nothing has been done
in that direction though the request
has been made several times.

Then I come to the wastage in the
railways and the work done by the
Railway Protection Force. Murders
and looting have increased in the
trains. Have the Railway Protection
Force done anything to improve the
situation? If they have done some-
thing, how many thefts have they
detected and how many were con-
victed? What is the amount of goods
recovered? The whole thing looks as
if it is a force meant only for the
benefit of the employees of the rail-
ways., When the railway officers go
from one place to another, they parade
in the stations with nice uniforms.
When the General Manager goes on
tour, he is given a guard of honour by
this force. It looks as if this force
is meant only for them. Previously,
the Watch and Ward wused to do
better work than the present Railway
Protection Force. If only you could
make some saving in that direction,
all this increase in fare and freight
could have been very well avoided.

Then I would come to the person-
nel of the Railway Protection Force,
Who are they? Dismisseq constables,
dismissed persons who are not wanted
by the army, persons who are not
wanted by the police. Only such
peot)le are employed by the Railway
Protection Forcé. Why should they
take retireq officers? If they want
good people, let them take fresh peo-
ple gnd train them. There is no harm.
What is the point in appointing un-
wanted people of the police or army?

Coming to the question of ameni-
ties, I will first take catering. It is
certainly better in places beyond
Hyderabad or beyond Nagpur. But,
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so far as northern India is concerned,
catering is very bad.

Take, for example, the food that is
supplied in the Grand Trunk Express
—especially the rice is bad,

Some hon. Members had suggested
a couple of days ago that there must
be a high-powgr commission to go
into it. I do admit that it is high
time to see to these things. I must
say that the Railway officials who
have been there for years together
could see that as long as calering was
done by contractors there was some
check, but now you may travel [rom
Howrah to Delhi and see that at
times the food scrved is not good.
Passengers experience a lot of diffi-
culty.

Last time I had suggested that
from the point of view of the foreign
tourists it would be better if there
was a special train from Delhi to
Agra and back. It was very kindly
noted down by the hon. Deputy Minis-
ter of Railways., Even though the
proposals was good, it has not been
implemented. It would not only give
income, bug it would facilitate the
tourists because then they could go
in the morning and return by the
same train in the evening.

1 feel very sad about the staff.
There have bren so many superses-
sions among the staff specially of the
TTIs, etc. Senior officers who have
been there for years together have
been superseded by their juniors for
no rhyme or reason. There is no harm
if a selection is made, but there must
be certain criteria. But officers
who have worked for a number of
years being, superseded by junior
officers is not good. There is of late
this thing going on in the Railways.

An Hon. Member: This is so in all
ministries,

Shri Birendra Babadur Singh: A
wvery senior General Manager for no
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fault of his had to be superseded
only due to a railway accident when
the fault was that of transportation.
But that is a different thing. I am
more concerned about the Jower staff,
If selections are there, there iz no
harm in them, but senior officers who
have worked for 10 or 15 years should
not be superseded because a man
happens to come and know someone,

Similarly, in Kanpur in the month
of May there is a mass transfer of
TTIs who have been posted there.
No one knows where they would go
and where accommodation for them
is arranged. Once the transfer takes
place they do not know wherc they
are to be posted, so much se that
new oncs come immediately and the
old ones do not know where they
are transferred to. Inconvenience
is caused to them. 1 do hope that
the Railway Ministry will look into
that,

If you go to the New Delhi Station,
you will find that there is no ar-
rangement uas to how the passengers
will have to go and how the luggage
is to be delivered, There is so much
of commotion that either the passen-
ger has to fight with the coolies car-
rymng luggage or vice-versa. There
is no proper arrangement made
therc. If there is a  proper place
where the luggage would be shifted
away from the passenger exit, lot of
trouble of fear of being lost will be
saved.

Coming to the question of freight,
manganese and a few other articles
have been exempted, 1 personally
make a plea for tea and other ex-
portable articles. If there is also
to be a charge on tea, coffee and
other things which are being export-
ed, it would only cause harm and
ruin our own income. Export pro-
motion will suffer. I do hope that
the Railway Ministry will see to it
that these exportable articles which
would fetch more money and which
are dollar earners are at least ex-
empted from these freight rates
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Rega~ding the running of railway
trains, [ am very sorry to say ‘hat
no improvement has been made in
that regard. 1 also feel very sorry
to say that in one case only on the
7th of this manth an important train
was pulled up for nearly 1) hours
because a certain Governor had to
«<atch that train. That I consider is
not correct and should not be done.
[ can name the train but I do not
‘want to reveal the personality. The
train arrived in time at Itarsi and
everyone was looking for its depar-
ture but suddenly it was pulled up
at the platform for nearly two hours
becausc the Governor was to catch
the tra’'n to go somewhere else.
What hippened was that several pas-

senge:s missed their other connec-
tions, -
Shri Warior (Trichur): Without

his giving some data, how can the
hon. Minister check up on that?
Without giving some clue how can
the hon. Minister check up?

Shri Swaran Singh: He has given
clue. He has said ‘Itarsi’,

Shri Rirendra Bahadur Singh: 1
have given the date and if the hon.
Minister wishes to know more, [ can
give him the details afterwards.

You can take the Grand Trunk Ex-
press or any other train, Either the
engine is not working properly or
something is wrong with the rolling
stock. 1 am saying all this because
the question of passengers’ comforts
and other things come. You can
certainly charge 100 per cent. You
can double it or treble it, but let
there be proper facilities given to
them.

Take the Frontier Mail. Three days
ago the Frontier Mail left here in
time and arrived at Gangapur City
on perfect time. New engine was
attached. That engine was a WP.
By the time it reached Ratlam the
train was 13 hours late. I went and
askeq the stationmaster as io what
wag the cause for this, He said that

VAISAKHA 4, 1884 (SAKA)

Budget—General 724
Digcussion

the engine was bad. Because of that
two hours were lost and the Fron-
tier Mail never reached Bombay in
time because again the engine from
Baroda failed. It was 24 hours late
when it arrived at Bombay because
of engine trouble. This happened
only three or four days ago,

Not only that, during the period
when the new Ministry was being
tormed and the old hon. Minister had
given up the charge not one railway
train in the whole of India was run-
ning on time. I can take that as =a
challenge. Duringz those particular
six or seven days not one train was
on time; every train was running
late. I happened to go to Allahabad
and other places and I was really
surprised to find this. I went to the
station master and told him about
this.

These are the things that are hap-
pening. Certainly, charge the pas-
sengers Re. 1l-, Rs. 2|- or Rs. 10|-
but give them minimum facilities at
least. But, instead of that, trains
are not running on time, rolling
stock is not good—these are the
things that are happening. I hope the
hon. Minister would see to it that
the passengers at least get the mini-
mum amenities,

About Madhya Pradesh, the re-
organisation scheme when it Was
formed he suggested that there must
be a through train between Bilaspur
and Gondia joining Mandla, Jabal-
pur and Bhopal. It has been there
for over six years. 1 have heard
that the survey had been done or is
being carried out. It is high time
that the railway authorities take up
the matter because it is very neces-
sary.

Similarly, there was the proposal
of linking Hingoli and Khandwa by
a through train from Delhi. Today
we have got a lot of difficulties in
travelling between north and south
because actually there is only one
train that is running, that is, the
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Grand Trunk Express. But if on this
line which has already been made a
train starts from Delhi through
Khandwa-Hingoli to Hyderabad and
down south, we will be having two
trains, one meter gauge and one
broad gauge. That will help very
much from the point of view of goods
as well as passenger trafficc I do
hope that this proposal will be con-
sidered. A meter gauge through
train must start from Delhi to South
India as early as possible.

Previously the procedure was that
the Railway Ministry used to give
an opportunity to all the hon. Mem-
bers to meet the different Railway
officers. | hope that the procedure
will continue because it is very help-
ful and at least those hon. Members
who do not get time to speak here
will be able to suggest ideas and
speak there whenever an opportunity
is given,

14 hrs.

And, lastly, 1 wish to make this
point. It is not by way of complaint.
Where the doubling work is going
on the Railways make use o! the
village tanks. It happens in-between
Gondia and Raipur at Baratalao.
They make use of the wvillage tanks
for water and other purposes. But
when the villagers go and ask for
the co-operation of the Railways in
maintaining the tanks, the railway
authorities refuse to help them cither
by money or in kind. When such
things are there, like community
development work which the Rail-
ways also make use of, I do hepe
that the Railways will help villagers
either by money or in kind and help
such projects.

Dr, U. Misra (Jamshedpur): Sir,
the industrial workers and the mid-
die classes ape perturbed over this
increase in e third-class railway
fare, They are also perturbed over
the freight rates, especially about
foodstuffs. They have not had any
real increage in their wages, but now
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they will have to pay more in the
form of railway fare and for food-
stuffs, because the prices of food-
stuffs will go up. There is not suffi-
cient housing in the industrial areas,
and the result is that many people
come from long distances in the in-
dustrial areas. So they are really
perturbed over this increase.

I know that in spite of our pro-
tests the fares will he increased. But
[ would like to request the hon. the
Raiiway Minister at least to leave the
third-class passenger urnhurt. That
much he can do and adjust his bud-
get in some other way.

As regards the amcnities p‘;'ovid—
ed, they are really not felt and there
is overcrowding. There are, nu
doubt, a few  third-class express
trains; there are, no doubt, a few
uir-conditioned  third-class express
trains; and therc are, no doubi, a
few big stations that have been
built., But what is all this compared
to the overcrowding in the third-
class trains?

The problem of the  third-class
passengers has been there for a long
lime, even before Indépendence, and
s, many stories have been narrated
about it in this House also. But the
amenities that are provided are s8¢
small that they cannot even be felt.

In the industrial arcas like Ranchi
and Tatanagar the number of trains
has not increascd. From Patna to
Tatanagar there is only one train,
and that also is not a full train.
From Ranchi also there is not a full
train—from Patna to Ranchi or Palna
to Tatanagar and vice versa.

Then, take the station at Tata-
nagar. It is a fine station built only
a few months back. But how is it
kept? It has become very dirty be-
cause enough sweepers are not em-
ployed. Whereag they go on adding
to the number of higher officers,
when it comes tp a question of the
sweepers there is the economy drive.
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Moreover, even when the sweepers
are employed, they do not react to
the dirt. How can they do so when
they live for sixteen hours in a hovel
which is completely and absolutely
dirty The psychological make-up of
the sweepers cannot react to the dirt.
They cannot sweep the dirt in the
stations in their duty hours. So long
as the quarters provided to the
sweepers, the Harijans, everywherc
are not remodelled and so long as
our attitude towards the sweepers is
not changed, we cannot expect any
cleanliness, however much we may
spend on buildings and other things.

Another matter to which I would
like to refer is safety. Today wue
have heard about one accident. One
of the causes of the accidents is the
troubled state of mind of the run-
ning staff. The driver or the fireman
works for more than twelve hours.
And when he goes home he has not
got a place to sleep in. As a visit-
ing doctor I have seen the houses of
these firemen which were built forty
years ago for the *“native coolies” as
they called our people. There are
ne amcnities there. As for the rent.
from Rs. 3-8-0 it has gone up *o
Rs. 24 without any amecnities. 1 nave
seen the drivers and firemen
working for twelve hours with
not a place to slecep in. So lhow
can we put our safety in the hands of
those troubled workers? The Rail-
ways have built certain hospitals. One
has bene built in Tatanagar from
where I come. The building is all
right. But what does it cater, execrpt
aqua pura and medical certificates for
their earned leave? There is not
much of facility for clinical investi-
gation. The medica]l officer becomes
helpless. The hospital looks magni-
ficent from outside. But go inside,
there is no apparatus for investiga-
tion.

The, Railways are the biggest em-
ployers. But have they ever thought
of industrial diseases, occupational
disease and of investigation of the
oecupational diseases amongst their
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employees? The fireman or the driver
deals with coal. He may be suffer-
ing from silicosis. Have they got “ny
provision or any arrangement for the
investigation of occupational diseases?
I have seen the incidence of pulmo-
nary tuberculosis, it is increasing
among the railway workers. Although
they are the biggest employers the
Railways have not got amy provision
for mass X-ray check-up. They can
do it. They go on increasing the
fares but they cannot do anything for
their employees.

The Deputy Minister in the Ministry
of Raflways (Shri 8. V. Ramaswamy):
We do have it in several hospitals.
What hospital is the hon. Member
particularly referring to?

Dr. U. Misra: 1 am referring to
mass X-ray check up to investigate
the incidence of pulmonary tubercu-
losis among the workers and also the
occupational diseases from which they
might suffer due to their handling coal
and other things. It is not about the
hospital, it is a matter of the public
healh. It is a preventive measure to
which I am referring. And in the
hospitals I want that provision should
be made for modern clinical investi-
gation.

Then, if we want to promote labour
relations, this nepotism and double
standards must stop. I know of one
examination for wireless operators.
Because somebody to somebody else’s
liking could not pass, the whole exa-
mination was cancelled. Even though
the employees who passed, got their
increment, the examination was can-
celled because somebody's somebody
could not pass that examination. That
should stop.

My hon. friend on the other side
belong to the IN.T.U.C. sopke many
things yestetrday. I do not want to
go into the controversies. There is a
double standard for the unions. I can
cite cases; I have got photos. The
railway building of the LN.T.UC.
union was used as Congress election
office and railway employees were
going on with their badges as Con-
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gress campaigners. 1 do not suggest,
I may not be misunderstood, that
.some action should be taken against
them. I do not suggest that. Com-
pared with the cases that were cited
by my hon. friend Dr. Ranen Sen,
yesterday, there are double standards.
This double standard, one for the
sarkari union and the other fur the
other unions should stop.

Shri C. K. Bhattacharya (Raiganj):
May I draw attention to this? The
other unions get the most favoured
treatment: not the sarkari union.

An Hon, Member: Where?
Mr. Deputy-Speaker: Order, order.

Dr. U. Misra: About complaints,
public complaints go un-heeded and
they are overlooked. Not only that.
Even they are looked negatively. If
mismanagement about an amenity is
reported, that amenity itself is with-
drawn, just like to cure headache the
head is chopped or amputated. I have
my own experience. [ complained
about mismanagement in seat reser-
vation from Tatanagar to Howrah. 1
wrote letters to Members of this
House and they were also forwarded
to the Railwav Ministry. Instead of
going into the complaint, they abo-
lished that amenitiy. That is how we
are treated; that is how complaints
are treated.

Very few ClassIIlor Class 1V em-
ployces get promotions. How can we
judge? Unless they have got a big
backing, they cannot go to higher
posts. There are many people with
qualifications. They enter a small
service, a Class II1 or Clasg IV service,
If their claims are looked into, they
can get promotions. Here, in this
Government, a Deputy Minister wants
to be a Minister and a Minister of
State registers his protest because he
is not raised as a Cabinet Minister.
But, a Class III or Class IV employee
has no claim for any promotion. That
is quite unjust, I should say.
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I wili not repeat the other points
covered by hon. Members, I will
conclude with one or two suggestions,
Firstly, I should appeal to the Rail-
way Minister that he should leave the
third class passengers without any in-
crease in the fares. He should
exempt foodstuffs at least. That
would really give relief to our work-
ing class people and also to poor
peasants. For the industrial areas, 1
suggest that more and more trains
should be provided. Where there is
only one train such as from Tatanagar
to Patna, third class sleeping arrange-
ment should be made., As regards
air-condition expresses, I should say
that there is a lot of difficulty from
Howrah to Bombay via Nagpur- and
from Howrah to Madras, 1 should
request that two air-condition ex-
press trains should be provided in
those lines.

With these words, I conclude and I
thank you.
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Shri Jaganatha Rao (Nowrangpur):
Several hon, Members have criticised
the working of the railways, their
operational efficiency, their failure to
provide amenities to third class
passengers, and finally, the increase
in railway freight and passenger fares.
I, for one, do not share that view. I
feel that the railways have done their
part during the year under review.

The performance of the railways
generally reflects the economic activi-
ties in the country. The railways, a
the biggest carriers of the nation’s
goods, have continued to play an im-
portant role in the planned economic
development of the country, by under-
taking the movement of the bulk re-
quirements of many of the industries,
such as steel, cement, coal etc. The
industrial production of our country
rose by over 12'] per cent over that
of the previous year, and agricultural
production also has recorded a signi-
ficant rise. The agricultural produc-
tion has risen to a figure of 805
million tons,

By and large, the railway freight
traffic on the whole kept pace with
the increase in the industrial and
agricultural production under differ-
ent commodities. The Second Plan
fixed a railway freight target of 162
million orginating tons. The railways
moved about 154 million originating
tons, There was a backlog or a
shorifal] of 8 million originating tons.
What wag it due to? Was it due to
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the failure of the railways, or were
there any inherent difficulties attend-
ant on the railway freight system?

There is a definite pattern in rail-
way freight traffic.  Firstly, the cqﬂ—
fields are located in the eastern region
of the country. Secondly, all the
steel plants are also located in that
part of the country. So neces-
sarily there is bound to be long hau-
lage of empty wagons from all parts
of the couniry, which results in less
movement of loaded wagons. And
above all industries are also growing
in that region because of the avail-
ability of coal. As it is there is a
steady increase in traffic demand as
a reult of planned development and
this increasing capacity has to be
achieved in difficult circumstances.
The capital at charge of the railways
trom the vear 1852.53 to 1960-81 rose
by only 3 per cent. whereas with this
increase the railways have been able
to lift more than 17 per cent. of ton-
nage.

Similarly, in resect of passenger
traffic the Second Plan estimated an
increase of about 15 per cent. of pass-
enger traffic, but the railways have
been able to move more than 25 per
cent. of increase in passenger traffic.
It is not a small achievement. We
have to look at the performance of
the railways from the point of view
of capital invested and the available
resources. If we take them together,
it cannot be said that the railways
have failed in the discharge of their
duties.

The Third Plan estimates that in
the final year of the Third Plan the
railway freight traffic would go up to
24% million originating tons. This
appears to be a gross under-estimate.
This was pointed out by the previous
Railway Minister, Shri Jagjivan Ram
In his speech. He said:

“The Third Plan as finalised
provides for an upward revision
in the quantities of coal move-
ment, the setting up of Bokaro
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Steel Plant and the construction
of a port at Haldia in West Ben-
gal. The target of freight move-
ment, placed at 245 million origi-
nating tons in the Third Plan, will
be materially exceeded on account
of movement of coal from collie-
ries to washeries preceding their
movement from the wasgheries to
their final consumers. The ques-
tion of increasing the Railways*
Capital programme in the Plan—
which at present is Ras 1,328
crores—is now under caonsidera-
tion. This amount includes Rail-
way's own contribution towards
expenditure on Capital works
chargeable to Revenue, and to
Depreciation Reserve Fund and -
Development Fund.”

Therefore, this aspect has to be con=-
sidered by the Planning Commission.
Unless the capital investment is in-
creased, [ am afraid the railways may
not be able to play their role in the
Third Plan because of the rising in-
dustrialisation in the country. Other-
wise there will be transport bottle-
necks which will impede necessarily
the growth of industrialisation in the
country,

Several hon. Member have ques-
tioned the propriety of increasing the
railway freight. As I said at the out-~
set, I do not share that view. There
is a definite pattern of railway freight

. traffic: there are high-rated commodi-

ties and low-rated commodities. What
the merchants generally do is that
they send low-rated traffic to the rail-
ways and the high-rated traffic goes
by road. I can give an instance. Oil
from Kurnool goes by road to Madras
and the empty barrels are sent back
to Kurnool by rail. The merchants
feel that by road transport they can
transport their goods more quickly
and also at cheaper, rates whereas it
is not profitable for them to send
these empty barrels by road; so they
take to railways. Railways being a
common carrier cennot refuse any
goods that is offered, whether it is
high rated trafic or low-rated trafMc.
The railways have been carrying this
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low-rated traffic lige good-grains and
other necessities at very low rates.
How long can this happen?

Secondly, there is the road-rail
competition. That is why an embargo
is put on low-rated traffic and for
short distances also. It may be that
as a result of this increase merchants
may take to road transport for short
distances and for low-rated traffic
which would remove congestion to a
certain extent. As explained by the
hon. Minister in his speech, this is
also one of the recommendations of
the Committee on Transport Policy
and Coordination. This will also re-
move the disparity in freight rates
between low-rated trafic and high-
rated traffic.

Similarly, Sir, the increase in pass-
enger fares: it is said third class
passenger fares have been increased.
Well, there is an increase. But what
about amenities? Amenities are also
being given. All the amenities can-
not be given in a day. To meet the
growing passenger traffic a number of
third class coaches are bein attached
to trains. In some trains even the
dining cars are being removed. But
there is a limit for the haulage. No
engine can haul more than fourteen
coaches. So, we have to look lo the
practical difficulties which stand in
the way of the railways to offer all
the amenities that have to be given
to passengers.

I have a suggestion to make. There
is a consistent decrease in earnings
from passengers who travel by second
class. In 1958-59 passengers who
traveiled by second class were 119
million; in 1959-60 passengers who
travelled by second class were 11°5
million in 1960-61 it came down to
11'1 million. Likewise earnings also
have steadily come down. In 1958-58
earnings from second class fares were
Rs. 598 lakhs; in 1959-60 the earnings
came down to Rs. 587 lakhs; in 1960-
61 they came further down to Rs. 574
lakhs. So, second calss trave] does
not appear to be very popular with
the public; passengers travel by third
class or first class. 1 also think that
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most of the second class passengers
would be railway pass holders. I feel
that a further scrutiny should be
made into this, with & view to seeing
whether the second class should not
be removed altogether. There should
be only first class and third class, so-
that we can have additional third class
bogies attached and better amenities
provided for passengers.

Year after year I find that railway
pay a huge amount towards compen-
sation for loss of goods consighed to
the railways. In the year 1960-61 the
railways paid Rs 361 crores. What
is it due to? Cannot the railways do.
something to see that there is no pil-
ferage? This pilferage occurs at
station-yards and also in running
trains. Now the Railways Act has
been amended and railways have
taken up the additional responsibility
as common carrier. They have to
shoulder the burden and sce that
there is no pilferage of goods con-
signed to the railways. Because of
this pilferage which commonly ocecurs
people generally take to road trans-
port, because there is no risk ol loss
of goods in transit; there is quick
delivery; there is also delivery at the
place where the consignor or con-
signee resides. I know of an instance.
A motor transport company from
Bizwada carries goods upto Cuttack,
a distance of more than five hundred
miles. It is true that the railwavs at
present have about 38,000 running
miles. But they have to improve the
conditions and see that they enjoy
better confldence among the public.

Also, I find that ticketless travel is
increasing year after year., So also is
the incidence of alarm chain pulling.
We find that steps are taken to do
away with this evil. But as yet we
find no abatement of it. One rcason
for this—in spite of the measures
taken by the railways on their side—
is the lack of public co-operation. In-
this matter, public co-operation is
highly necessary. Recently there:
was a committee on public co-cpera-
tion appointed by the Ministry. I was
a member of that committee. I feel
it is the duty of every member of the-
public to assist the railways, their
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officers, whenever such instances Ag regards new lines, 1 have gof to

occur. But we find that even edu-
-cated people and students travel
without tickets. The co-passengers do
not take notice of cases of ticketless
travel, much less take any action.
“There is a sort of indifference oun the
part of the public who fee] that they
have nothing to do with this evil.
They do not feel any sense of natio-
nal loss when there is loss of railway
property. These are regrettable facts
and these are mainly due to lack of
patriotism among people in the coun-
try today.

As regards operational efficiency,
1 find there is a slight improvement,
with respect to speed of goods
trains, wagon miles per day
etc. But still much more
has to be done. There i no limit 0
the attainment of efficiency. Every
attempt should be made to improve
the operational efficiency year after
year. By past experience the rail-
ways come to know what their
defects are. They should try to
rectify them.

Then there is the question of reha-
bilitation of overage rolling stock.
The percentages of overage rolling
stock are given. The total stock in
service as on 31-3-61 is as follows:

Locymtives: Broad gauge 25°38 per ¢ent
Meter gauge 18 98 -
Narrow gauge 33°99

Coaches: Broad gauge 3562 "
Meter giuge 29 00 -

Narrow giuge 61-00 o

Wagons: Broad gaug: 29-°00 .
Meter gauge 12 -2 s

Narrow gauge 50°23 -

Because of this overage rolling stock,
accidents also occur. Also passengers
vomplain of lack of amenities, It is
true that several coaches are very old.
we do not find even lights or fans in
them. Even the berths in first-class
compartments are not wirth travell-
Ang in. So the railwayg should accele-
rate replacements of overage rolling
‘wbock as early as possible.

make a suggestion, In Orissa, there dre
rich coa] fields at a place called Tal-
cher. Recently the deposits were es-
timated at 15-20 million tons. ‘The
distance from Talcher to Rourkela
where a steel plant is located is about
85 miles, If this distance is covered
by railway, it will connect also Nar-
thern India through the Eastern
Railway. Thus it would not only
servev the movement of coal from
Talcher, but it will also help the
movement of coal from Bihar Coal-
flelds to South India without taking
the longer route wia Howrah. Via
Talcher coal can be mould to Visak-
hapatnam port and reduce conges-
tion on the main line. =

Talcher has alsg a special impor-
tance in that we are now going to
have g thermal plant there with US
collaboration. It will be one of the
biggest such plants in South-East
Asia. So I would request the Railway
Ministry and the Minister in parti-
cular to consider thig matter and take
up survey.

There is one subject which has
become & hardy annual for me every-
time I speak on railways. This is
about the Light railway. Shri S. V.
Ramaswamy knows very well about
the Light Railway line which runs
from Nowpada to Gunupur in Orissa,
a distance of 56 miles, The time
allotted for covering this distance is
7 hours. I would be happy if the
train reaches destination in 7 hours.
But it never reaches destination
before 12 hours, and no one is sure
whether it would reach its destina-
tion at all. This railway was opened
by the then Maharajra of Parlikemedi
in 1900. The engines are as old as
the Puranas. The names of the
engines are Rama, Sita, Hanuman
and Parasuram. They really belong
to the puranic age. They are not
replaced. We cannot call it a railway;
it is worse than a tramway. At least
the tramcar moves quicker and
faster. The coachey have no lights,
what to apeak of fans. There iy 110



water provided in thg lstrine. As the
train moves, passengers get down and
then get into the trains.

What iy this due to? In the South-
Kastern Railway we have got brosd
gauge all over. I haye been repeat-
edly requesting the Ministry through
letters and by speeches in Parliament
{n these six yearg that if they cannot
replace these Light railways by
Broad Gauge, they should at least
replace the old engines by diesel
engines. Something has to be done.
These Light Railways are also part of
the railway system. As they are,
even the old Delhi tramways are, I
feel, much better than these Light
Railways. I wish my hon. friend,
Shri S. V. Ramaswamy, will once
trave] by this light Railway.

As regards wagon bui ding, there
is a back-log, It is said that for
want of matching steel, wagon build=-
ing is not going on according to
schedule. Thig may be true. But
1 find that tenders are called for and
they are not accepted. Tenders for
the same materials, steel and certain
other components, are called for four
or five times. What ig it due to?
Doeg it mean that the parties who
tender have not the capacity to fulfll
the contract? Or is it that the Rail-
way Board finds that their specifica-
tiong are not adhered to? 1 do not
know what is wrong when tenders
are called for the same materialsg time
after time. The Railway Board could
be more vigilant. They should not
simply go on complaining that there
is & back-log because of want of
matching steel.

Of course, defects are there and are
bound to be there in a developing
economy like oursg where we have ®
railway system which has a length of
35,000 running miles or even more.
By and large, they are doing their
best. But they should do better,

Bhri Sexhiyan (Perambalur): T am
thapkful to you for the opportunity
diven .me to speak on the Rallway
Budget. As a new Member and one
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who is not conversant with the intri-
cacies of the statistics supplied by
Government, I beg to be excused and
to be corrected wherever there is &
l!{aw in my observations and comclu-
sions.

In the reports submitted to us, we
have been flooded with figures and
tables dealing with kilometres, miles
etc. These are impressive figures to
look at. I Aind there is a uypward
trend in the gross earnings, in the
number of passengers travelling and
in the freight tong carried over the
railways. But the question is whe-
ther these flgures, impressive ag they
are, impress the common man, the
actual user, whether he is satisfled
with the performance of the railways.
That is the question we have to look
into. He js not concerned with the
flgures; he is not concerned with the
tables, the long array of figures given
therein. We have to see how far he
has been satisfied, how far amenities
have been provided to him, how far
the grievances expressed and short-
comings pointed out in this House
and outside have been redressed.
how far railway journey has been
made more comfortable and more
attractive and more popular to the
commeon man, the actual user nf th-
railway. With the growth of th
population, there is bound to be an
increase in the number of passengers
and the grosg earnings of the rail-
ways, but the real test will be how
much and how far the passengers are
tvelling nowadays,

If you Jlook at the figures, the
statistics of the average distance
travelled by the passengers, that will
give you a revealing position, but
actually, Table I of the Report sup-
plied to us by the Ministry is silent
on this particular point. We can cal=
culate the average distance travelled
by the passengers easily because it is
a simple division of the passenger
kilometres by the number of
passengers. We find that in 1956-57
the average distance was 49:1 EM;
in 1957-58 it fell to 48-8 KM; in the
next three years, 1958-59, 1959-60 and
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1960-61 it was 47'4, 48:5 and 48:4
respectively. That is, there has been
a downward trend in the average
distance travelled by the passengers.
With the increase in the economic
and industrial development of the
country, people are bound to travel
more, and they are actually travel-
ling more, but they are using the
railways less. That means the
passengers are not satisfied with the
state of affairs obtaining on the rail-
wWays. .

If we go back to 1939-40 we find
the average distance travelled by
passengers on the Indian railways
was 56 KM. The corresponding
figure in 1950-51 was 52 KM. From
56 in 1939-40 and 52 in 1950-51 we
have come to 48°4 now. That shows
how unpopular the Indian railway is
with the passengers. That also means
that passengers are resorting to other
modes of transport which are more
comfortable, That meang we have
failed the common man in provid-
ing him the amenities required
and in making the railway system
more comfortable, more attractive
and more popular with the masses.
We have not redressed their grie-
vances, looked into the shortcom-
ings of the railway system. That is
why passengers are not travelling
more by Railways as they should
have done.

When we look into the question of
the average distance trawvelled by the
passengers, it is not only a question
of five or eight kilometres, because
that 15 only the average, The actual
users of the railways, it is known,
are mcre than 150 crores. So, if you
multiply by that, you can imagine
how colossal, how huge the loss that
ig incurred by the Government in
passanger carnings. Had there been
more amenities, had the system been
more comfortable and attractive for
the common user, the railways could
have amassed more earnings, but that
is not the case. When the grievances
of the passengers have not been re-
dressed, when the shortcomings have
not heen looked into and overcome,
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[ do not know how we can charge an
extra fare from the passenger. From
the passenger's point of view, what
right or justification have we got to
demand an extra fare from him, for
whom we have not done anything
at all these years? Together with
the taxation proposals in the General
Budget, we are adding an extra
burden on the common 'man by the
enhancement of the fares.

Now, let us take a general visw
of the increase in the fares and
freights now proposed in the Railway
Budget. These increasss in fares and
freighis are  bound to touch off a
seri.: of increases, inereases in the
cost of commodities, in the cost of
living, entailing also scarcity of arti-
cles in certain areas. If seme com-
modity is sent by rail, the freight
charges will not be borne by the
seller. The burden will be passed on
to the customer, the actual user of
the commodity. Therefore, it is the
common man who will have to bear
these freight charges.

Actually, in practice, what happens
is this. If on a certain commodity,
the freight charges come to 3} or
4% naye paise, what the seller actually
does is that he simply rounds it off
to five or ten naya paise and passes
it on to the customer or buyer, who
has thus to pay two or three times
the actual increase.

Also, we have to look into c¢ne
other question, that is the food arti-
cles that are sent through the rali-
ways, especially rice and paddy,
gram and gram flour, pulses, wheat
and wheat flour, fruits and frash vege-
tables, sugar, salt, vegetable and
edible oils, milk and milg products.
The railway is the chief means of
transport available. Especially in
times of floods and droughts, in times’
of scarcity and famine, we have fo
rush foodgrains and food articles from
one place to another. There are also
certain areas which are perpetually
deficit in food, to which we have to
constantly move foodgrains and food
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articles. So, when you increase the
freight charges, in effect it will mean
that you are actually increasing the
price of the foodgrains, and the com-
mon man has to bear the brunt of
this taxation or increase in freights.
'i'ﬁéi-efore I request the hon. Minis-
fer of Railways, through you, Sir, to

take a merciful view and exempt
foodgrains and food articles from
ihe séverity of the increase now con-
templated in the Railway Budget.

At this point, I would also like to
invite attention to the general demand
in the couniry to exempt foodgrains
and food articles from sales tax. When
there is a demand like that, it is not
proper to put an additional burden
like increased freight charges which
will be transferred to the common
man. The poor man will have to pay
for all this.

This increase in fares and freights
will have repércussions on the road
trafsport industry also. In conson-
ance with the increase ifi rail fares
and freights, the bus and lorry opera-
tors will also begin to demand more
tares and freights. Already they are
fiinting money like anything. A bus
or a lorry owner, especially in the
Bouth, is beecoming more and more

erful with the easy money that

is making. The present proposal
tomes as a boon to the bus and lorry
‘opetators. Unless the Government
keeps a check on their rates, it iz
bound to have an inflationary effect on
the fares and freight charges on the
’I‘Dads also.

; Coming to the formation of new
Hnes, in South India we have got
yast areas and important towns
where there is industrial potential, .and
which are not in the reach of the rail-
way lines now. Industrialisation has
been retarded, if not stunted, by the
paucity -of railway lines. Whenever
@ new industry is to be located in.a
particular area, if we.approach the
Planning Commission or some other
high authority, we are told there is
Do communication, no proper trans-
port famhtxes in that place, and so
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the scheme is set aside. If we appeal
to the Ministry of Railways, they say
that a railway line is not feasible,
will not be profitable in the area, as
there is no industrial activity in that
place, Therefore, we in the South, are
caught in a vieious circle. There is
no transport, therefore no industry
is possible; there is no industry, there-
fore it is not feasible to have a rail-
way line in that area. The net resuilt
is that a backward area is left back-
ward by both the Ministries,

In a socialist pattern of society
with a planned economy, the prime
motive should not be the quantity of
profit, but it should be the usefulness
io tne people, We should not go into
the question how much profit can be
armassed by an industry or a scheme.
We should see how much benefit it
would bring to the people of the area.
Therefore, the prime factor should

usefulness, not profit motive. I do
not say that when an industry is
established or a scheme is drawn up,
you should simply squandér the
money or incur a permanent loss. Iri

the béginning the scheme may not give

you a profit, but in course of time, in
five or ten years, it may work out
fully and satisfactorily. Whenever a
backward area is asking for some
railway line it should be considered
sympathetically and necessary aid
and encouragement should be givén.

15 hrs.

I may be -allowed to quote a very
high and responsible person who once
statgd that—

“There can be no difference of
opinion on the view that South
dndia is far backward in industrial
development. It is not a political
" slogan raised for propaganda pur-
poses; it is'a solid fact.”

So said a person of high eminence,
who has been a Minister in the Madras
State and who now occupies a very
important position in the Cabinet here
also—I mean Shri C. Subramaniam.
N6w, T hope the Minister of Railways
will do something in view of this
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remark about the backwardness of
South India.

In the first two Five Year Plans,
the hon. Members who have been
here from the South joined together,
irrespective of their party affiliations
in demanding more railway lines and
more industrial schemes for the South.
In the First and Second Five Year
Plans, they were disappointed not to
get much, nor even the quantity
which we would expect for the pro-
per development of South India. Even
in 1961-62, when 8 or 7 new lines
were opened, not a single line has
been given to South India. In the
Budget for 1862-63, for new construc-
tions, Rs. 58.07 crores have been allot-
ted: but, out of this the Southern
Railway has been allotted only
Rs. 3:35 crores. I submit how meagre
and how paliry the sum allotted to
the Southern Railway is. Especlally,
the Manamadurai-Virudunagar metre
gauge line, the whole scheme is esti-
mated to be Rs. 250 lakhs, out of
which, up to 1961-62, Rs. 5 lakhs only
have been spent, In 1962-63, about
Rs. 10 lakhs have been allotted for
the purpose; and the probable date of
completion is given as 1963-64. 1 do
not know how the hon. Minister of
Railways is going to compleie the
scheme leaving a balance of Rs. 235
lakhs to be spent in 1983-84. He
would have to provide for this Rs.
235 lakhs in the 1963-64 Budget and
finish the project also in 1863-84.

In the South, we require also so
many other lines for the develop-
ment of the country. It has also
been voiced by our predecessors here.
To mention only a few, they are—

Tirunelveli-Kanyakumari-Nagercoil-

Trivandrum, Trichur-Kollengode,
Tellichery—Mysore,
Karwar—Hospet,
Rayadrug—Chitaldrug,
Kottur—Harihar, :
Batyamangalam-—_Chamarajansgar,
Kazipet—Gudur,
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Bhongir—Macherla (via) Nalgonds
Tirupattur—Krishnagiri— Diiarma-
puri.

I am giving only a few of the lines
that we have been asking for for s¢
many years without any effect.

We have also to see some of the
industrial set-ups that are coming up
in South India, especially, the Nei-
veli Lignite project, the Trichy Boli-
ler plant, the Salem Iron and Steel
Mills, and also the Tuticorin port,
which make advance claims for con-
structing and doubling the broad
gauge line connecting these 4 impor-
tant centres of South India. -

Coming to accidents, only this
morning we have been given the tra-
gic news of a very scrious accident.
It is a very sad and tragic event. I
would submit that many of the acci-
dents could have been avoided if pro-
per maintenance and check-up of the
lines and bridges had been under-
taken as also the renewal of the old
lines and rcplacement of the old en-
gines had been done in time. It seems
that the Railway Ministry and the
Railway Board have not been look-
ing into the question because in the
latest Audit Report, it is given that
as against a surplus of Rs. 18.43 crores
anticipated in the Budget Estimates
for the year 1960-61, the actual sur-
plus amounted to Rs. 3201 crores.
That means tha! as against a certain
anticipated surplus they have made a
larger surplus; the most important;
reasons for these variations are given
as “shortfall in working expenses,
less expenditure on repairs and main-
tenance, postponement of periodical
overhaul of wagons” etc. That is, the
Railway Board and the Railway Min-
istry are having a false sense of eco-
nomy. They are penny wise and
pound foolish, They save some money
by postponing periodical overhanl,
repairs and maintenance. Therefore,
more chances for accidents are given
by the old-age engines and the non-
repair of railway lines,



I have to bring one more point to
the attention of the House. I have
been given to understand that there is
indiscriminate dismissal of railway
employees on charges of political perty
activities. But the tragedy of it is that
these charges are not being sub-
stantiated: and there is no right of
sppeal for the aggrieved parties, In
a democratic set-up anybody who is
dismissed from service should be given
a reasonable chance of appeal and a
reasonable chance to exonerate him-
self from the charges made against
him, But the present policy and pro-
cedure of the Railway Ministry seems
to be to take whatever action they want
against the person without giving him
any right of appeal,

With these words I conclude,

8hri Liladhar Kotoki (Nowgong):
Mr. Deputy-Speaker, Sir, 1 appreciate
the difficulty which the new Railway
Minister had to face, while presenting
the Budget enhancing the rates of
fares and freights in order to save
the railway finance from sure disaster.
Sir, the net surplus in 1860-61 was
Rs. 32'01 crores which came down to
Rs, 16-48 crores in 1961-62. In the
interim Budget presented by his pre-
decessor, Shri Jagjivan Ram, the net
surplus was calculated as Rs, 13-16
crores only. Then, it was pointed out
that an amount of Rs. 12:20 crores
would be necessary during the current
year to meet the dearness allowance to
the railwaymen; and, therefore, the
net surplus that would have been left,
unless the resources were augmented,
would have come to only Rs. 88 lakhs.
Therefore, it wag a predicament in
which the Railway Minister wuas
placed. I admire his boldness in at-
sempting to save the situation.

At the same time, I am constrained
%0 raise my voice of protest against the
raising of the fares of third class pas-
sengers and also against raising the
freight rates in the case of essential
civil supplies, particularly in such
areag where there is no other mode of
transport than the railways. I refer
to the north eastern region comprising
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of Assam, NEFFA, the Naga Hills and
Teunsang area, Manipur and Tripura.

It is known to the House that as a
result of the Partition the railway
communication between this region
and the rest of India was totally cut
off,. A new rail link had to be cons-
tructed. At the begimning for several
years the rail link was subject to dis-
ruption by monsoong as it had to
traverse through the foothills of the
Himalayas, The bulk of the supplies
have to move from Calcutta, North
and Western India and this supply
includes food grains, salt, etc. and
various consumer goods and building
materials like cement, iron etc. As
regards building materials which are
so vitally necessary for the plan pro-
jects all these things have to be
brought by railways from Calcutta and
other parts, The enhancement of
freight will very adversely affect the
economy of this region, particularly
the implementation of the plan pro-
jects,

Sardar Swaran Singh: For the infor.
mation of the hon. Member, I may
point out that so far as steel and
cement are concerned they are guppli-
ed at all rail heads at equalised prices.

Shri Liladhar Kotokl: Even so the
increase of freight on other consumer
goods also will affect the implementa-
tion of the plan projects to a very
large extent and I will request the
Minister to examine this aspect and
see what relief could be given on
account of the impact of the enhanced
freight.

I shall now confine myself to certain
peculiar problems of the North-east
Frentier Railway. Ever since the zone
was created in January 1058, consi-
derable progress has been made in
improving operational efficiency,
stabilising the rail link and construct-
ing the much needed road-cum-rail
bridge over the Brahmaputra which is
nearing completion and several other
improvements for the modernisation
of the stations and construction of
modern marshalling yards at Gauhatl
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and other places. Another important
thing that this railway has done is the
construction of the new line from
Rongopara North to North Lakhimpur.
It is a very backward area. This line
is proposed to be extended further by
100 miles to Murkongselek touching
the foothills of the NEFA region.
When completed, this line will open

out new vistas for the economic
development of this region. I con-
gratulate the North East Frontier

Railwav for having done all this with
great speed and efficiency, .

But I would like to point out some
very urgent things that this Railway
Has to exam'ne and implement. The
first thing is the urgency for extending
the broad gauge line from Siliguri to
Gauhati. I am glad that the construc-
tion of the broad gauge line from
Khijuriaghat to Siliguri is nearing
completion. This will enable direct
consignment of goods from Calcutta to
Siliguri, although there is a ferry cros-
sing between Khijuriaghat and
Farakka. As soon as the Farakka
barrage is completed we will have a
direct movement from Calcutta to
Siliguri, But the total traffic between
Caleutta and Siliguri is one third of
the total traffic that generates at Cal-
cutta; the other two-thirds move fur-
ther into Assam and the ne ghbouring
areas, To serve the main area which
hag been cut off from the rest of India
as a result of Partition, this broad-
gauge line should he extended fur-
ther as faer as Gauh2ti and thence to
Tinsukia.

I have certain figures for suggesting
this course, The inward requirement
of wagons towards this region is 830
wagons a day. As against this the
capacity, even after the CTC and other
improvements are effected, will be
only 720 wagens a day. That means
that even after the centralised traffic
control is introduced, which is not yet
done, it may not be able to meet the
needs of the wagons during the Third
Plan. Again, of the total inward tra-
flic of goods about one third is
borne by the inland water transport
system. But during the last few years
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the traffic is being gradually diverted
from the inland water transport to
railways. The reasons are firstly that
the railway freight 1is cheaper
than the steamer, secondly, the steam-
er is run by foreign companies and
there is no certainiy how long they
will carry on or when they would stop
or when they would increase their’
rates and lastly, it has to pass through
Pakistan and we do not know what
attitude they would tzke at any time
and they may even prevent any trans-
port in their portion of the river:
Brahmaputra and that happened’
several times during this period and it
may hanpen any time again, For all’
these reasons the traffic that was being
carried by the inland water transport
is gradually being diverted towards the
railways, In 1956 the traffic that was
carried by the steamer was 8,28,085
tons, In 1957 the increase was 8 per
cent.; in 1958, 18 per cent. and in 1959,
13 per cent. On the other hand, in
1956, railways provided 87,354
wagons; next year it increased by 12
per cent., in 1958, by 50 per cent. and
in 195%, by 33 per cent. So, the rail-
wayv will have to be prepared to carry
additional traffic which may not in
future be carried by the inland water
transport system,

There is yet another thing—over-
crowding, We have heard so much
from all sides inside and outside this
House that the railway has not been
able to combat this. We have only
two outlets from Assam: one via
Mariharighat to Calcutta and the other
vie Barauni and Lucknow to Delhi:
The number of trains is so small and
the cepacity of the line is so weak
that the number of trains cannot he
inercased, Therefore, there is a heavy
overcrowding on each and every
train,

Therefore, if these matters are look-
ed into and given proper weight, the
only solution that can be thought of
is the extension of the broad gauge
line from Siliguri onwards to Gauhati,
and beyond. In this connectiom, I
would also suggest that the broad



gauge line betweeu natthar and

wyni should be connected which

AN then give a direct broad gauge

cénnection between the eastern regron
and the rest of India.

Having said this, [ would submit for
thé consideration of the Railway
Ministry several suggestions, some of
which were raised by me during the
general discussion of the railway
budpet last lear. 'The hill section
which is conneéected only by rail via
Limding serves the district of Cachar,
thé State of Tripura and the Mizo
Hills district. There is no road con-
nection even between thege regions
and the rest of Assam, The railway
line on this hill section is in such a
bad condition that it is better imagin-
ed than described. The trains do not
run regularly; the line is blocked
during the monsoon by landslides.
The connections from Lumding and
other aspeois connectd therewith re
quire a lot of careful consideration
and improvement.

'The other suggestions that I want
10 renew are these: the construction
of a new line from Pandu to Garo
Hills, connecting Goalpara. I under-
stand the traffic survey for this line
has been complcted, and the construc-
tion should, therefore, be taken up as
expeditiously as possible.

Then, there ig the construction of the
line from Kalkalighat to Dharma-
nagar in Tripura, It is a distance of
20 mileg but the progress does not
seem to be very encouraging. ‘This
line should be extended right up to
Agartala, The State of Tripura was
totally cut off from any rail connec-
tion or communication after the Parti-
tion. This is the only line which can
serve this State which is very back-
ward. Therefore, 1 would urge upon
the Railway Minister to take up this
lina also with a sense of urgency.

I shall conclude after making one
move point. It is with regard to the
consifucion of an alternative line
from Upper Assam via Bilghat. Then
it may be extwded oomneciing the
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missing liik with the Chaparmukh-
Mairaberi line mnd thence connecting
Jagi Road and Gauhati This alter-
native line will serve various purpoves,
It will not only raise the economy of
the area but open out the Kazirsnga
game sanctuary where the rare rhino-
ceros is found and which nitract jhe
foreign tourists, That will help us te
earn more foreign exchange, There-
fore, I would urge on the Railway’
Ministry to examine this question also.

With these words, I conclude.

Shrimati Lakshmikanthamama
(Khammam): Mr. Deputy-Speaker,
Sir, I support the railway budget pre-
scnted by the Railway Minister, We
were listening to the discussion on &he
budget since the past few days, and
from the Opposition benches we heard
hon, Members asking for more amenis
ties for passengers, more gtaff and a
better gdministration. They have been
asking for all these things, At the
same time, they have been criticising
the increase in freight. Hon, friends
in the Opposition benches want the
music all right, but they do not want
to pay for it! They want free music,
But I want to ask this question: how
is it possible?

Anyhow, let me not enter into a
general discussion, having in view the
time-factor before me. Let me first of
all place before the Minister my own
grievances, The Andhra Government
has becen agitating, and the Andhra
people have also been perturbed,
because there has been a cut in coal
up to 45 per cent, Andhra Pradesh
is supposed to be the granary of India.
The kisan of Andhra is a very hard
worker and he produres untiringly
from his land and supplies to the entire
country, There is, of course, the
wagon shortage in the country, but I
think specia] attention should be paid
to Andhra State especially, the State
which is supposed to be the granary
and which supplies the needs of the
country, in the matter of supply of
more wagons. ©f late, we have hot
been able to get even the fertillmers
required for the use of bur kirsans, In
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Sindri there were stocks, but due to
lack of wagons the fertilisers could not
be taken to the people. So, that way,
it is going to affect the production of
foodgrains in our country.

Apart from this, there are huge coal
fields in Andhra., The Singareni col-
lieries are there, producing about 25
lakh tons of coal every year. Then,
in the third Plan also, the Government
is going to invest another Rs, 20 crores
to increase the production to 30 lakh
tons, What is the use of investing so
much and increasing the production
unless you have the wagons to carry
the commodity to the places neces-
sary, especially when the industry in
Andhre is backward?

There was a cut in power supply
also. If we have to correct the im-
balance between the different States—
it has been our aim to do so—we have
to see that more facilities are given to
Andhra Pradesh, especially in the form
of supplying coal which can supple-
mrent the needs. When there is a cut
in power, at least it can be substituted
by the supply of coal which could be
used. So, I request the Ministry to
keep this point in view,

In 1961, actually, the allotment of
wagons was 2,040, but the actual deli-
very was only 1782, It was now
proposed—I do not know how far it
is true and I think the Minister will
assure me that there will not be such
a reduction in the supply of wagons—
to reduce it to 1,100, It will seriously
handicap the mdustrial advancement
of that State, Even the present 2040
wagons that are supplied is very in-
adequate to maintain the present level
of production and development of the
State. I would therefore request that,
keeping in view all these things, they
should be liberal in giving more
wagons to Andhra Pradesh.

I have got & small suggestion to
make as regards extension of broad
gauge to a particular .place which is
one of the biggest pilgrim centres not
enly of Andhre Pradesh but of the
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whole country. Pilgrims from alk
parts of India flock there, That is
yvielding a lot of revenue to the rail.
ways because the average number of
pilgrims going to the temple at Tiru~
pathi is about 6000 and the railways
are getting a good revenue. Up to
Renigunta, a place gix miles from
Tirupathi, there i3 broad gauge. From
Renigunta it is only six miles to Tiru~
pathi, They can as well connect it
with broad gauge. Now there are no
direct trains from any part of the
country to that particular place. Pil-
grims have to stay at Gudur, a place
70 miles from Tirupathi, for very long
hours. They can only catch a train in
the evening to go to thaf place. If it
is connected by broad gauge, special
bogies can be attached for the con-
venience of the pilgrims.

I have also a personal request to
make, At Khammam, the district
headquarters, the constituency from
where 1 have been elected, the Grana
Trunk Express does not stop. Though
it is the district headquarters and there
are two Members of Parliament, one
in Rajya Sabha and one here—that 1s,
myself—

An Hon. Member: Therefore the
train must stop there.

Shrimati Lakshmikanthamma:
Apart from that—I am not saying thas
the train should stop there just
for the sake of two Members
of Parliament—it is also a busi-
ness centre. At the same time, we
can also save time. I say that the
time of Members of Parliament is dlso
precious.

An Hon. Member: Yes.

Shrimati Lakshmikanthamma: We
have to save our time. We have now
to go to the next station, Dornakal, to
catch the Grand Tunk Express to go
to Delhi or to go back to our consti-
tuency headquarters, I hope the hon.
Minister will keep this in tiew and
see thas crders are issued immadintely:
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to see that the Grand Trunk Express

stops at Khammam.

Coming to more general matters, our
hon. friend Shri Jaganatha Rao has
enlightened us much about the justifi-
cation for the increase in fares and
freights. I think it also implies an
increase in the trade, I can under-
stand the arguments of the hon, Mem-
bers from the other side, because it
has become a habit with them when-
ever Government comes forward with
fresh proposals of taxation. We have
also, in a democracy, to educate the
people of their responsibilities. We
should not only talk of providing
more amenities for the passengers,
providing more facilities, providing
more staff, providing them more pay
and allowances and all these things,
but we should also, at the same time,
consider as to who is to bear the
burden of all these things. Somebody
has to pay for it. Many of them have
said that perhaps we need not for five
more years go to our constituencies for
getting the votes of our people. But
I do not believe in getting mere votes
from my people. I want to educate
them as well of their responsibilities
which they have to shoulder in a
democracy. When 90 per cent of the
revenue of the railways comes from
the thirdclass passengers, how can
the Minister help taxing the third-
class passengers? Only 10 per cent of
the revenue is from the upper-class
passengers. Even there, I think,
some sort of a socialistic approach has
been introduced, because there is an
increase of 15 per cent in the case of
upper-class passengers whereas there
is only 10 per cent increase in the
case of third-class passengers.

Shri  Nambiar (Tiruchirapalli):
There was a 50 per cent cut previous-
ly. At second-class rates we are now
sending them by first-class.

Shrimati Lakshmikanthamma: Sir,
in 1950-51 the capitdl-at-charge was
Rs. 827:04 crores as far as the rail-
ways were concerned, whereas the
actual profit was only about 5 per cent,
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In 1960-61 I think, whereas the capi-
tal-at-charge was Rs, 1,520 crores, the
profit wag only about 6 per cent.
Therefore, you can also keep in view
the rupee value, There was a fall in
the rupee value by 1960-61, but still
the percentage of profit that the Gov=
ernment is getting is only 6 per cent.
Therefore, if you actually calculate it,
it will be less than what the Govern-
ment were getting in 1950-51.

Shri Jaganath Rao has also said
about replacement of old engines and
bogies by new ones. Where are we to
get the money for replacement of all
these things, There is also the ques-
tion of wagon shortage about which
we have been talking. We want more
steel, more wagons, more Chittaran-
jans. How can we get all these things.
unless the tax-raper pays the taxes.

Then, there are two kinds of goods
for transport: one is the high-rated
goods and the other is the low-rated
goods. The income from goods traffic
ig dependent on the total goods traffic
and the proportion of high-rated goods
traffic in the total traffic. If one ana-
lyses the flow of goods traffic in 1951~
61 there is no change in the flow of
low-rated goods traffic compared to
the total production of those goods.
In 1950-51 the railways carried 94 per
cent of coal production. In 1960-61
they carried 95 per cent of the coal
production, There is an appreciable
increase in the volume of goods like
iron and steel, cement ete, But the
high-rated goods such as sugar, cotton,
text.ile;, oilseeds etc., have shown an
appreciable decrease in the volume of
freight carried on Indian Railways.
For cotton, in 1950-51 it was 80 per
cent of the total production whereas
it was only 38 per cent of the- total
production in 1960-61. For sugar it was
89 per cent in 1950-51 whereas it was
50 per cent in 1960-61. For oilseeds it
was 72 per cent in 1950-51 and it was
only 45 per cent in 1960-61, So the
freight is bound to increase keeping
in view the fact that there is a
decrease in the high-rated goods.
being carried by the Indian Railways.
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' Sir, 1 have g few niggestion to offer
to the Government. In a planned
.evonomy the scarce resources should
.be inivested in those avenues where
the return in the highest. In a deve-
laping country like India where the
rate of realisable return ranges any-
where between 10 per cent to 16 per
-cent, 10 remain satisfied with a return
of 6 per cent as the Rallways are
deriving now, appears as a state of
affairs where the management is hav-
ing less than necessary wisdom. Under
these -circumnstances, it will be ridicu-
loug not to allow the railways, the
biggest . public enterprise in Indja, to
increase their net revenues. When the
operating expenses are displaying an
inecreasing tendency and when the
volume of services are scarce, it is
only a matter of wisdom which com-
‘pels us to increase the price of service
without which it may not be possible
to raise the necessary net revenue,
and sufficient return on the capital
invested. In short, we really want
the railways should charge a sort of
shadow price for their services, In
order to charge a shadow price and
to establish a rational relationship
‘between the cost of the service and
the price of the service, we suggest
that the railway authoritieg should
undertake detailed cost studies of
transporting different commodities
over different distances.

Shri B. V. Ramaswamy: Mr. Deputy-
Speaker, 29 speakers have participat-
ed in the debate so far, many of
whom were new. Many hon. Mem-
bers have referred to many matters
of local importance, some of general
‘importance; some of them criticised
Uz and a good many of them passed
remarks favourale to the railway ad-
ministration. So, it would not be
possible for me to deal with the
criticlsms made by each hon. Mem-
Her and to reply to each one of those
points, Broadly, I wish to reply sub-
jectewise. T would like to deal, first
of all with certain economic and fin-
niclal mattery, then matters relating
16 operatlon, then matters relating to
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staff and, finally, gome miseellaneous
matters.

It has been suggested by hon. Mem-
bers who participateq earlier in the
debate that there should be a spécial
committee to ge into the gquestion of
the performance of the railways. As
you are well aware, Sir, there is a
GCommittee of Parliament called the
Railway Convention Comumitiee whose
work synchronises with the proposals
for the Five Year Plan, as thig is the
time when the whole situation is re-
viewed. Apart from this regular and
detailed review of railway finances
which is made at the time of the
framing of each Plan as well as for
the purpose of the successive Railway
Convention Committee, the question
of effciency of railway working was
algo examined in the last Convention
which met in 1060, as you are all
aware, and amongst others by the
Railway Frieght Structure Enquiry
Committee of 1056-57 under the
chairmanship of Dr.Ramaswami Muda-
liar, consisting of three Members of
Parliament, in addition to expertis and
one representative each from Com-
merce and Industry and Railway
Ministries. This Commitiee came to
the conclusion that the most impor-
tant of the physical assets of the rail-
ways are being used much more effi-
ciently in 1957 than they were even
as compared to 1952-53. The position
is @lso brought out clearly on pages
52-83 of the review which was circula=-
ted along with the budget papers
These reviews which are now being
published as a regular feature shall
inter glia mention the important as-
pects of the working of the railways
in detail. Probes into the performan-
ces of the railways and their finances
have also been made from tims to
time by teams of experts deputed by
the International Bank for Recons-
truction ad Development (the World
Bank). The Mission of the Canadian
Railway experts doured throughout
India in MarchiApril 1061 and made
exbaustive investigation inte the:
wwhn_‘ of the railways atd Shelr

It was evidently on the
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strength of the satisfactory report of
this Mimion that a further loan of
the Werld Bank was given to the
‘Indian Railways in 198%. The Com-
miitee on Transport Policy and Co-
ordingtion under the chalrmanship
of Shri K. C. Neogy is also currently
<pnducing aa examimation inter alic
of the performance of the railways.
An interim report of this Committee
incorporates the results of the exami-
natien in regard to railway finances
and railway working generally. The
Estimates Committee have also made
a detsiled emguiry into all aspects of
railway working. With all these
channels of enquiry into the working
of the railways, the results of which
come to the notice of Parliament in
the ordinary course, there is no occa-
sion yet for any special committee.
The position was quite different when
the Railway Enquiry Committees
were set up in the past in 1947, in
1937 and earlier, as there was then
no close and continuous examination
of the Railways' performance such as
is done in the present context of co-
ordinated and planned development.

Then I would like to deal with cer-
tain financial matters dealt with by
my hon. friend, Shri Nambiar. I do
not know on what authority my hon.
friend savs the railways are likely to
collect more than Rs, 2128 crores
this wyear on account of increase in
frieghts and fares. These are the
estimates that we have and our Sta-
tistical Department is so efficient that
I feel the figures are almost correct,
though there may be a slight margin
thix way or that way. Also, Shri
Nambiar sugegested that the gross sur-
plug of Rs, 178:830 crores should contl-
nue, That is net the desire. The pre-
sent estimated traffic receipts of
Re. 845-38 crores and ordinary working
expenses of Rs, 3588 crores would
leave a gross profit of Rs. 18858 cro-
res and not Rs. 1785 crores, There is
thi¥ ad@tional surplus of Rs. 10
crores. It fg this additional sur-

-\ of abourt Ma 10 crores which
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is required to obviste the loén to
@eneral Revenwes of about Re. W
Rolﬁcmhrtbeﬁailwm
lopment Fund.

As regards the distribution of the
gross profit, my hon. friend Shri
Harish Chandra Mathur drew atten-
tion to the report of the Rallwdy
Convention Committee. In pard
10 of the report in 1960 jt has lald
down ag to what should be done.
Here I may submit that this Ralil-
way Convention Committee is 3 Com-
mittee of Parliament and the report
of that Committce was debated upon
and accepted by a Resolution by both
Houses of Parliament. In para 10
at page 6 it has stated how the gross
surplus has to be divided. Dividend
to general revenues should be at 425
per cent on the capita]l at charge,
which would be Rs. 387 crores: se-
condly, a nexpenditure of Rs. 60 crores
on open line works revenue and,
thirdly, Rs. 350 crores as appropria-
tion to the Depreciation Reserve Fund
to cope up with the anticipated level
of withdrawals from this Fund in the
Third Plan peried. In addition, an
expenditure of Rs, 115 crores is con-
templated as works chargeable to the
Development Fund which will have
to be found from the net surplus. To
the extent that net surplus available
is found to be inadequate, it will be
necessary 1o resort to the expedient
of taking temporary loans from gene-
ral revenues. This is what is con-
tained in para 10 of the Convention
Committee Report of 1980.

Shri Nambiar: My argument was
that you can draw loans but you can-
not increase the freight and fares.

Shri Jaganatha Rao: He never payl
back his loans.

Shri C. K. Bhattacharya: They teach
people not to repay.

Shri 8. V. Ramaswamy: It is true
that the report of the Convention
Committee of 1964 provided for loans
being taken from the General Reve-
nuez for financing the railways’ Deve-
lopment Fund and for repayment of
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But the point is that even on the fore-
cast of increasing traffic, there is no
prospect whatever that the net sur-
plus at the present rates and fares
wil ever be sufficlent even to meet
currently the expenditure chargeable
to the Development Fund, not to speak
of repaying the loans. This is just
the point which was made clear in
the Budget speech wherein it was
stated that the taking of loans as a
regular feature year after year was
neither practical nor desirable, It is
obvious that such continued burden
on the general exchequer will inevita-
bly have ity own repercussions on the
national economy.

Shri Nambiar, again, referred to
Rs. 45 crores bing taken towards
the annual Depreciation Fund, This
was done in 1955.

Shri Nambiar: You
Rs. 70 crores.

are taking

Shri 8. V. Ramaswamy: I will come
to that. My hon. friend suggested
that it should not exceed 2'5 per cent.
This Rs. 70 crores is just that and no-
thing more.

S8hri Nambiar: May I submit that
the capital at charge is Rs. 1,700 crores
up-to-date? So, at 2§ per cent it
will work out to Rs. 42§ crores. It is
wrong arithmetic.

Mzr. Deputy-Speaker: The hon. Min-
ister iz not yielding to him.

Shri Nambiar: That is all right, but
in mathematics two plus three must
be five only.

Bhri 8. V. Ramaswamy: Then the
question of Revenue Reserve Fund
was raised. With a present balance
of Rs. 55 crores, which my hon. friend
said might be raided, to meet the
railways’ increasing commitment this
amount in any case will not be suffi-
cient to meet the anticipated expendi-
ture on the works chargeable to the
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Development Fund in the Third Plan
period. Moreover, it would not be
correct to draw on a fund which was
expressly set apart in the 1% Con-
vention to bridge the budgetary gap
and ensure the payment of dividend
to General Revenues even in lean
years. This provision was reiterated
in paragraph 19 of the Report of the
Railway Convention Committee of
1960. The balance of Rs. 55 crores in
the Revenue Reserve Fund in fact is
very much less than one year’s divi-
dend at the present level. That is
about Rs, 70 crores.

As regards the gquestion of over-™
capitalisation, that has been dealt with
in the report of the Committee of
1954 and provision has been made in
the Convention Committee's Report of
1860 which the hon. Member may
kindly read through.

With the additional commitments
of the Third Plan the net surplus of
the Rallways in 1961-62 was expected
to dwindle down in the revised esti-
mates to Rs. 16'48 crores which, to-
gether with the small effective balance
in the Development Fund at the com-
mencement of the Third Plan period,
could just meet the programmed ex-
penditure of Rs, 23 crores on works
chargeable to the Fund in 1961-
62. The surplus  for 1962-63
according to the tentative estimates
of March, 1962, based on existing
rates and fares and without allow-
ing for the increased dearness
allowance which has only since been
sanctioned, was still less, namely,
Rs. 13'18 crores, with no balance left
in the Development Fund, the charge
against which will continue to be annu-
ally Rs. 23 crores in the Third Plan
period. The Development Fund meets
the expenditure on passenger ameni-
ties, as the hon. Members may be
aware as also the staff welfare works
including housing and safety and
other operating improvements not
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for expenditure on these essential
works have to be found. The funds in
existence, how they would be fed, what
charges would be =allocated to each
head, has all been laid down by the
Parliament itself in approving of the
Convention Committee’s recommenda-
tions; the precise implementation of
these is also carefully watched by the
Comptroller and Auditor-General
There is, therefore, prima facie no
basig at all for the suggestion that
there is no straight budgeting or that
there is manipulation of figures to un-
derstate or overstate the surplus.

It was also suggested—I think it was
by Shri Nambiar—that as the propos-
ed increase in freights and fares are
small they may not as well be levi-
ed. The increase in freight is only 4
naye Paise per maund and that in sub-
urban fares barely 1 maya Paisa per
day for a season ticket holder. But
the Railways haul much more than a
crore maunds per day and need the
additional revenue. If by such a
small per capita charge, the Railway
can raise the revenues required for
the developmental works, surely no
one will sugpest that the very small-
ness of the charge is an argument for
foregoing it.

15:56 hrs
[Mr. SPEAKER in the Chair]

Nor is it a practical proposition to
declare a moratorium on the dividend
payable by the Railways as has been
suggested by an hon. Member to the
General Exchequer,

I would in passing mention that
the fares on the Indian Railways are
the lowest in the whole world.

An Hon, Member: The per capita
income also

Shri 8. V. Ramaswamy: Hon. Mem-
‘bers can mention that in their
speeches. Hon, Members may kindly
refer to the memorandum submitted
{or the Railway Convention Committee
Tor 1860 by the Ministry of Rallways
At page 101 it will be seen that where-
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as the fare per passenger mile on
the Indian Railways is only 2:76 nP.,
the fareg on the Japanese national rail-
ways is of the order of 3:21, on the
British Railways it is 101, on the
USA Class T railways it is 14, on the
Canadian Pacific Railways it is 15 and
on the Canadian National Rallways it
is 15:8.

Bhri Namblar: The British Rail-
ways do not gave a profit and in many
cases are running on a loss. Not only
that, the comparative flgures of
nationa] income of these countries may
also be placed side by side so as to
give the correct picture and to appre-
ciate the point.

Mr_Speaker: That is what the hon.
Minister said, namely, that Shri Nam-
biar has put the one side and he is
putting the other.

Shri Nambiar: The national in-
come and the wage bills of these
countries—all these factors should go
together so that we get a correct pic-
ture: otherwise, it is misleading.

Shri 8, V. Ramaswamy: I am happy
that Shri Nambiar mentioned the Bri-
tish Railways. They have been conti-
nuously raising the fares and even
then are not a paying proposition
Therefore a slight rise in the lowest
fares in the world, I submit, should
not be minded. There may be other
reasons for hon, Members for urging
that pari passu they might think of
increasing the amenities also while
they are taxing. But that is a different
proposition altogether to which I shall
come later.

Shri 8, M. Banerjee (Kanpur): Sur.
render your pass and travel third
class,

Shri 8. V. Ramaswamy: About the
moratorium Shri Frank Anthony said
that it may be effected so that the
Railweys may have more resources.
Such a proposition will lead to certain
difficulties. If the General Exchequer
i to waive the interest on Railways’
Capital, how is the country to meet
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the interest charges on the capital
raised for railway purposes? It will
only mean, as the Railway Freight
Structure Enquiry Committee pointed
out and attention was drawn to this in
the Budget speech, that taxation mea-
sures will have to be devised instead
of raising fares and freights. The
noint is that additional resources will
have to be raised in one form ®r the
other, towards meeting the cost of
increasing commitments.

16 hrs,

I will now turn to certain matters
pertaining to operation which have
been wurged. Shri Frank Anthony
mentioned about wagon turn-round. I
would like to draw the attention of
hon, Members to paragraphs 21 to 24
on pages 38 to 43 of the Review circu-
lated along with the Budget papers.
That deals with this particular matter,
It is explained there how, in order to
get a reliable indication of the operat-
ing efficiency, the turn-round must be
viewed in relation to other allied fac-
tors. The wagon turn-bound time -e-
presents the interval in days between
two successive loadings of a wagon on
an average, and this index takes into
account the time spent by a wagon both
on the train run and also in leading,
unloading and at other terminal and
intermediate yards. In the progres-
sively altered pattern of goods traffic
during the last decade, under the
impact of the planned development of
the country, coal and raw materials for
steel plants and heavy industries neces-
sarily occupy a dominant position in
rail transport.

The operational improvements de-
signed to quicken the wagon turn-
round time include progressive move-
ment, in bulk, of coal from the coal
fields to the consuming centres or coal
dumps, and of raw materials to steel
plants ‘by means of high capacity
bogie wagong in c¢losed circuits, as
well ag the movement of iron ore for
export purposes to the ports by block
rake thereby eliminating the deten-
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tions in intermediate yards. Simi-

larly .

Shri Nambiar: Sir, on a point of
order. I submit that the hon. the De-=
puty Minister is only intervening in
the debate, he is not replying. He is
expected to speak. But he is now
reading out a brief prepared and sub-
mitted to him. Excuse me, Sir, this is
a point of order. I am in your hands.

Mr. Speaker: It is not a point of
order of that kind. Ministers have to
make responsible statements and they
can utilise their notes, prepared hy
themselves. I am not concerned with
it as to who prepared it. He is res-
ponsible for it, and I presume that it
is his own. Ministers have that pri-
vilege of preparing a statement and
then reading it.

An Hen, M~mber: What about Mem-
bhers?

Mr, Speaker: When they become
Ministers, they have the same privi-
lege.

Shri S. V. Ramaswamy: Obviously,
Sir, one cannot carry all the figures
end percentages in one’s mind,

Mr, Speaker: The hon. Minister
may now continue.

Shri 8 V. Ramaswamy: Similarly,
provision of adequate terminal faci-
litics, mechanical handling in  steel
plants, and coal and ore mines, com-
pletion of line capacily works and
clectrification and dieselisation, should
progressively counteract the effect of
increasing wagon t{urn-round in the
present traffic pattern.

Then the question of rates for export
traffic was raised. The position is this.
There ig an Inter-Ministerial Standing
Committee of the Commerce and In-
dustry Ministry, the Ministry of Rail-
ways and the Ministry of Finance
which goes into the question of grant .
ing concession for the purpose of ex-
port. In respect of goods other tharr
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manganese ore, the question will be
considered when a case is made out
for the grant of such concession. Apart
from manganese ore, there are about
54 other commodities which have been
given concession in ireight for en-
couraging export. If there are other
eases they will be duly considered and
placed before the Inter-Ministerial
tanding Committee.

With regard to the loading of
cement about which certain points
were imade, it is almost current. The
loading: at the cement factories on the
metre gauge during the period August
1961 to February 1962 was satisfactory
except in the case of Kistna Cement
Works. There was some difficulty
about that. There we had to give pri-
ority to the loading of rice and
paddy at the Vijayawada Division on
the Southern Railway. Also, the
loading in the cement factories situat-
ed on the South-Eastern and Bastern
Railways was somewhat affected due
to certain other considerations. Prio-
rity was given to coal, and traffic to
and from the steel plants wag neces-
sarily givem preference. Otherwise
-the position with regard to loading of
cement is fairly satisfactory.

Then the question was raised with
regard to the conversion of metre
gauge into broad gauge. It is a very
big gquestion. In 1957 a special officer
=23 appointed to go into this question.
His terms of reference were “to in-
vestigate into the question of conver-
sion of the existing Metre gauge into
Broad gauge with the object of reduc-
ing the number of transhipment
points”. There were two other points
of referenice which I need not read
here. But in.that report the expert
ruled out the possibility of wholesale
conversion of' the entire metre gauge
into broad gauge. But he suggested
other remedies which we are pursuirg,
for instance, raising the track stand-
ards from 60 1b. rail to 70 1b. or 75 ib.
rail on the metre guage. Then, the
metre-gauge wagons should hereafter
be of the bogie type so that they moy
carry more quantity. That is why the
Railway Board 'haYe decided that im-
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the case of metre-gauge also the
future builds should be bogie wagons
but with an axle load of about 10-11
tons, the carrying caapcity of such a
bogie wagon being about-half the car-
rying capacity of the broad-gauge-
bogie wagon. We are making other
improvements also to see that the-
haulage of goods on the mefre-gauge:*
is also kept up at an economic level
The Railway Board have already”
placed orders for a number of 12-ton
axle load diesel locomotives with a-
hauling eapacity of 1,500 tons, which:
can also be coupled together to haul
3,800 tons and thus make even the-
metre-gauge economie,

The mechanisation of transhipment
points is also under consideration.

Although the wholesale conversion:
of metre-gauge is not contemplated, a.-
particular branch, if it deserves such.
conversion, is taken into consideratiom,
On this basis some lines have been
converfed, as for instance the Bhima-
varam-Gudivada section as also the-
Gudu-Renigunta section, We _are-
thinking of converting some more also,
So, conversion wi]l depend upon. the
merifs of each case.

Another point was made, about the
Inspectorate of Accidents on the Rail--
ways. Prior to 1940 the Government
Inspectorate was functioning directly
under: the conmtrol of the Railway
Board, It was then thought that 1t-
was not a satisfactory state of affairs
that a government employee belong-
ing to the Railway Board. itself should:
go and examine railway accidents. [¢
was thought that ap independent body
should functiorr, and that was the rea-
sen why the Inspectorate was placed
under the Ministry of Communications;
And%o far, the Inspectorate under the-
control of the Ministry of Transport
and Communications has acted very
independently. They ask for infoermas
tion., We furnish them with all the-
details, and their examinatioh and'
their reports have been thorough.

Then I come to certain staff matters..
Shri Nambiar, again, was saying that:
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people were working for long hours,
much more than twelve hours, and
that the time of duty in the case of
running staff is not counted from the
time of ‘signing on’ to the 'signing off’.
It may be mentioned in this econnec-
tion that no change in the rules has
recently been made in this matter. The
rules in force are based of Justice
Rajadhyaksha’s recommendations made
ten years ago. It has been recom-
mended by the Adjudicator, that is
Justice Rajadhyaksha, that runnnig
duty at a stretch should not exceed
10 hours and the staff should be en-
titled to claim relief after 12 hours,
provided they have given 2 hours
notice for relief to the Controller. For
the purpose of computing duty at a
stretch time should be calculated from
the actual departure of the train.

The correct position is that while
‘the time from ‘signing on' to ‘signing
off’ is taken into account for the pur-
pose of statutory limit of the hours
of work in a week, that is 54 hours per
week on the average in a month in
‘the case of continuous worker, for the
-purposes of counting duty at a stretch
time is calculated from the actual do-
parture of the train. We are strictiy
following the rules !aid down by that
Agdjudicator, and there ig nothing new,

Then there was the other question
:about the recognition of labour unions.
And it was stated that the Ministry
was partial to som>. There is no par-
‘tiality at all. Certain norms have
‘been laid down, certain criteria have
Pbeen laid down for the recognition;
and provided any group or any union
-satisfles those norms and conditions
- have no hesitation in recognising
it

Shri 8. M. Banerjee: May I know
-why in the Chittaranjan Locomotives
that union has not yet been recognis-
«»d? That is the only union there,

8hri 8. V. Ramaswamy: There are
«certain other reasons why it is not
recognised.
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8hri 8, M. Bagerjee: What l-‘l'. M
reasons?

Bhri 8. V. Ramaswamy: For secu-
rity reasons also,

Shri S. M Banerjee: There should
be no union in that case,

Shri Nambiar: Security demands no
union.

Shri S. V. Ramaswamy: The hon.
Member can kindly write to me and I
will reply.

Shri Frank Anthony and Shri Harish
Chandra Mathur said that there would_
be personal attention to the grievances
represented by the staff. We have in
the Railway Board and in the several
Railway Administrations and lower
down at the Divisicn level, an estab-
lishment which deals with these grie-
vances, enquires into ¢hem and deals
with them at wvarious levels. Shri
Frank Anthony suggested that the
hon. Minister himself should hear in-
dividual grievances. It would be im-
possible and it would be a super-
human task for any Minister where he
has to deal with 11 lckh employees lo
deal with these questions personaily.
At various levels these are dealt with.
Appeals come to the Raflway Board
Sometimes, they vome to the Minister
and they are thoroughly examined and
disposed of.

One other hon. Membei, I think 1t is
Shri Priya Gupta, waa not quite happy
gbout the working of the Permane.t
Negotiating machinery. I am afraid, I
must differ from him, because the
Permanent Negotiaiing machinery hos
done very good work., I think the
figures that I give now will satisfy
the hon. Member.

An Hon, Member: The Member is
not here.

Shri 8. V. Ramaswamy: Theat does
not matter.

Shri Priya Gupta: I am here. I
wanted an answer on two pointa
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First, there are three tiers of Negoil-
sting machinery, first tirr in the Raii-
way Zones, second i1n the Railway
Board level and the third, the Tribu-
nal. The Tnibunal never functions.
That is my complaint number one.
My second complaint is . .

Mr. Speaker: Let us have an answer.
Shri Priva Gupta: One minute, Sir.

Mr. Speaker: Le: uz have an ans-
wWer now.

8hri Priva Gupta: He has sad
that it is functioning nicely. 1 waniled
another thing. I wanted to tako:
stock of the total P.N.M. meetings
held and see how many items have
been agrecd to ang implemented. I
wanted figures for five years. It is
not very difficult, Four meetings in
a year in the Railway Board level
and four meetings in a year with the
General Managers, with eight Rail-
ways: flve years’ figures may be taken.
You will fini that in the P.N.M meet-
ing either the answer is “being look-
ed into” or ‘“being looked after”.
Things are not implemented even if
decided over here.

Mr. Speaker: Order, order; he
may kindly resume his seat.

Shri Priva Gupta: The hon. Minis-
ter may kindly reply to these two
questions.

Mr. Speaker: Order, order.
Shri Priya Gupta: Thank you.

Bhri 8. V. Ramaswamy: I find from
the data before me that as many as
11,857 subjects were discussed during
the year 1080-61 at various levels at
the P.N.M:s on the Railways and 83
per cent of these matters have been
settled. Possibly what Shri Priya
Gupta is referring to fall under
the other 15 per cent and he is
not satisfied I think it has been work-
ing satisfactorily. Also there are cer-
tain criteria laid down as to what
sibjects cen be discissed. Unless a
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matter comeg within tlie ambit of these
restrictions. It cannot be discussed.
For example, disciplinary matters and
subjcts like promotiong and transfers
cannot be discussed here.

Shri Priva Gupta: What matters
can come? White washing of office
building and painting of trains and
nothing else. All the others are indi-
vidual cases according to them.

Mr, Speaker: Order, order; he
should have the patience to listen
also.

Shri Priya Gupta: 1 have asked for
the replies,

Mr, Speaker:

as he can.

He is giving so far

Shri Priya Gupta:
reply.

It is a vague

Mr. Speaker: He should wait for
some time till he has finished it.

Shri Priya Gupta: I do follow your
Orders,

Mr, Speaker: He never does it.

An Hon, Member: He never follows
in practice.

Shri 8. V. Ramaswamy: Then,
there was the question of victimisa-
tion of people who participated in the
strike. As you know, more than 2
lakh people were involved in this.
Final figures of action taken are as
follows: number of staff dismissed

Mr, Speaker: The hon. Member is
feeling restless about one or two
questions that he has put. If the hon.
Minister can give that answer direot-
ly and pointedly and specifically to
those things he may do it.

Shri 8. V. Ramaswamy: Not now,
Sir.

Mr, Speaker: All right.
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An Hon. Member: That means no
answet.

Mr, Speaker: He has said that he
cannot give it now. He will have anco-
ther opportunity. That finishes the
matter. Why should there be any
other gquestion?

Shri 8. V. Ramaswamy: We re-
moved 51 and discharged 3. There are
six cases pending. That is all the
action that has been taken against the
strikers in the 1880 strike. Much has
been made of it. As you know, the
Government took a very very liberal
view and took the stand that there
should be no bitterness thereafter.

Then, I come to certain miscellan-
ous points, such as new lines. Almost
every hon. Member has urged new
lines for his constituency or his dis-
trict or State. As you are well aware,
the report of the Third Plan has
mentioned certain lines and allocatea
certain funds for these lines. It s
also styted there in that the funds are
limited to that extent. Unless more
funds are provided, with all our
sympathy, genunie sympuathy for
the several requests made from
all over the country, we would
not be able to fulfil them. We
shall examine when necessary these
claims. But, as at present, the
funds provided under the Third Five
Year Plan being limited, it may be a
difficult proposition io consider any
line apart from what the Planning
Comission have been good enough to
tell us. There was the gquestion of
Alnawar-Dandeli line. Two or three
hon. Members spoke about it. It is a
forest railway line which is the pro-
perty of the Mysore State Govern-
ment. Nothing can be done to im-
.prove that line unless it comes into
our hands as our property. The
matter has been under negotiation for
g fairly long time and no conclusion
has yet been arrived at. When this
passes into our hands, we shall see
what improvement can be done.

Shri Jaganatha Rao also was men-
tioning about a line in his area. These
are all narrow gauge lines. Even in

Mmmt 28

the narrow gauge, th-ra are M

gauges: 28 and 2 feet, To.oonstruct -
diesel locos &s he suggests for theee

narrew gauge lines will be rather

difficult. Because, we are hard put

to it to get diesel locos even for metre

gauge and brosd gauge. Anyhow,

the matter will be considered and

whatever improvements can be made

will be duly done.

I am thankful to hon. Members.

Shri Bade: Sir, on a point of order,

s wore v foofed ¥ 5@ O
T forar® <y nf & Pt ¥ oF a1 ;T
T A TE AW Qe ¥
M gadt feme gifew z ) axfiite
3 € gaEcAed Aeew W & R
THT LEER-%3 ¥ 1 owEt froma &
& oo 9T A €@ WA & R
WE Wy Oy oFEAEC & AR
YR 3 = FIT 99 AT 23 TATT &9
1 oW feamy mr § ) o T
W feam @39 3¢ qr e O
W Te wRmINT ¥ Fez w1AT F
NG o FUT, ¢4 T W 83 AT
I 1 faAmr war @ T g
¥ T3z A & A Qo3 q¥ wrede Whh
[ fofeq i GeaideT & are
AT F 07 FAT, Co A §§ TN
&7d F7 g fremar 4T & 9« 5 gwd
fremar sl wifeae g & afiite 2 &
g e a A & ok awe
¥ w2z wtw e ol 98 Gae-
FOT & aree o F A 012 w0,
WE ATE 3 FATT 9T FT  Fewwry
T ¥ | gl a7 7 Ted gEd Yerdor
¥ AR F Y 9w F A wgaT g
fs DA frat f Bd F N wF ¥
1 fafame oy g3 o) aarend fe B
T AR ¢ W1 € ' & @y
gt aft feafs g @ =801

reaw wgf #ﬁﬁmw%
mﬁsqwﬁmﬁm&wﬁ



¥ owaET ¥ T

oft wy : N Pl & s qan
rr &) ard ¥ 9T FrIE ¥ ag gew A
trsm o s ah ¥ .

e wRw  Ax s ar fE
fafrezT area om) 2@ & fr wt afr
§ o ¥ 7ee & 9 IR w1 AEY
gfaer ¥ 1 37 T a7 oo Im
#1 1 A wTET T oax w7

8hri U. M. Trivedi: But the ques-
tion will be this. How will be the
Demands .for Grants be voted upon?
These arc based on the figures that
have been given in the Explanatory
Memorandum and the White Paper.
If both of them do not tally, how
can be the Demands be voted upon?
So, the correction must be made now
rather later on. If the correction is
not made, how will the Demands be
voted upon?

Mr, Speaker: I{ the hon., Member
has got any apprehensions that there
are really some mistakes, then, as I
have just observed, the hon. Minister
will explain it, and after we get the
explanation, we shall see whether we
can vote on the Demands or not,
and whether there is really a discre-
pancy or not.

Shri A. P. Sharma (Buxar): On a
point of information, arising out of
the reply of the Deputy Minister.

Mr. Speaker: There is nothing of
that sort in any of our rules.

Shri A, P, Sharma: Just now, the
Deputy Minister hag stated . .

Mr. Speaker: That is another
method for interrupting the proceed-
ings, which is not proper. What is it
that the hon. Member wants to say?
He appears to be a new Member.

Bhei- A, P. Sharma: The Deputy
Minister has said that the permanent
negotiating machinery- ia functioning
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all right. Does it mean that there is

no scope for improvement at any

level, including set-up of the tribunal

at the top level?

Mr. Speaker: Nobody would say
that There is always room for im-
provement, so far as human agency
is concerned.

Shri Bateshwar Singh (Giridih): I
have heard wilh attention thc spee-
ches delivered by the hon. Members
of this House. I associate myself
with the hon. Members of the Oppo-
sition Benches, and agree with them
in the views expressed by them. I
join with them in lodging a strong
protest against the inercase in fares
and freights. To my mind, the rea-
sons given by the hon. Minister for
the increase of fares and freights are
not tenable and are not justified.

The railways in Tndia are s com-
mercial concern, and if they have
before them a bhu-dget which shows
that there is a deficit, then they have
every right to increase fares and
freights, But the hon. Minister
should keep in mind that they are not
merely a commercial concern, but
they are run by the Government,
which is 3 Government by the people
and for the pecople.

Before the hon. Minister pounces
upon the measures to augment the re-
sources, he should think thrice whe-
ther these burdens should be imposed
upon the travelling public at all. I
would suggest that if there is a defl-
cit at all, there are thousand and
one ways of meeting it. The railways
have so many avenues which can be
explored, to make up the deficit. From
the statement of the hon. Minister, it
appears that there is a deficit of Rs.
22 crores only. This can be met in
various ways, if serlous thought is
given to making up this deflcit not by
increasing the fares but by taking re-
course to other methods. I say that if
the working cost is reduced, the sav-
ing on: that item alone can bring
several crores of rupees to the mail-
ways It there is. g modification In
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the depreciation charges, that alone
will bring several crores to the rail-
ways, and there will be no need for
increasing the fares and freights. The
deflcit can be met, even by borrow-
ing, as has been suggested by the out-
going Minister himself. It can be
met even by subsidies from the Cent-
ral Government.

The Railway Ministry has sent to
us 80 many books that it is not pos-
sible for us to go through them in
such a short time. I have given only
a cursory reading to them and have
had only a glimpse of the contents
thereof. But I have before me the
statements of the two hon. Ministers,
the outgoing Minister as well as his
successor in office.

On an analytical and comparative
study of these two speeches, I can
say, and it can safely be said by
anyone that the increase in fares and
freights can very well be avoided. 1
crave the indulgence of the House to
permit me to read a few extracts
from these two statements, and I shall
try to show with the aid of these ex-
tracts themselves that the data given
for the increase of fares and freights
are not tenable and are not justified.

I rely upon the statements made by
the hon. Ministers themselves for my
arguments. Shri Jagjivan Ram in his
statement on the 13th March, 1962
has siad at page 1, paragraph 2 as
follows: O

“The Honourable Members are
aware that the voting of the De-
mands for Grants for the vear
1982-83, as a whole, iz being left
to the new Parliament which
will shortly meet. I propose,
therefore, to ask this House to
vote only such supplies as may be
necessary for meeting the esti-
mated expenditure for the first
three months of the coming
financial year. As is done, how-
ever, in such years, the financial
statement hag been prepared so
a5 10 incorporate the estimates
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for the whole year as foreseen
at present, on existing rates and
fares and on the present costs.”.

I should like to lay stress on this
phrase ‘on existing ratez and fares
and on the present costs’, because
these are the data on which the pre-
sent Minister also bases all his figures.

In paragraph 3 of his statement, he
further says:

“During the year 1860-81, which
is the latest year for which the
complete accounts are available,

the revenue surplus was Rs.
32:01 crores.”.

Then, he goes on to say how this sum
of Rs. 32.01 crores has been made up.
At page 2, he then says that:

“The entire amount of the Sur-
plus, as in previous years, was
credited to the Development
Fund.”.

So, the outgoing Minister has left a
legacy of Rs. 32.01 crores, which he
says, has been credited to the Deve-
lopment Fund. I should like to have
a statement from the present hon.
Minister on the point whether this
sum of Rs. 32.01 crores credited to
the Development Fund has already
been spent, and if so, whether it has
been rightly spent or not

Then, he goes on to say that in the
current year also, there is expected
to be a surplus of about Rs. 13 crores.
In regard to the Gross Traffic Re-
ceipts, he says at page 3, in paragraph
5 of his statement, that:

“Turning now to the estimates
of the Budget Year (1962-63),
the total Gross Trafic Receipts
have been placed tentatively, at
this stage, at Rs. 52410 crores.”™.

Then, he proceeds to say how there
has been an increase in the working
costs. mﬁemdotthhﬂn-
graph, he says:



“Notwithstanding these increa-
ses in working costs in 1982-63,
the net receipts will improve
over 1961-62.".

I would invite the attention of the
hon. Minister to this particular state-
ment of the outgoing Minister. If
even in spite of the increases in
working costs, there will still be an
improvement in the net receipts, can
he have any justification for in-
creasing the fares and freights? 7T
shall pause here for @ moment and
request the hon. Minister to find
out ways by which the working costs
could be reduced, rather than in-
creased, so that there can be a surplus
which can be credited to the Develop-
ment Fund.

The outgoing Minister then pro-
ceeds tp say:

“Taking the figures before pay-
ment of contribution from Re-
venue to the Depreciation Reserve
Fund and payments to the Gene-
ral Revenues on account of divi-
dend on Capital and in lieu of
passenger fare tax, the net re-
ceipts are expected to increase
from Rs. 157.18 crores in 1961-62,
to Rs. 16201 crores in 1982-83"

S0, here also there is an improvement
expected, and the present Minister is
going to get more funds than what
the outgoing Minister could receive

during hig regime.

Here, I may point out that the pre-
sent Minister does not question the
figures and the statements made by
the outgoing Minister, on the other
hand, he is relying on those very
figures and on those very statements
made by his predecessor in office.

Towards the end of paragraph §,
the outgoing Minister says:

“In the result, the Surplus will
be pbout Rs. 13,16 crores, which
ts proposed to be credited entire-
ly to the Development Fund.".
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The present Minister also admits that
there will be a surplus of Rs. 13.18
crores, but the outgoing Minister has
said, that as usual, as in the previ-
ous years, this should be credited to
the Development Fund. But our pre-
sent Minister says that it will be wip-
ed out by payment of dearness gal-
iowance. The outgoing Minister
says, about the surplus of Rs. 13:18
CTOres.

“This will be wvery much short
of the expenditure that will have
to be incurred in 1062-63 on
works chargeable to the Fund.
Unless the Railway resources
are augmented, a temporary loan
from General Revenues of such
magnitude as will be able to
finance the Fund, will be wun-
avoidable”.

So the outgoing hon. Minister had
suggested that if there were more ex-
penditure tp be incurred, his succes-
sor in office would have tow courses
left to him: he should either aug-
ment his own resources, as the pre-
sent hon. Minister is going to do Ly
increasing the freight and fares, or
it would be unavoidable for him tn
take a loan. I think the better course
would e to borrow or to have g sub-
sidv from the Central Government
and not to tax the travelling public
who are already over-burdened with
s0 many taxes.

I shall now take up the statement
made by the present Minister. On
the first page, he says:

“Mv predecessor, Shri Jagii-
van Ram, when presenting the
tentative estimate for the full
year 1962-83 so as to facilitate, as
far as possible, the grant of pro-
portionate supplies for the first
three months of the year, made It
clear that the estimate was ‘on
existing rates and fares and on
the present costs’”.

I have already drawn the attention
of the Fouse to the phrase in quotes.
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[&hri Bateshwar Singh)
This is a thing on which both Minis-
tery agree, namely, that the estimate
Is on existing rates and fares and on
the present costs.

“He indicated, on this basis,
surplus for the year of about Rs.
13.16 crores for credit to the
Development Fund; he added that
as this would fall very muoch
short of the expenditure that will
have to be incurred in 1962-63 on
works chargeable to the Develop-
ment Fund, a temporary loan
from General Revenues was un-
avoidable wunless the Railway
resources were augment

So the hon, Minister agrees with his
predecessor in office that there will be
asurplus for the year of about
Rs. 13-18 crores. The outgoing Minister
had suggeted that it should be credited
to the Development Fund. But he
says, ‘No, it will be wiped out by
payment of dearness allowance to low-
paid Central Government employces’.
He says about the loan:

*The amount of this loan.
according to the foregoing esti-
mate, was shown in the Expla-
natory Memorandum on the
Budget as Rs. 9'88 crores. Since
then, there has been a gubstantial
increase in the working expenses
of the Railways as a result of the
recent decision of the Govern-
ment enhancing the dearness
allowance payable to lower paid
Central Government employees.
The payment covering the period
from 1st November 1981 from
which date the commencement of
the dearness allowance is to take
effect, will amount to Rs, 1220
crores”.

Se  the payment  of dearness
allowance, about which much has been
said, amounts to Rs. 1220 crores
against a surplus fund of Rs. 13:18
crores.

“The incressed. expenditure,
with. the earnings on: present rates:
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and fares, will virtuslly wipe out
the gurplus of Rs. 13'18 creres’.

The present Minister agree that this
surplus will be wiped out, meaning
thereby that the payment of dearness
allowance to the lower paid Central
Government employees will be met
from this surpius which he expects
during the current year. Then he
says further:

“. . . wiil wipe out the surplus
of Rs. 1318 crores anticipated in
the tentative estimates for 1962-63
and thus increase the temparrary
loan from General Revenues, %
finance the Railway Development
Fund, to over Rs. 22 crores”,

The argument boils down to this,
that the surplus of Rs. 13:16 crores
will be utilised in paying dearness
allowance amounting to Rs, 1220
crores. Then the only deficit that has
to be met is that of Rs, 22 crores with
which the hon. Minister wants to
finance the Railway Development
Fund, 1T ask the House to consider
whether it is necessary to credit to
the Railway Development Fund by
increasing the freight and fares.
Had it been the case that there was
no fund to pay the dearness allow-
ance, that would have been one
consideration. This is  another
consideration, whether thig deficit of
Rs, 22 crores to finance the Railway
Development Fund should be met and
whether it is at all necessary to
increase fares and freight. My sub-
mission will be that it should stand
over or if i iz necessary to finance
the Railway Development Fund at all,
it may be spread over a few years.
Or, if it is at all necessary, it may be
met by borrowings or by & subsidy
from the Central Government.

The outgoing Minister has said - in
page 4 of his statement: .t

“In my last Budget speech, I
mﬁarmdtot'helentaﬂvelumﬁ@
for the Railways' Third Five Yead
Plan; of Ra- 1258 cromes”, X



It he thought of a tentative alloca-
tion for the Third Plan of Railways
at Rs. 1,265 crores, an astronomical
figure, why do we care for Rs. 22
crores for the Development Fund? It
may be merged into the Third Five
Year Plan without taxing the travell-
ing public who have heen, as I said,
aready over-burdened with all kinds
of taxes. The travelling public have
to pay taxes both to the State Gov-
ernments and to the Central
Government. This will be another
burden which, I think, will be the last
straw on the camel's back.

I now turn to the statement of
the present Minister at page 6. It
deals with coal transport. Coal is a
very essential commodity and we have
to be very careful about its move-
ment. He says:

“As regards movements planned
during 1962-63, it is programmed
to meet in full the demands of the
steel plants and washeries, and to
provide initially for a daily move-
ment of not less than 3,646 wagons
for other consumers from the
Bengal and Bihar fields, as
compared to 3,580 wagons in 1961~
62 and 3,398 wagons in 19860-61.
In the latter part of the year, it
would be possible to improve on
this figure. Neo difficulties are
anticipated in meeting the require-
ments of the outlying fields in full
Government's objective in the
Third Plan is to gtep up production
from these fields. In the result,
consumers of coal in general may

expect, and will receive, more
supplies than during the last
year”.

I have made calculations about the
daily movement. The addition of 66
wagong daily is too inadequate f{o
meet the requirements of the nation.
I am sorry to state that the hon.
Migister has made no mention about
the private sector in this connection.
He has taloen care only of the steel
plants and washeries with which Gov-
ernment #re directly concerned, and
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not of the private sector. .There is
great ghortage of wagons. I represent
a company of Caleutta which runs
collieries in the district of Hazarlbagh.
We have sanction of 50 wagonsg per
day, but we get on the average oaly
20 or 25 wagons per day. At present,
we are raising 30,000 tons per month;
we can step it up proportionately at
least in meeting the target for the
whole country if we receive adequate
supply of wagons. But I am sorry
to say that we do not get the wagons
at the required number,

At this stage it will not be out of
place if 1 draw the attention of the
House to a company establishment by
the Government of India, The National
Coal Development Corporation. As a
representative of the private pettor, I
would say that the NCDC is acting
as a stumbling block to the progress
of coal at the disposal of the private
sector,

Shri 8, M. Banerjee: No, we do not
agree,

Shri Bateshwar Singh: You may not,
but I must have my say.

The NCDC is doing good work, that
cannot be gainsaid. I am not saying
that it should not have been estab-
lished, but the Government has its
antipathy towards the private sector.
The Government of India has delegated
powers to the NCDC to acquire proper-
ties having coal-bearing lands in the
country. For this purpose the Govern-
ment has enacted a legislation called
the Coal Bearing Areas Act. I shall
refer to only one or two gections of
thig Act and draw the attention . . .

Sarday Swaran B8ingh: The hon.
Member is a new Member. I did not
want to intervene, but I think he ir
going beyond the scope of the presen.
discussion, because sections of the
Coal Bearing Areas Acquisition Act
have got little to do with the railways.

Shri Bateshwar Singh: I know that.
1 was apprehending whether 1 weuld
be allowed to speak om the subject
but I want to liak it up,
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Mr, Speaker: Then the better dis-
credition would be, since I have also
rung the bell, to stop here.

SBhri Tyagi: He wil get another

chance.

Shri Bateshwar Singh: All right.
Thank you, Sir.
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CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE

Shrimati Renu  ChakravérItty
calied the sttention of the Mi-
nister of Home Affairs to the
continuing disturbances n‘l the
border areas of Maldah dis-
trict in West Bengal.

The Minister of Home Affairs
(Shri Lal Bahadur Suiull‘l )

madea statement in regard
thereto.

PAPERS LAID ON THI
TABLE . .

(1) A copy of Order No. 18(1)~
CLIV/60, dated the 24th
March, 1962, under sub-sec-
tion (4) of section 89 of the
Companies Act, 1956.

(2) A copy of the Khadi
Vllln,ge Industries
asion (Third Amendment)
Rules, 1962  published in
Notification No. G.S.R. 445,
dated the 7th April, 1962,
under sub-section (3) of sec-
tion 26 of the Khadi and Vil-
lage Industries Commission
Act, 1956.

and
Commis-
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MESSAGE FROM RAJYA
SABHA

Secretary reported a  message
from Rasajya Sabha that at its
sitting held on the 19th April,
1962, Rajye Saona had passed
the Drugs (Amendment) Bill,
Bill, 1962.

BILLS PASSED BY RAJYA
HA—LAID ON THE
TABLE

Secretary laid on rhe 'I‘nbl.e
the Drugs (Amend-
ment) Bill, 1962, as pagsed by
Rajya Sabha.

STATEMENT BY MINISTER

The Deputy Minister in the
Mnmsmr of Railways (Shri
S. V. R.Imnwamy) made a
statement re : Radway acci-
dent at lcvel croums near
Dhanbad (n the 23rd  April,
1962.

RAILWAY BUDGET—
GENERAL DICUSSION

General Discussion on the Bud-

get (Railways), 1962-63 was
resumed and not concluded.

AGENDA FOR WEDNESDAY,

MAPRIL, 25, 1962/ VAISAKHRA
s, 18B4(SAKA)

General Discussion on Railway
Budget to continue.
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